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BEFORE THE NATIONAL GREEN TRIBUNAL 

SITTING AT PUNE. 

ORIGINALAPPLICATIONNO.l~ . OF202S-

Dr. Sneha Donde & Anr .... Applicants 

Vs. 

. ... Respondents 

RESPONDENT NO. 1 

1. I, Sandip Patnawar, duly authorised to file this present 

affidavit- in - reply on behalf of the Respondent No.1 

herein above, having its office at Bhiwandi Nizampur 

Municipal Corporation, Bhiwandi, Thane do hereby 

state on solemn affirmation as under: 

The Respondent No. I is filing this preliminary 

affidavit - in - reply in order to oppose the contents of 

the above captioned Original Application. After 

perusing the above captioned Original Application 

and the annexures filed along with it, the Respondent 
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No.I is filing this affidavit - in - reply to oppose grant ~ 
of reliefs to the Applicants as prayed for. The 

Respondent No.I states that nothing stated in the 

above captioned Original Application ought to be 

construed as an admission for any specific and 

paragraph wise denial until the same is specifically 

admitted hereinafter. The Respondent No. l further 

crave leave of this Honourable Tribunal to file ·a 

detailed affidavit - in - reply dealing with paragraph 

wise rebuttal as and when sought necessary. 

3. The Respondent No. 1 states that the contentions of 

the Applicant pivots around the alleged non -

preservation and non - conservation of the Varal Devi 

lake located within the jurisdiction of the Respondent 

No. I i.e. Bhiwandi Nizampur Municipal Corporation. 

4. The Respondent No. I states that the Original 

Application proceeds on an incorrect premise that the 

Varal Devi lake suffers from non-preservation and 

non-conservation. The Respondent No.I states that it 

has taken several steps in the past to preserve and 

conserve the lake and its ecosystem. The Respondent 

No.I further states that it is also on the verge of 

implementing a big project for the Revival and 

Conservation of Varal Devi lake under the National 

Plan for Conservation of Aquatic Ecosystem at an 

estimated price ofRs.52,95,21,000/-. The Respondent 
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No. I states that recently a Detailed Project Report for 

the said project has also been prepared after thorough 

research and after finalising in depth scope of the 

project. The working features of the project and the 

letters/communications issued/received by the 

Respondent No. I to/from various authorities are as 

follows: 

A. Vide letter dated I 8/09/2023 addressed to the 

Scientist E, Wetland Division, Ministry of 

Environment, Forest and Climate Change, 

Government of India, New Delhi, the 

Respondent No.5 attached a Detailed Project 

Report (Rs.52,95,2I,OOO/-) outlining measures 

to be adopted for the revival and conservation of 

the Varal Devi lake under the National Plan for 

Conservation of Aquatic Ecosystem (Hereinafter 

for the sake of brevity referred to as "NPCA"). 

The said letter also stated that based on various 

test reports of water samples, the Varal Devi 

lake is categorised in the "mesotrophic" state 

which requires restoration activities. 

B. It is pertinent to note that a portal by the nan:le · .; · :.· , 

"ScienceDirect" which operates from the 
'\ 

domain name "https://www.scienced1rectcom" 

and publishes various research papers defines 
' ·"' 

"mesotrophic environment" as "ecological 
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settings where organic matter 

matches its accumulation, typically found in 

areas such as groundwater-fed regions, brook 

valleys, and wet depressions". The said website 

also records that "maximum diversity is 

predicted for mesotrophic environment, when 

both food and oxygen are less limiting for the 

realization of various microhabitats. Under such 

conditions, benthic foraminiferal diversity can 

also profit from facilitation, i.e., interaction with 

other organisms". Further the web portal 

"https://www.collinsdictionary.com" also 

defines "mesotrophic" as "freshwater lakes 

containing medium levels of nutrients". The 

Respondent No. I states that the said website 

also refers to another definition of 

"mesotrophic" to mean "designating or of a 

lake, pond, etc. having a moderate amount of 

plant growth. .... ". The Respondent No.I thus 

states that medium level of nutrients and 

availability of moderate amount of plant growth 

necessarily means that the present state of the 

lake supports ecology in and around it. The said 

also implies availability of fish and other floral/ 

fauna! species in the lake. The Respondent No.I 

states that this in itself negates the case of the 

Applicants that the lake is inundated by 
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encroachment, dumping of waste, idol 

immersion or non - preservation and non -

conservation. 

C. The Respondent No.1 further states that, the 

proposal for conservation of the lake has been 

submitted to the Steering Committee headed by 

the Respondent No.5 - Principal Secretary 

(Environment), State of Maharashtra on 

04/07 /2023 and is awaiting approval under the 

NPCA from the Wetland Division, Ministry of 

Environment, Forest and Climate Change, 

Government of India, New Delhi. The 

Respondent No.1 states that the same has also 

been conveyed by the Respondent No.5 to the 

Scientist E, Wetland Division, Ministry of 

Environment, Forest and Climate Change, 

Government of India, New Delhi by its letter 

dated I8 September 2023. Hereto annexed and 

marked as Exhibit " A " ·is a copy of the letter 

dated 18/09/2023. 

., ',, 
D. The Respondent No.I states that the monitoring. "R. 

" . . . >: 

of wetlands is also currently undertaken by the / · 

Hon'ble Supreme Court in the case of Anand 

Arya Vs Union of India in Writ Petition (Civil} 

No.304 of 2018. The Respondent No.I craves 
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leave to refer to and rely upon the orders 

relation to the same as and when produced. 

E. The Respondent No.l states that thereafter by a 

letter dated 1 November 2023, it submitted all 

necessary documents duly prepared including 

(a) revised proposal as per given guidelines of 

NPCA (b) Integrated Management Plan in 

accordance with Annexure-VI and Annexure V 

(c) DPR containing approvals granted by the 

State of Maharashtra, undertaking by the 

Respondent No.l, Detailed estimate of the 

proposal as per State Schedule Rates 2023, 

Reports prepared by experts appointed by the 

Respondent No. l. 

F. The Form filled as per NPCA Guidelines in 

section 6 points out that mining, siltation and 

encroachment is low. The form also records that 

the spread of invasive species in the lake is low. 

This in itself reflects that the Respondent No.l 

is ensuring ecological balance in the lake. 

G. The DPR enunciates: 

i) management strategy to preserve the 

wetland area and water holding capacity 

by structural and non structural means, 
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ii) to safeguard the ecology and preserve 

flora and faunal diversity, 

iii) to promote education, scientific research 

and ecotourism for recreation, 

iv) to include local community in 

conservation and development 

programmes. 

v) The management action plan for the lake 

also sets out boundary delineation and 

demarcation, 

vi) shoreline management, 

vii) selective dredging and desilting to 

improve hydrological connectivity, 

viii)interception, diversion and treatment of 

point source of pollution, 

ix) maintenance of breeding and spawnmg 

grounds for key species, 

x) management of invasive species, 

xi) sustainable fisheries development, 

communication and outreach. 
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H. The DPR for a base price of Rs. 43,56,08,711/- ~~~ 

is for the pathways, water inlet system, storm 

water drain, desilting & pitching work, 

compound wall work, control centre, aerator/ 

fountain, pathway light, CCTV and solar 

system. Hereto annexed and marked as Exhibit 

"B" is the copy of the letter dated 1 November 

2023 addressed by it to the Respondent No.5 -

Scientist Grade II, State Environment 

Department. 

L The Respondent No. l states that vide its another 

letter dated 0 I /11/2023 addressed to the 

Respondent No.5 it also conveyed replies to the 

numerous concerns which were flagged by the 

Respondent N o.5. Since, on preliminary 

examination of the proposal it was found by the 

Respondent No.5 that the said proposal was not 

as per the guidelines provided for by the NPCA, 

therefore, the proposed proposal was revised by 

the Respondent No.1 as contemplated by the 

guidelines issued by the NPCA. The Respondent 

No. 1 further incorporated essential aspects in 

the proposal, including the classification of 

proposed activities, information on the values 

and services of the wetland along with a 

comprehensive writeup of the wetland. Hei:eto 
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annexed and marked as Exhibit "C" is the copy 

of the letter dated 01/11/2023. 

J. The Respondent No. l states that an undertaking 

dated 2 January 2024 was given to the 

Respondent No.5 that the Respondent No. l 

would bear 40% i.e. Rs.17,57,76,695/- of the 

estimated project cost for revival and 

conservation of the Varal Devi lake. 40% of the 

project cost would be paid in a break up of Rs. 

8,97,34,732/-, Rs. 5,13,52,091/-, Rs. 

3,46,89,873/- for the first, second and third year 

respectively. Copy of the undertaking dated 

02/01/2024 is annexed and marked as Exhibit 

K. The Respondent No.1 states that on 07/05/2025 

a letter was addressed to the State Wetland 

Authority clarifying the queries raised by the 

Authority. On the very same day the Respondent 

No. I also filed an undertaking with the 

Respondent No.5 stating that 20% of the 40% 

project amount would be made available as 

mentioned in the email to Wetland Devision on 

0510312025. Copy of the letter and undertaking 

dated 0710512025 is annexed and marked ·as 

Exhibit "E". 
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L. The Respondent No.I states that as an additional 

measure to prevent unhindered flow of sewage 

water and waste water into the Varal Devi lake, 

a tender has been floated to install sluice gate 

valve and drainage chambers. The tender 

amount for the same is Rs. 23,83,053/- and was 

open from 19/08/2025 to 26/08/2025 till 3 p.m. 

M. The Respondent No. I further states that the 

tender mentioned in paragraph L, at serial no.2 

has invited bids for installation of mild steel 

gates at Vara! Devi lake to prevent pollution 

during idol immersion. The tender amount for 

the same is Rs. 14,13,132/-. A copy of the tender 

notice dated 19/08/2025 is annexed and marked 

as Exhibit "F". 

N. The Respondent No.1 states that it supplies 120 

MLD fresh water to the city and a total of 90 

MLD waste water is generated. The Respondent 

No.I states that out of the total requirement for 

the City only 5MLD per day is supplied from 

Vara! Devi lake. It is pertinent to note that there 

are two fully functional, one partially functional 

and two under construction Sewage Treatment 

Plants (STP) details of the STPs' are as under: 
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I. Katai Sewage Treatment Plants treating 

13 MLD, fully operational since 2015. 

II. Idgah Staller House Sewage Treatment 

Plants treating 30 MLD, fully operational 

since 2022. 

III. Bakra Bazar Sewage Treatment Plants 

treatment capacity 29 MLD, partially 

operational (will be fully operational from 

October, 2025). 

IV Mansarovar Stepping Garden Sewage 

Treatment Plants treatment capacity 31 

MLD, under construction (will be fully 

operational from October, 2025). 

v. Bhadvad Sewage Treatment Plants 

treatment capacity 9 MLD, under 

construction (will be fully operational 

from October, 2025). 

The Respondent No.I states that the above 

mentioned Sewage Treatment Plants once fully 

operational, would be treating 112 MLD waste 

water with a surplus capacity of 22 MLD as 

against presently generated 90 MLD waste 

water. 
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importance to affirmatively weigh the actions ~:.:,:;._... 

initiated by it in preservation, conservation and 

revival of the Varal Devi lake before adverting 

to the misconceived allegations spurred by the 

Applicants. The Respondent No. l thus states 

that not just are the allegations of the Applicants 

unfounded, but they are also contrary to record. 

5. The Respondent No.l states that the sum and 

substance of the allegations by the Applicant are as 

follows: 

A. That the Varal Devi lake is severely polluted and 

has altered from a natural resource into a toxic 

site. 

B. That untreated sewage flows into the lake from 

multiple points, including slaughter houses due 

to inoperative Water Treatment Plants, 

C. That encroachments (almost 50%) by 

unauthorised structures has worsened the 

degradation of the lake. That thus the carrying 

capacity as well as flow capacity of the lake is 

reduced immensely . 
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D. That idol immersions into the lake introduce 

heavy metals to the water. 

E. That misguided chemical treatments have 

destroyed beneficial bacteria, triggering toxic 

algae blooms. 

F. That the lake's untreated water, used by nearby 

communities, poses serious health risks. 

G. That there is washing of clothes akin to a dhobi 

ghat from all sides. 

H. That there is garbage dumping in the lake. 

6. The Respondent No.l states that the allegations made 

by the Applicants are misleading in nature and are 

contrary to the records. The Respondent No.l states 

that water from the Varal Devi Lake is treated by a 5 

MLD functional Water Treatment Plant and is 

supplied to the residents of the municipal corporation 

on an every day basis. There are no complaints either 

from the residents on the portability of water or 

contamination affecting life or livelihood in any 

manner whatsoever. The Respondent No. I Municipal 

Corporation has set out here in after details of various · .. 

projects initiated by it to ensure that the lake and its,. · 

,- I'· 
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water and its ecosystem are preserved to the 

possible extent. 

7. The other allegation that the water treatment is being 

done by use of harmful prohibited chemicals is also 

contrary to record and the Applicants are put to strict 

proof thereof. The treatment of plant is done strictly 

by using the Water Treatment Plant which operates 

after obtaining all necessary permissions from various 

statutory authorities. Thus the case of the applicant is 

misleading in nature and thus the reliefs as prayed for 

ought not to be granted. The Respondent No.I has set 

out hereinafter in detail the steps which it is taking on 

a continuous basis and which will deal with point 

wise grounds of challenge/allegations as summarised 

here in above. 

8. In response to allegations mentioned in paragraph 5 -

A that the Vara! Devi lake is severely polluted and has 

altered from a natural resource into a toxic site, the 

Respondent No.I states that the Varala Devi lake 

covers an area of approximately 75 hectares 

qualifying it to be the largest lake in Bhiwandi and 

second largest in Thane district. The Respondent : 

No. I states that the total storage capacity of the lake 

is 6285 million litres. The dead storage of the lake is 

around 4000 million litres. Thus, it is important to 

note that the lake is one of the largest water bodies in 
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the area and holds considerable amount of water. For 

the eftlux of the lake water to the city the Respondent 

No. 1 has set up Water Treatment Plants purifying 5 

MLD since 2021. Thus, it is incorrect to state that the 

Vara! Devi lake is severely polluted or that it has 

altered from a natural resource to a toxic site. The 

Respondent No.I states that the Water Treatment 

Plant is fully functional and is used on a continuous 

basis. Hereto annexed and marked as Exhibit "G" is 

the copy of the Consent to Establish and other 

permissions for the Water Treatment Plant. Hereto 

annexed and marked as Exhibit "H" is a copy of the 

reports of water treatment done by the 5 MLD Water 

Treatment Plant. 

9. Thus, the Respondent No.1 states that it is incorrect 

to say that the untreated water is being provided to 

the citizens of the Corporation. 

10. In response to the allegation of contamination of the 

lake water it is stated that, around 0.1 MLD of 

sewage is discharged in Vara! Devi lake per day from 

only two inlet streams put together. The Respondent· 

No.1 states that it has sanctioned a grant of 

approximately Rs.25,00,000/- (Twenty Five Lakhs) 

for the purpose of diverting the inflow into Water 

Treatment Plant (WTP) and the work for the same 

will be completed by end of January 2026. The 
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Respondent No. I states that even the said sewage is 

not industrial waste and is limited to house hold 

waste and after the completion of these 2 projects 

within 3 months, the inlet from these 2 streams will 

be stopped completely. The Respondent No.I further 

states that the quantity of sewage flowing in from 

these 2 inlets is negligible as compared to the holding 

capacity of the lake. Thus, the Respondent No. I states 

that it does not affect the ecological balance of the 

lake. 

11. The Respondent No .1 states that it also from time to 

time monitors the inlet water quantity to its 5 MLD 

Water Treatment Plant and the reports of the same 

make it clear that the water quality is not as is 

claimed by the Applicant. Hereto annexed and 

marked as Exhibit "I" are copies of reports prepared 

from time to time. 

12. In response to Allegation SB herein above that 

untreated sewage flows into the lake from multiple 

points, including slaughter houses due to inoperative 

Water Treatment Plants, the Respondent No. 1 states 

that there is no slaughter house near the Vara! De"! 

lake from which waste is released into the lake. The 

Respondent No. I states that slaughter houses in 

Bhiwandi were shut down by orders of Competent 
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Court in the year 2014. Hereto annexed and marked 

as Exhibit "J" is the copy of google images of the 

Varal Devi. The contention that the Water Treatment 

Plant is inoperative is also denied as being incorrect 

in view of what has been set out hereinabove. 

13. It is the allegations in paragraph 5 - C that 

encroachments (almost 50%) by unauthorised 

structures has worsened the degradation of the lake. It 

is the further allegation of the Applicant that thus the 

carrying capacity as well as flow capacity of the lake 

is reduced immensely. In response, the Respondent 

No. I states that since 2006 Varal Devi lake is 

protected by a 360 degree parapet/boundary wall 

which has protected the waterbody from any kind of 

encroachment. Thus, the Respondent No. l denies that 

there are any unauthorised structures that have 

worsened the degradation of the lake. The 

Respondent No.I has set out in detail the carrying 

capacity/holding capacity of the lake and there are no 

encroachments affecting the same. The Respondent 

No.I states that over a period of time, there 1s 
reduction in holding capacity/carrying capacity due to 

siltation in the catchment area and however the • • 

Respondent No.1 undertakes siltation of the lake to 

address the same. The Respondent No.I states that 

recently a project for a cost of Rs.54 crores has ¥so 
~- .·.- ~-, 'c-·· 
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been proposed for de-silting the lake. Hereto annex'M :> \":·; .';·.6.~~. 
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and marked as Exhibit "K" is a copy of the Detailed'~'.'.':~·.___..., 
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Project Report for the project of de-silting for an -....-..;~ 

estimated cost of Rs.54 crores. 

14. Thus the answering Respondent states that the further 

allegations of the Applicants stating that people have 

open access to the lake are far from reality. The 

Respondent No. l states that the timeline images 

would make it abundantly clear that the allegations of 

encroachment made by the Applicant are baseless. 

The Respondent No.I further states that the said wall 

undergoes timely maintenance and repair. Hereto 

annexed and marked as Exhibit "L" is a copy of the 

summary of the compound wall project. 

15. In response to the allegations in paragraph 5-D that 

idol immersions into the lake introduce heavy metals 

to the water the Respondent No. 1 states that for the 

purpose of immersion of idols during the period from 

Ganesh Chaturthi and Anant Chaturdashi, three 

separate areas have been demarcated on the boundary 

of the lake. The Respondent No. I states that a Gabiori 

wall is erected to separate the water of the lake from 

the area demarcated for immersion of idols. The 

Respondent No.1 states that Gabion wall ensures that 

water from these three areas do not mix with the lake 

water. The Respondent No. I further states that the 
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water in the demarcated reg10ns for immersion is 

pumped out after festivities and treated and re­

released in the demarcated section. In addition to the 

above precautions the Respondent No.1 has also 

started awareness programs and campaigns to 

persuade people for immersing the idols in artificial 

ponds. The Respondent No.I has also increased the 

number of artificial ponds outside the lake and other 

areas of the city from 7 to 12. Further the immersed 

idols are also excavated after sometime and thus it is 

incorrect to say that they continue to pollute the lake 

water. Since, the demarcated area is distinct from the 

lake water area, it is also incorrect to say that heavy 

metals are discharged in the lake water. 

16. In response to the allegations in paragraph 5-E and 5-

F that misguided chemical treatments have destroyed 

beneficial bacteria, triggering toxic algae blooms and 

possesses serious health risk to nearby communities, 

the Respondent No.I states that the allegations of 

misguided chemical treatment are baseless and are 

denied. The Respondent No. l states that it operates a 

fully functional Water Treatment Plant and the details 

of which have been set out hereinabove. The 

classification of lake as mesotrophic which isTeferred 

in communications mentioned herein above also 

negates the contention that beneficial bacteria is 
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daily by the residents without any history of serious 

health risk and thus the allegations of health risks to 

the citizens are also denied. The Respondent No.1 

states that the Varala Devi lake and the catchment 

area has received around an average of 2900 mm 

rainfall over the past 5 years and thus this leads to 

heavy inflow of water in the Varala Devi lake from 

the catchment area. Therefore to deal with such 

exigencies the Respondent No.I has proposed setting 

up of additional Water Treatment Plant and Water 

Treatment Plants as further measures in order to cater 

to the ever increasing demand of water of the city. 

17. In response to the allegations in paragraph 5-G that 

there is washing of clothes akin to a dhobi ghat from 

all sides the Respondent No. 1 states that a small 

section of the periphery of the Varala Devi lake is 

abutted by a slum outside the compound wall. The 

Respondent No.1 further states that people from this 

limited pocket would occasionally attempt to cross 

over the boundary wall and attempt to use the lake for 

the purpose of washing clothes which is prevented by 

employing security guards who are manning the 

boundary wall and the lake on a continuous basis. 

The Respondent No. I states that the guards have been 
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deployed for several years. The Respondent No.I 

categorically denies that people in the vicinity are 

permitted to wash clothes or that there is washing of 

clothes making to a dhobi ghat from all sides of the 

lake. There is no dhobi ghat operational with any 

access to the Varal Devi lake. Hereto annexed and 

marked as Exhibit "M" is the copy of the attendance 

sheet details of the guards employed by the 

Corporation for manning the lake. 

18. In response to allegations in paragraph 5 - H that 

there is garbage dumping in the lake, it is reiterated 

that The Respondent No.l has constructed a 360 

degree gabion wall to prevent encroachment and 

pollution of the lake and thus there is no garbage 

dumping in the lake. The Respondent No.I states that 

the images annexed by the Applicant at Annexure A-2 

to the Original Application are in fact the area 

demarcated for immersion of the idols and these 

images are captured at the time of immersion. as is 

clearly seen from these images. The image itself 

makes it clear that there is an erected_ gabion wall 

separating the polluted immersion pond from. the 
' ,. . ·-' -

unpolluted pristine lake. As it set out herein abov~, . , 

the immersed idols and other debris are removed 

immediately and treated appropriately and the said 
·, ' -,_. ··"." 

water is never released in the lake water. Tl).e , · 
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RespondentNo.l states that it has always discou~- -, -.... ; . 

the practise of polluting the lake and has take~~·""···~,,> 
numerous steps to educate the persons staying in the 

vicinity of the lake about the ill effects of the same. 

The Respondent No.1 further states that the residents 

adjoining the lake are sensitised about the hazards of 

polluting the lake by running various programs and 

are also provided access to garbage vans for proper 

waste management. 

19. The Respondent No.1 states that there are two 

religious structures existing for over a century outside 

the boundary wall of the lake and in no possible way 

do they encroach in the premises of the lake. Hereto 

annexed and marked as Exhibit "N" is a copy of the 

images of the religious structures. 

20. The Respondent No. 1 states that the laboratory 

which conducted the survey and submitted its report 

at Annexure A - 9 of the O.A. lacked approval from 

the Ministry of Environment, Forest and Climate 

Change. Even otherwise the samples which were 

allegedly contaminated were not collected in the 

presence of the officers of the Respondent No.1 and 

thus the reports annexed by the Applicant are 

seriously disputed. The reports annexed by the 

Respondent No. I on the other hand over a period of 

time, depict the quality of water available in the lake 
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as also the quality of potable water supplied to some 

parts of the city. 

21. The Respondent No. 1 states that tenders for fishing 

in the lake are floated and are awarded to qualifying 

contractors. The Respondent No. l states that live fish 

in the lake in itself is a proof of the quality of ecology 

of lake water. Hereto annexed and marked as Exhibit 

"0" is a copy of the fishing contract given by the 

Respondent No.I. The photos of dead fish at 

Annexure A - 4 of the O.A. are a consequence of a 

mischief played by unknown persons about 5-6 years 

ago, when hazardous chemicals were thrown into the 

lake causing this unfortunate eventuality and in no 

way portrays the present situation. Further, the 

situation at that point of time was immediately 

addressed and that it was a rare localised sporadic 

incidence which is being given the colour of it being 

a norm by the Applicant. The Respondent No.l states 

that even at that point of time, the impact of the same 

was restricted to a limited portion of the lake and was 

temporary in nature. There were no reported inci~ents 

of any harmful effects of the same on human life, The 

Respondent No. l reiterates that standards of potable 

water are prescribed by statutory authorities and the 

Respondent No.I continuously strives to uphold the 

highest standards in the interest of its citizens. 
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22. The Respondent No.I states that in view of all of the "" 

above, the Original Application being misleading and 

mischievous only ought to be dismissed and the 

reliefs as prayed for ought not to be granted. 

23. The Respondent No.1 crave leave of this Honourable 

Tribunal to file a further and detailed affidavit - in -

reply dealing with paragraph wise contents of the 

Original Application as and when sought necessary. 

Place: Thane 

Date: Ii 10912025 
~ 

(Depo11c11t) ,,. 

j 

Advocate for the Respondent No. l. 
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,.,... 

VERIFICATION 

I, Mr. Sandip Patnawar, aged years, the Engineer of the 

Respondent No.1 and its authorised signatory having office 

at : Bhiwandi Nizampur Municipal Corporation, Bhiwandi, 

Thane do hereby state that contents of paragraphs No. 1 to 

23 of the present Affidavit - in - Reply are from my personal 

knowledge, information and belief, and I believe the same to 

be true to my information. 

Solemnly affirmed at Thane ) 

This i8day of September 2025 ) 

(' (\ ~ \!. ~ \ \ .......,.Jl- ,_ 
(Deponent) 

~ ~ . ~efore Me . 

.o-.:.<\~'-"I:""'~ ,,L ~· 
Advocate for the Respondent No. I. 
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BEFORE THE NATIONAL GREEN TRIBUNAL ·. 

SITTING AT PUNE 

ORIGINAL APPLICATION NO. 3.5 OF 202S' 

Dr. Sneha Donde & Anr 

Vs. 

Bhiwandi Nizampur Municipal 

Corporation & Ors 

.... Applicants 

.... Respondents 

AFFIDAVIT - IN - REPLY 

Manish S. Kelkar 

Advocate for Respondent No.1. 

212A- 213A, Commerce 

House, 140, Nagindas Master Road, 

Fort, Mumbai - 400001. 

Mobile no. 9545036036 

Email- adv.manishkelkar@gmail.com 

MAH/5147/2018 
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Lt.00 ... , 
ti EXIHIBIT-A 
db 

Government of Maharashtra 
Department of Environment & Climate Change 

15th Floor, New Administrative Btiilding, 
Hutatma Raj guru Chowk, Mantralaya, Mumbai - 400 032. 

Ph.: 022-22854707 Email: envest;acmh@mah@gov.in 

No.: - Rasayo. 2023/C.R.80 /EstA Date:- 18/09/2023. 

To, 
Scientist E, 
Wetland Division, 
Ministry ofEnvironment, Forest and Climate Change, 
Government oflndia, 
New Delhi. 

Sir. 

Subject: - Revival and Conservation of Varaladevi lake, at Biwandi Nizampur City 

Municipal Corporation under National Flan for Conservation ofAquatic 
Ecosystem. (NPCA) 

Reference: - Letter from Commissioner, Bhiwandi Nizampur City Municipal 
Corporation, Thane dated 07.06.2023. 

Please find attached herewith the Detailed Project Report(Rs.52,95,21,000/-) for 

Varaladevi lake, received from Commissioner, Bhiwandi Nizampur City Municipal 
Corporation of Thane. 

2. The Varaladevi lake is having area of 50 hectares and depth of 3.6Bm. On the basis 
of test reports of water, the Varaladevi lake is categorized Jn the mesotrophic state which 
needs restoration activities. The said proposal was submitted before the Steering 
Committee headed by Principal Secretary (Environment) on 04.07.2023. As per the 
approval of the said steering committee, the proposal for Varaladevi lake conservation is 
being submitted to your office for approval under Nati1mal Plan for Conservation of 
Aquatic Ecosystem. (NPCA). 

Yours Sincerely, 

htYfe~ 
[Archana Parshurame) 

Sci. Grade I!, Env. and Climate change Dept. 
Government of Maharashtra. 

Encl.: - Proposal submitted by Commissioner, Bhiwandi Nizampur City Municipal 
Corporation along with DPR. 
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To, 

/.fol EXIHIB1T-~B· 
BHIWANDI NIZAJ\1PUR CITY MUNICIPAL CORPORATION 

Old S.T. Stand, Kap Ali, Bhiwandi-421302. Dist. Thane. 
Phones : 02522 -- 25314I255315 Fax: 02522 - 152074. 

Entail : bncmC\\'Sd@gmail.com 

OW. No./BNCMC/WSD/ 17 8L /2023 

Date : e:> I I I} I 2023 

Smt. Archana Parshurame 

Scientist Grade-II 

Dept. of Environmnt and Climate Change 

Government of Maharashtra, 

15th Floor, "<ew Administrative Building, 

"lantralaya, Mumbai, '.\faharashtra-400032. 

Subject : Revirnl and Conservation of \'araladni lake at Bhiwandi 'lizampur Cit~ 

Municipal Corporation under National Plan for Conservation of Aquatic 

Ecosvstems (NPCA) 

Reference: 1) F.No. W-6/9/2023-WTL, Dated- 25/09/2023. 

Resp .. ~ladam, 

2) The letter of Ajay Thakur and Associates Architect (PMC), on 

Dated- 30/10/2023. 

1. This has reference to your letter dated on 25th September, 2023 by govt. of India - ministry of 

environment, forest and climate change (wetland division) Delhi. 

2. Proposed proposal is revised in form of and given Guidelines of NPC'A. With The Integrated 

Manrigement Plan (lMP) in accordJnce \vith Anncxure-Vl & A.nnexure- \ 1 are ;::ntached herev.1ith. 

3. In given detailed project report (DPR) "-e have attached of detailed tvnte up of\vetland and its 

managemenr activities. 

• Minutes of meeting approved by the go\1 of Maharashtra are attached herewith. 

•The undertaking by Bhiwandi nizampur municipal corporation (B'\CMC') about No overlapping 

of activities are attached here\vhh. 

•Detailed estimate of proposed proposal 'virh accordance to state schedule rates 2023 are attached 

herewith. 

4. All essential aspects highlighted are incorporated into the proposal, including the classification 

of proposed activities, information on the values and services of the wetland. a comprehensive write-up of 

the \Vetland. 

(Ajay Vaidya) 

Administrator/Comm i sson er 

Bhiwandi :\. C. \lunicipal Corporation. 
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EXIHIB1T- C 
BHIWANDI NIZAMPUR CITY MUNICIPAL CORPORATION 

~ 
Old S.T. Stand, Kap Ali, Bhiwandi-421302, Dist. Thane. 

Phones: 02522-"253\4 / 255315 Fax: 02522 -252074. 

Email : bncmcwsd@gmaiLcom 

To, 

Smt. Archana Parshurame 
Scientist Grade-II 
Dept. of Environmnt and Climate Change 
Government of Maharashtra, 
15th Floor, New Administrative Building, 
Maottalaya, Mumbai, Maharashtta-400032. 

OW. No./BNCMC/WSD/ i °1 S2./2-023 

Date:! /il/2023 

Subject : Revival and Conservation of Varaladevi lake at Bhiwalldi Nizampur City 

Municipal Corporation under National Plan for Conservation of Aquatic 

Ecosystems (NPCA). 

Reference : 1) F.No. W-619/2023-WTL, Dated- 25/09/2023. 

2) The letter of Ajay Thakur and Associates Architect (PMC), on 

Dated- 30/10/2023. 

Resp. Madam, 

Sr. I Queries ---·1 Reply 
II 

No. I 
2 After preliminary examination of the proposal. it is found I Proposed proposal is revised in form ! 

that the proposal submitted is not as per the extant ! of_ and given Guidelines of NPCA. i 
gµidelines of NPCA. The Annexure· Vl of NPCA ' With The Integrated Management · · . . . . . . . I Plan (IMP) in accordance with 
Gu1dehnes may be referred for revmng the proposal m the 

' Annexure-VI & Annexu"" V are 
form of Integrated ManagementPlan tlMP) and Annexure I ,rt h d h ·th a ac e -erew1 . 
V. i.e. "Format for preparing brief document" may also be 

1 

referred for preparing the Brief Document, which is a / 

reqµisite document as per the IMP checlclist The I 
Guidelines ofNPCA are enclosed. 

3 I Some essential aspects needs to be incorporated in the In given detailed proje¢t report (DPR) 

proposal such as classification of proposed activities as we h~ve attached of detailed write up 

core and non-core. information on values and services of of wetland and its management 

the wetland. det:riled write up of the. wetland, threats ro 
activities. 

I management and rationale for the selection of 
I 

management activities in overcoming the threats, Brief 

Document and Health Card. Some supporting documents 

which are required for appraisal include: 

Page 

1-24 
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(i) 

(ii) 

(iii) 

4 

I : 
: 

Minutes of the Meeting in which the proposal was i Minutes of meeting approved by the I 25-26 

approved by the Govt. of Maharashtra/ Maharashtra State ! govt _of Maharashtra are attached I 
Wetland Authority: I here"~th. i 

An undertaking mentioning that there is no overlapping of The undertaking by Bhiwandi [ 28 

activities to be undertaken with those being funded from Nizampur Municipal Corporation I 
other funding organization/agency, if any; (BNCMC) about No overlapping of I 

activities are attached herewith. I 
27 A ~ertifk.Ue stating that budget estimate for each activity L Detailed estimate of. proposed 

I I 

has been prepared with reference to an approved Schedule I proposal with =ordance to State / 

ofRates {SOR): I Schedule rates 2022-23 are attached !. 

I • • I 
l herewith. I 

Jn. view ~f above. it is requested to submit the revised I All essential aspects highlighted are J -
proposal m the form of IMP as per the Gu1delmes of the 1 mcorporated into the proposal, I 
NPC A. It may be ensured that all documents as per the I including the. classification of 

. . . . . . . proposed activities, information on the I 
checklist of JMP are provided with the proposal subrtutted I · f . I values and services of the wetland. a 
for assistance under NPCA preh . · . f h 

1 com ens1ve wnte-up o t e !-

cLf,;J. 
(Ajay Vaidya) 

Administrator/Commissoner 

Bhiwandi l'i. C Municipal Corporation. 

I 
l 
i 
I 
! 
i 
I 
' I 
! 

' 
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' 
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I 
' ! 
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' I 
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---- --------·-

EXI HIB1T-"D 
BHIW ANDI NlZAMPUR CITY MUNICIPAL CORPORATION 

~ ~ 
Oki S.T. Stand, Kap Ali. BhiwandiA21302, Dist. Thanec 

Phones: 02522 - 25314/255315 Fax: 02522- 252074; 
Email : bncmt'\vsd@gmail.com 

OW. No./BNCMC/WSD/ 111 
Date : O'J...../ o I I 202lj 

/2021.t 

A work proposal for Revival and Conservation of Varhal Devi Lake under Bhiwandi 

Nizarnpur City Municipal Corporation in Thane district in Maharashtra state has been submitted 

to the Environment Department of Government of India under NPCA (National Plan for 

Conservation Aquatic Eco-systems). E-mail from Dr. M. Ramesh, Scientist 'E' (WetlandS 

Division) on 7th November 2023 under Issue 1 certifies that 40% funding of the said project 

cost will be provided to the Municipal Corporation from the funds received from the State 

Government under the basicfacilities provided by the Municipal Corporation. 

Year wise total project cost and 40% project cost of the said work are as follows: 

Sr. No. Duration 

l. First year 

2. Second year 

3. Third year 

TOTAL 

Y car \l<ise project co.st 40% of the project cost 

Rs. 22,43,36,829 .00 Rs. 8,9734,732.00 

Rs. 12,83,80,227.00 Rs. 5,13,52,091.00 

1 
Rs. 08,67,24;682.00 Rs .. 3,46,89,873.00 

Rs. 43,94,41,738.00 Rs. 17,57,76,695.00 

oA ~-J /U . 
(Ajay Vaidya) 

Administrator/Commissoner 

Bhiwandi N. C. Municipal Corporation 

Copy - Shri. Pravin Darade, Secretary, Department of Environment, 

State of Maharashtra, Ministry of MwnbaL 

1 
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~ ~;i't.tius ~ atf001, ~-'g '?,'}o ~. fir. ariir. 

Phones : 02522 - 25314 /255'.3 !5 Fax: 02522 - 252074. 

Email ; lmcmcwsd@gmall.c<1m 

;;rr.l'l' .ffi:tR ~ 1 ••H41!11T.1J;.ffl./ ")if po~ Y 

~: o'L./O"J/~o~"f 

Conservation if =ifi.,,.li:t""'t"il"'I i:mi10r NPCA (National Plan for Conservation of Aquatic Eco-Systems) 

~ 'tfmi fl{'fil{ii) 4l!fq{UJ fCMJl ll<:fi;g ~ 'fi{Ulj\fi ··~.· .a:rit. m:"< fCJ'HI' uiJ Dr. M. Ramesh, 

Scientist 'E' (Wetlands Division) <ITT:!".·~%"-~ \9· ••il~<if{ io:n ·""IP <fr_ ~. ~ Rm-·.~. 

W'H."llCfi"'i 4t\H'l{4\fHChMi f""l@Dll-41 LfM'lfi ~ ~ JllooOl!-l!I ~ ~· llCf){'CllfUJt ~ a. 

~ f<i;11ffliJ · '6 0% Rm 4i!H'H41fC1€hsJ{ ~~ ~-~ i;p:11fil1ct 'fi{0<1fr1 <1n 3Jlt. 

3l l'l'. I . . . <t>1M14m 

J '<i. l, ~19-~¥.\9'l~/-
I 

·~ 
(~~) 

-u!l~n-ff'*'= <rnr.· ~ 

~ f.:r. ~ '1~1'1'1'l41f~ifil,~. 
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fto6 EXIHIBIT-~ 

TITmt.it:~tu~<fiW arrcir. ~-'ll'~~~o~.fi>I". orur. 
Phones : 02522 ~ 25314 I 255315 Fax: 02522 - 252074. 

Email : bncmcwsd@gmail.com 

~.~.ffeif'l~li:t'1Ql/qT.-q:_.fuJ l 3 O /~0~'-\ 

~: o!I !oJ:! /~0 ~'-\ 

~ f+zlllf'f( mr i:t{IHll{4ifl'1Efit, ~. f-;f. orUT ~ Ol'"tlliil~&l i'1("1161til Revival and 

Conservation 'ii' Cf>ll41T<I m:ff!Cf. NPCA (National Plan for Conservation of Aquatic Eco-Systems) 

~ ··'IITT('f fl<ifiH~ q4\q{Ut fi:liil'lt'fl~ ~ Efi(uQm 31i<'ll"lt ~. ~ fct1111n-4 Dr. Pankaj 

Verma. Scientist 'F' (Wetlands Division) ~ 'Cf>ilFr ~-~ 4. l11'El ~o~L.; ~ ~ llCf>r;;<!lf!kll 
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fiCfl"4f'"!Sii<H oti<lulOllOIH. 

Cfll4\~~i ifi. ~ :- 'JIT.ifi. Nf"1~iwNl/qT.i:J;.fcr./~'!f~l9/'l.o~l1, ~- ~o/~~0~11,. 
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To, 

~ 

EXIHIBIT-K 
BHl\VANDI NIZAJ\>1PUR CITY MUNICIPAL CORPORATION 

Old S. T. Stand, Kap Ali, Bhiwandi-421302, Dist. Thane. 
Phones: 02522 - 25314 / 255315 Fax: 02522 - 252074. 

Email : bncmcwsd@gmail.com 

OW. No./BNCMC/WSD/ }7 82. I 2023 

Date: t:>/ I f} /2023 

Smt. Archana Parshurame 
Scientist Grade-I! 
Dept. of Environmnt and Climate Change 
Government of Maharashtra, 
15th Floor, New Administrative Building, 
Mantralaya, Mumbai, Maharashtra-400032. 

Subject : Revival and Conservation of Varaladevi lake at Bhiwandi Nizampur City 

Municipal Corporation under National Plan for Conservation of Aquatic 

Ecosystems (NPCA) 

Reference : 1) F.No. 'V-6/9/2023-\VTL, Dated- 25/09/2023. 

Resp. Madam, 

2) The letter of Ajay Thakur and Associates Architect (PMC), on 

Dated- 30/10/2023. 

1. This has reference to your letter dated on 25th September, 2023 by govt. of India - ministry of 

environment, forest and climate change (wetland division) Delhi. 

2. Proposed proposal is revised in form of and given Guidelines of NPCA. With The Integrated 

Management Plan (IMP) in accordance with Annexure-Vl & Annexure- V are attached herewith. 

3. Jn given detailed project report (DPR) we have attached of detailed write up of wetland and its 

management activities. 

• Minutes of meeting approved by the gm1 of Maharashtra are attached herewith. 

•The undertaking by Bhiwandi nizampur municipal corporation (BNCMC) about No overlapping 

of activities are attached herewith. 

•Detailed estimate of proposed proposal with accordaoce to state schedule rates 2023 are attached 

herewith. 

4. All essential aspects highlighted are incorporated into the proposal, including the classification 

of proposed activities, information on the values and sen~ces of the wetland. a comprehensive write-up of 

the wetland. 

~ 
(Ajay Vaidya) 

Administrator/Commissoner 

Bhiwandi N. C. Municipal Corporation. 
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ARCHITECT 

!.; 
iii! 
-' _!LJ • AJAY THAKUR & ASSOCIATES 

ARCHITECT I URBAN DESIGNER I INTERIOR DESIGNER 
OFFICE NO 20&207, AVENUE7 BUSINESS HUB, .JALNA ROAD 

NEAR MONDHA NAKA BRIDGE, CHHATRAPATI SAMBHA.JINAGAR. 431 00 I 

EMAIL·architectajaythakur@gmail.com 

To, 
Commissioner, 

CELL NO .9028046455 

Bhiwandi Nizampur Municipal corporation, 
Dist- Thane. 

Date : 30/10/2023 

Subject: Revival and Conservation ofVaraladevi lake at Bhiwandi Nizampur City 
Municipal Corporation under National Plan for Conservation of Aquatic 
Ecosystems (NPCA). 

Dear sir/madam, 

I. This has reference to your letter dated on 25th September, 2023 by govt. of India - E 

ministry of environment, forest and climate change (wetland division) Delhi. 
2. proposed proposal is revised in form of and given Guidelines ofNPCA. With The 

Integrated Management Plan (IMP) in accordance with Annexure-VI & Annexure- V 
are attached herewith. 

3. In given detailed project report (DPR) we have attached of detailed write up of 
wetland and its management activities. 

• Minutes of meeting approved by the govt of Maharashtra are attached 
herewith. 

•The undertaking by Bhiwandi nizampur municipal corporation (BNCMC) 
about No overlapping of activities are attached herewith. 

•Detailed estimate of proposed proposal with accordance to state schedule 
rates 2023 are attached herewith. 

4. All essential aspects highlighted are incorporated into the proposal, including the 
classification of proposed activities, information on the values and services of the 
wetland, a comprehensive write-up of the wetland, 

Thanks & Regards. 

Ajay Thakur & Associates. 

5 
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National Plan for Conservation of Aquatic Ecosystems (NPCA) Guidelines 

Annexure V: Format for preparing brief document 

State I Union Territory: Maharashtra 

Name and address of person(s) compiling this information Sandip patnawar 

Section 1: Identification, Location and Jurisdiction 

1.1 Name of the Wetland {Alternative names, including in local language should be given in parenthesis 
after official name) 
Varaldevi Lake 

1.2 Name of the Village{s), Tehsil{s), Municipal area (s) 
Bhiwandi Nizampur City Municipal Corporation 

1.3 Name of the District(s) in which wetland complex is located 

Thane 

1.4 Geographical coordinates (Latitude and Longitude, to degree, minutes and second) 

Latitude: From 73°03'34.29" E to----------------

Longitude: From 19°16'45.58" N 
to ----------------

1.5 Name of the Department I Agency which has jurisdiction over the wetland I wetlands complex 
Bhiwandi Nizampur City Municipal Corporation 

Section 2: Site Characteristics 

2.1 Area of wetland/ wetlands category (ha) 49.89 Ha 

Wetland type (Please tick appropriate categories and sub-categories) 

Category Subcategory 

D Natural (Inland) ~ Permanent lakes 

D Seasonal/ intermittent lakes 

D Permanent streams/ creeks 

D Seasonal/ intermittent streams/ creeks 

D Oxbow 

D River floodplain 

D Permanent freshwater marshes 

D Seasonal/ intermittent freshwater marshes 

D Shrub-dominated wetlands 

D Tree-dominated wetlands 

D Geothermal wetlands 

D Karst and other subterranean hydrological systems 

Annexes II 
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National Plan for Conservation of Aquatic Ecosystems (NPCA) Guidelines 

Category Subcategory 

D Natural (Coastal) D Coastal lagoon 

D Estuary 

D Intertidal mud, sand or salt flats 

D Mangroves 

D Coral reefs 

D Human-made D Aquaculture pond 

0Tank 

D Saltpan 

D Dam I Reservoir 

2.2 Depth (m) Average 1.2D _______ Maximum _3~·~6~-------

2.3 Elevation (m above mean sea level) 47 ____________ ~m 

2.4 Water regimes 
a) Main source of water (tick all applicable) 

~Rainfall 
~Catchment runoff 

D Groundwater 

D Direct I indirect inflow from river 

Others, please specify ____________ _ 

b) Water permanence 

~Mostly permanent D Mostly intermittent 

c) Destination of water from wetland 

W'1 Feeds groundwater 

D To river 

d) Water pH 

0 Acid(< 5.5) 

Gi'Alkaline (> 7.4) 

e) Water salinity 

D Fresh (< 0.5 g/I) 

D Eu ha line (30-40 g/I) 

[!{Not known 

Annexes 

D To downstream catchment 

D To sea 

Circumneutral (5.5 - 7.4) 

D Not known 

D 

Brackish (0.5 -30 g/I)) 

D Hypersaline (>40g/I) 

f.I 
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National Plan for Conservation of Aquatic Ecosystems (NPCA) Guidelines 

I) Nutrient in water 

D Eutrophic 

D Oligotrophic 

2.5 Climatic setting 

D Mesotrophic 

~Not known 

a) Annual Rainfall /Snowfall(mm) 

b} Temperature ('C) Minimum 63°F ___ Maximum 97°F 

c) Humidity(%) Minimum ______ Maximum _____ _ 

2.5 Area of zone of influence (in ha) 49.89 ______________ _ 

2.6 Major land use within zone of influence (provide as approximate % of catchment area) 

Forests ______ % 

Plantation ______ % 

Agriculture _,le_ ____ % 

Settlements (Rural) % ------
Settlements (Urban) _,1~0~0~ ___ % 

Industrial _,1~0~ ____ % 

2.7 Map of wetland complex and zone of influence 
(To be enclosed as Annex I and 11 to this proposal) 

Section 3: Biodiversity 

3.1 Notable plant species present in wetland 

Wad, Pimpal, Gulmohar 

3.2 Notable animal species present in wetland 

Shrimp, Telambia 

3.3 Species of conservation significance (rare, endangered, threatened, endemic species) 

3.4 Major plant invasive alien species 

3.5 Major animal invasive alien species 

Annexes 
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National Plan for Conservation of Aquatic Ecosystems (NPCA) Guidelines 

Section 4: Ecosystem services 
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Annexes 

If Yes, Details (upto 50 words for 
each category) 

[Engaging in communal fishing without 
obtaining the necessary permits or permission.. 

Nearby people wash buffalo 

This lake is situated in the centralize area. And 
also, it has significant culture and values 

Definitely, the area of the lake is to vast so it is 
possible to penetrate water to the ground. 

The gradual slope of the surrounding is 
awards the lake 

Yes, it has cultural value, Due to the temple of 
Varaldevi the name has given to the lake 

Due to the varaldevi temple besides the lake 
localities and tourists visit 
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D List of activities to be regulated within wetlands and zone of influence is provided 

D List of activities to be permitted is provide 

Annexes 

447



National Plan for Conservation of Aquatic Ecosystems (NPCA) Guidelines 

Annexes 

448



----------------- - -------------------

Varaldevi lake 

Wetland Name: Varaldevi 

Wetland Area (in ha): 49.89 Ha 

Location: (District(s), State I UT): Bhiwandi, Maharastra 

Name of the nodal agency for management plan implementation: Dept. of Forest in 
association with other line departments under the guidance of the District Wetland Authority 

Management plan period: 

Total budget: 52,95,21,000 .00 

Introduction 

Varaldevi Lake, located in Bhiwandi, is a significant water body in the Thane district of the Indian 
state of Maharashtra This picturesque Jake holds historical, ecological, and cultural importance in the 
region. Vara! Devi Lake is the largest Jake ofBhiwandi city. This lake is surrounded by hills, 
residential places like buildings, small huts, rocks and gardens. The water from this lake is used for 
the purpose of drinking and domestic uses and for fishing. Many nets are immersed into the water for 
catching fish. This water is also used for supplying to fire brigade. However, the lake has been 
severely polluted in recent years. 

The pollution of V araladevi Lake has a number of negative impacts. It is a health hazard for people 
who bathe and drink the water. It also poses a threat to the environment, as it can contaminate the soil 
and water supply. 

The lake is home to a variety of aquatic life that is under threat. The pollution is killing fish and other 
aquatic life, and it is also disrupting the lake's ecosystem. Cleaning up the lake would help to protect 
the aquatic life and restore the lake's ecosystem. 

We believe that cleaning up V araldevi Lake is a worthwhile investment. The lake is a 
valuable resource for the people of Bhiwandi, and it has the potential to be a beautiful and 
thriving ecosystem. We urge the government to take action to clean up the lake and protect 
the health and well-being of the people ofBhiwandi. 

Varaldevi Lake also holds religious significance forthe local population. The nearby Varaldevi 
Temple is a revered shrine dedicated to the goddess Varaldevi, and devotees often visit the 
temple to seek blessings. The serene atmosphere around the lake, combined with the spiritual 
aura of the temple, adds a unique dimension to the overall experience for those who visit for 
religious purposes. 
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Description of wetland features 

Mapping of Wetland 
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Existing Population 

As per provisional reports of Census India, the population ofBhiwandi in 2011 is 709,665. 
Out of which male population is 415339 and the female population is 294,326. Although 
Bhiwandi city has a population of 709,665; it's urban/metropolitan population is 735,681 of 
which 431,704 are males and 303,977 are females. 

Sr. No. l Bhiwandi City Total Population Male Female 

I I 
City Population 709,665 415.339 294,326 ' I 

I 2 I 
I 

Literates 491.071 30L986 189.085 
I 

i I 3 Children ( 0-6) 91,825 47.235 44,590 I I 
I 4 I Average Literacy(%) 79.48 % 82.04 o/o 75.71 % I 
r 

I I 5 Sex Ratio 709 - -
I 6 ! Child Sex Ratio 944 - -

' 
(Source: Census.2011) 

The Schedule Caste (SC) constitutes 3.1 % while Schedule Tribe (ST) was 1.2% of the total 
population in Bhiwandi Nizampur. 

Literacy Rate 

As per Census 2011, Bhiwandi city showed a high level ofliteracy i.e., 69 percent as 
compared to 65 percent in 2001, with a literacy rate of 4 3 percent for males and 27 for 
females. Whereas this literacy rate is much lower than the state's average literacy rate which 
is 82.34 percent. Table 4-4 shows that there is no change for a male and a significant increase 
for females compared with all the previous census data. 

Sr. Census Total Male Female 
Total 

Male Female 
Literates No. Year literate literate literate 

(%) 
% % 

l 1961 24331 I 17875 6456 44% 3317'0 12% 

2 1971 52393 I 36468 15925 49% 34~~ 15t;,'-O 

' 1981 !05177 I 74556 30621 50% 35o/o 15% .1 

4 1991 j 96170 
I 

135097 6!073 52% 36% 16~/Q i 

5 2001 388336 i 260137 128199 65o/o 43~/Q 21% I 
6 20ll 491071 l 301986 189085 69% 43o/o 27Cj'-O 

(Source: Census,2011) 
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Figure 4-4 Literacy rate 

The total literacy rate of Bhiwandi Nizampur was 79 .48% in 2011 which is less than the 
average literacy rate of 82.34% in Maharashtra. Population-wise, out of a total of 491,071 
literates, males were 301,986 while females were 189,085. Also, the male literacy rate was 
82.04% and the female literacy rate was 75.71 % in Bhiwandi Nizampur. The sex ratio in 
Bhiwandi is 709 per I 000 males. The average national sex ratio in India is 940 as per the 
latest reports of the Census 2011 Directorate. In the 2011 census, the child sex ratio is 944 
girls per 1000 boys. 

Occupational Structure 

In Bhiwandi Nizampur Municipal Corporation out of the total population, 289,828 were 
engaged in work activities for the census year 20 I I. From the total working population, 
92.84% of workers describe their work as Main Work (Employment or Earning more than 6 
Months) while 7.16% were involved in Marginal activity providing a livelihood for less than 
6 months. Table 5-1 indicates that 92.54% of total workers are main workers and 7.16% are 
marginal workers as per Census 20 I I. Thus, numbers conclude that most of the workers are 
involved in long-term employment. 
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t,J~ 
Table 5-1 Economic profile of Bhiwandi Ni=ampur 

Sr. Census 
No. Year 

1 1961 
2 1971 
3 1981 
4 1991 
5 2001 
6 201J 

4~ 
46 

46 

+.I 

4~ 

40 

3~ 

1961 

Total 
%Of 

Non- %Of Main 
Workers 

Total 
Worker Nonworkers Workers 

Marginal 
Workers Worker 

25041 46% 29892 54% - -
45666 43% 61578 57% - -
91627 43% ll9075 57% 89341 2286 
154411 41% 223282 59% 154411 1377 

250227 42o/O 348514 58% 243066 7161 
289828 41% 419837 59% 269087 20741 

(Source: Census,2011) 

WORKING POPULATION OVER THE YEARS 

-+- Percentilge 

43 43 
42 

41 41 

J 9 7 l 1981 1991 200 l 2011 

Figure 5-1 Working Population over The Years 
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Biodiversity of the Wetland 

Wetlands are one of the most productive environments on the planet when compared to many 
other ecosystems. They are the primary habitat for the majority of the world's water birds and 
a critical habitat for migratory species. Wetlands provide as feeding and nesting habitats for 
nearly all of the world's water birds and are an essential aspect of human life for a variety of 
reasons. The most common human uses of wetland plants are for food, fuel, fodder for cattle, 
fish feed, and adornment. 

Some notable plant species are 

Pimple, Wad, Acacia, Gulmohar etc. 

Notable animal species present in wetland 
Fishes: Shrimp, Telambia 
Bitrds : Greater and Lesser Flamingos. 

Evaluation ofwetland features 

Wetlands are crucial as they provide for all water-related ecosystem services. They manage 
water amount, groundwater recharge, and can help to control floods and storm effects. 
Wetlands also aid in erosion management and sediment transport, contributing to land 
development and boosting storm resistance. Many of these ecosystem services increase water 
security, including protection from natural catastrophes and adaptability to climate change. The 
Varaldevi wetland performs all the functions of a healthy wetland however it is now facing 
some increasing human influence. 

Major Threats observed 

• The pollution is killing fish and other aquatic life. 

• The pollution of Varaladevi Lake has a number of negative impacts. It is a 
health hazard for people who bathe and drink the water. It also poses a threat 
to the environment, as it can contaminate the soil and water supply. 

Institutional arrangements: 
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Ownership: 

Administrative Divisions ofBhiwandi-Nizampur 

• Administrative Steps: 
Fallowing are the key constituents of the Corporation. 

• The General Body of the Corporation: 

The General Body of the Corporation "Maharashtra" is a body of 89 councilors, 84 
Councilors are elected representatives of the city and 5 Councilors are nominated. For 
better administrative functioning of the city, 5 zones are formed in the city which is 
further divided into 28 wards. From each ward, 3 councilors are elected for five years 

• The Commissioner: 

Appointed by the State Government, the Municipal Commissioner holds office for a 
period not exceeding three years unless extended by the State Government. He 
manages day to day affairs of the Corporation subject to approvals and sanctions, from 
the Standing Committee and the Corporation, wherever required. The entire executive 
powers to carry out the provisions of the BPMC are vested with the commissioner. He 
is assisted in his functions by executive arm of the corporation which includes Dy. 
Municipal Commissioner, Asst. Municipal Commissioner, Chief Accounts and 
Finance Office,' Chief Auditor, City Engineer and other Executive Officers. 

• TheMayor: 

The Mayor, the first citizen of the city, is appointed by the councilors and holds office 
for one year. The Mayor presides over the General Body Meetings of the Councilors, 
but has not been assigned any executive powers under the Act. 

• The Standing Committee: 

This committee, specified under The BPMC Act is the most important 

committee of the corporation. The Councilors at their first meeting elect the 

Standing Committee, consisting of 16 councilors, after the general election. The 

Standing Committee/General Board essentially governs the functioning of the 

Corporation on behalf of the councilors. It is the policy making body of the 

Corporation and makes all decisions with respect to the establishment and 

finances of the Corporation as per the various provisions of the BPMC Act 1949. 

• 1.9.6 The Ward Committee 

The ward committee consists of councilors representing the electoral wards within the 
territorial area of the ward committee. The main function of the ward committee is to 
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approve the cost of works fort the4 wards incorporate the expenses in the budget etc. 
The annual sanction of Rs. 2 Crores is given to each ward committee to carry out 
various development projects in their respective ward. For a single project of above 
Rs. 10 lacs, ward committee shall take approval from the General Body. 
The Bhiwandi-Nizampur city consists of two major Zones: 
1. The outer limit of the erstwhile municipal body. 

2. The extended city limits. 

The city is divided into sixty four wards for election purpose (Refer Annexure 1 for 

ward wise population). The wards are then consolidated into five zones, each with a 

zonal office, for better administrative and organizational control 

Mll!lidpal I 
Com!Illszioim-

Additioml I 
Co:DllI:li;::iioIEr 

Bhm=rli~ll>mpm City 

Mucic;p.! C""'°"""'n 

I 
Depmy 

__ -, ~-c_"_'"'"_'_.,_;._ ... _·~ 

City:' &ecmi-;"e: 

~ 

Setting management objective: 

St;mdlng Co:mmirtee 
ClWrmao 

The management plan focuses on the Jong-term conservation of Varaldevi wetland and wise 
use for the ecological and livelihood security of local communities. This wetland conservation 
plan is developed using the MoEFCC's National Plan for Conservation of Aquatic Ecosystems 
Guidelines. 
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Management strategy: 

I. To preserve the wetland area and water holding capacity by structural and non-
structural means. 

2. To safeguard the ecology and preserve floral and fauna! diversity. 
3. To promote education, scientific research and ecotourism for recreation. 
4. To include local community in conservation and development programmes. 

Management strategy 

• Delineation of wetland boundary in the presence of all stakeholders such as the 
revenue department, the forest department, and local villagers whose land borders 
the wetland. 

• Restoring hydrological regimes through managing water intake and outflow. 

• Reinforcement ofbund near the lake to limit ingress of agricultural runoff and solid 
waste from nearby villages. 

• Create zones in the wetland for management of different ecosystem functions and 
biodiversity values, in addition to separating the fisheries leasing area and leaving 
some unspoiled habitat for migratory and resident birds. 

• Protect the wetland boundaries and its water holding capability, avoid 
encroachment for cash crops farming. 

• Attempt to balance biodiversity conservation and livelihoods within natural limits, 
as well as improving the well-being of local communities by improving water, 
sanitation, and health services, and creating opportunities for livelihood 
diversification, particularly through positive incentives for wetland custodianship. 

• Continuous monitoring and assessment of wetland for management planning and 
establish an integrated wetland inventory to support the establishment of an 
ecological and socioeconomic information baseline. 

• Emphasizing capacity building for wetland management, namely understanding 
biodiversity and ecosystem services features and governing variables and 
incorporating them into planning, decision making and implementation at all levels. 

• The district wetland authority that may include Forest dept., Revenue dept.and other 
NGOs to have consultative meetings and promote sustainable management of 
vharaldevi wetland . ' 

Monitoring and Evaluation Plan 

The wetland elements that characterize the wetland and impact conservation were prioritized 
based on the field study. The monitoring approach for the wetlands is provided below, based 
on the performance metrics. 

Table 2: Performance Indicators for vharaldevi lake/wetland 
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Wetland feature Management Performance Means of measurement 
objective Indicator 

Area Maintain wetland Wetland area The area as estimated by 
area which had not BNCMC & its under 

been altered for corporation limits. 
non-wetland 
usages 

Catchment Reduction of silt Water holding Monitoring the wetland 
load from the capacity and silt depth and employing 
catchment area load the catchment 

restoration measure like 
vegitation restoration in 
the catchment. 

Hydrological Reduce pollution Water quality Periodic water quality 
regimes parameters like monitoring 

DO, salinity, 
TDS, TSS, BOD, 
COD, Nutrients 
are under 
threshold and 
permissible limits 

Enhance The connectivity Remote sensing data 
hydrological between the 
connectivity within wetland m 
the wetlands Bhiwandi can be 
complex seen in monsoon. 

Biodiversity Maintain and Presence of Physical survey and 
enhance habitat for suitable periodic monitoring. 
water birds and other vegetation for Demarcation of wetland 
aquatic fauna water birds and boundary 

other associated 
fauna 

Reduce area under Wetland without Physical survey and 
mvas1ve macrophytes eradication of invasives 
macrophytes invasion in a scientific manner. 
Maintain fish species Richness of native Periodic sampling 
richness fish soecies 

Socioeconomics Reduce use of Not using zero Socioeconomic survey 
harmful fishing mesh size net and awareness. Provide 
practice while harvesting alternate fishing nets. 

Table 3: Parameters for wetlands monitoring ofvharaldevi lake Wetland 

Wetland feature Monitorine parameter Monitorine method Frequencv 
Wetland extent Wetland area Remote sensing and Once a year 

LULC with the wetland area ground truthing 
Connectivity with other 
adioining wetlands/River 
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Wetland catchment Climate Weather station data Daily or 
monthly 

Land use and land cover Remote sensing and 
ground trothing 

Total sediment yield Stream gaugmg 
Total nutrient yield station 

Hydrological Water inflow and outflow Stream gauging 
regimes station 

Water holding capacity Bathymetric survey 
Peak inundation Remote sensing and 

Qfound truthing 
DO, salinity, BOD, TDS, Data from water 
TSS, PH,EC quality sampling 
COD, stations 
Number of point sources Physical Surveys 
discharging untreated sewage 
into the wetland 

Biodiversity and Populations of major wetland Line transect or Every three 
habitat deoendent soecies Qfouos quadrat studies month 

Habitat use by key species 
Number of migratory species Physical survey 
using the wetland 
Area under mvas1ve 
macrophvte 

Ecosystem services Annual fish yield Sampling from local Annual 
fishermen estimate 

Number of tourists Survey Monthly 
Volume of surface water Hydrographic Once m a 
abstracted from wetland surveys year 
Volume of ground water 
recharged 
Proportion of floodwaters 
stored in the wetland 
Use of wetland for the Awareness Surveys Annual 
research and education estimate 

Livelihoods Population living around the Surveys Once m 
wetland every three 
Population depending on year 
wetland for livelihood 
Number of households 
around the wetlands us mg 
save sanitation practices 
Participation of communities 
in the wetland managemnt 

Awareness activities Aesthetic quality of the Community based Monthly 
wetland awareness activities 

among school, 
college students and 
general public 
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Table 4: The management action plan for vharaldevi lake Wetland 

Management Activities Key consideration 
plan 
component 
Boundary Boundary mappmg The wetland is surrounded by privately owned lands. 
delineation and delineation The wetland bund is not demarcated and all of the 
and surrounding fields become drowned in the monsoon 
demarcation and enlarge the wetland. These fields are utilized 

during the post monsson and summer season when 
the bund cannot be accurately delineated. Therefore, 
wetland boundary delineation is necessary in the first 
vear of the conservation program. 

Removal of During the field visit, there was relatively little 
encroachments encroachment observed. Agricultural encroachment 

in the north and east can still be removed by 
delineating the legal boundaries of the wetland. 

Shoreline The wetland bund should be created taking into 
managements consideration the natural slope and not cause any 

obstruction to the natural water flow. To keep the 
water flowing, the inlet and exit canals should be 
cleaned frequently. 

Catchment Afforestation and Because of the existence of plantation patches in the 
conservation aided regeneration catchment region, the soil is protected from erosion. 

Still, it would be helpful ifthe native forest plant and 
grass species could be planted in the peripheral 
regions of the wetland to help stabilize the soil and 
avoid erosion. 

Small scale Community involvement might be an excellent 
engineering choice for these projects. Use of Government 
measures schemes like MGNREGA under rural development 

department. 
Water Selective dredging To.keep the water flowing, the inflow canals coming 
management and desilting to from the wetland of Sohagi Barwa Wildlife 

improve Sanctuary can be dredged. Use of Government 
hydrological schemes like Jal Jeevan Mission for rural water 
connectivity management. 
Interception, There is no such direct point source of pollution. 
diversion and However due to agricultural practice there is high 
treatment of point influence of seepage of excess nutrient into the water 
source of oollution bodv. 
Construction and There is no need for hydrolic structures because the 
operation of wetland is well linked to adjacent wetlands via 
hydraulic structures outflow canals. These waterways must be 
for maintenance of maintained in order to maintain the water regime and 
water regimes and flood control. However periodic cleaning of the inlet 
flood control and outlet is recommended. 
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Balancing water The water quality is below the threshold. Still, water 
allocation for human quality analysis at regular intervals is necessary to 
and ecological maintain the hydrological regime in this wetland for 
purposes human and biological needs. The volume of water 

needs to be assessed periodically and based on need 
it can be allocated for human use. 

Biodiversity Habitat evaluation To help the aquatic species, transcriptional aquatic 
conservation and improvement plants might be planted along the bund. Planting 

terrestrial tree species along the bund IS not 
recommended. 

Improvement and To sustain fish migration, the local community can 
maintenance of monitor and manage inlet and outlet channels. The 
migratory routes outlying low water depth zones towards Dhanah 

village can be preserved m order to 
suooort miQTatory avian species. 

Maintenance of The local community can monitor and manage 
breeding and breeding and spawning grounds for the important 
spawning grounds species. The forest department and local NGOs have 
for kev soecies to olav an active role in management and awareness. 
Management of Invasive plant species can be physically eradicated 
invasive species and utilised for any economic purpose. Some of them 

can also be used for firewood. 
Sustainable Microenterprise Microenterprises can be established by engaging the 
resource development for self-help group and the WTI-formed wetland 
development reducing conservation committee. Promotion of women self-
and dependence on help groups can add to the conservation of wetland 
livelihood wetlands resources resources. 
improvement for livelihoods 

Sustainable fisheries The leasers, who have provided patta for fishing in 
development the wetland should understand the importance of 

local fish and take initiative to cultivate native fishes 
rather than introduce species. There has to be a 
periodic check on the species that is being fished 
from the wetland. 

Sustainable Farmers use wetland water to grow cash crops such 
agriculture as sugarcane. The ultimate discharge is returning to 
development the wetland and contaminating it. Water quality 

should be maintained to ensure sustainable 
aQTiculture. 

Institutional Setting regulatory Wetland conservation measures should be 
development regimes implemented by the district wetland authority. The 

community's local committee formed to conserve the 
wetland might also follow common norms 
established by them. Consultative workshop 
involving local community, Government and NGOs 
can help in setting up the regulatory regimes. 

Development of Comprehensive monitoring and evaluation for 
monitoring and hydrological features every three months IS 

evaluation system recommended. It can be done by involving trained 
personnel from local community or wetland 
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conservation committee. Annual biodiversity survey 
of wetland can be done involving college students 
under the guidance of resource persons like scientists 
or professors from nearby institutes. Annual 
evaluation of socioeconomic features of the wetland 
is recommended and can be done by involving local 
NGOs and local community. All these monitoring 
and evaluation svstem can be regulated bv BNCMC 

Communication and Wetland conservation should include 
outreach nature education and outreach programs for the local 

conununity, as well as school and college students. 
That is possible with the assistance of BNCMC. 
Development of key sites for bird watching 
providing facilities for observing birds at various 
spots. Developing board walks to take closer view of 
marshes and associated habitats. Development of a 
wetland interpretation center at nearby village. 
Training to local communities to act as field guides 
for tourists. 

Research Research on wetland' s structural and functional 
aspect can help to fine-tune the management 
strategv. 
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~~£ 
BHl\VANDI NIZAl\IPUR CITY l\IUNICIPAL CORPORATION 

Old S.T. Stand, Kap Ali. Bhiwandi-421302, Dist. Thane. 
Phones: 02522 - 25314 I 255315 Fax: 02522 - 252074. 

Email : bncmcvrsd@gmail.con1 

OW. No./BNCMC/WSD/ t 78 3 / 2023 

Date : o J / 11 I 2023 

S_u_b_j_e!'.1: Revival and Consen·ation of Varaladevi Lake at Bhiwandi 
Nizampur City 1'V1unicipal Corporation under National Plan 

for Conservation of Aquatic Ecosystems (NPCA). 

We Bhiwandi Nizampur Cicy Municipal Corporation (BNCMC), hereby provide this 

undertaking letter to confirm tha1 our activities in Revival and Conservation of Varaladevi Lake 

do not overlap or conflict with any other government funding organization. 

Our organization (BNCMC) is committed to maintaining a clear demarcation of our 

activities and the activities of Revival and Conservation of Varaladevi lake to ensure t..liat there is 

no compdition or conflict of interest We acknowledge that both our organizations have distinct 

Goals~ Tvfissions, and areas of operation. 

(Ajay Vaidya) 

Administrator/Commissoner 

Bhiwandi N. C. '\lunicipal Corporation. 
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ESTIMATE 

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, 
AT VARALDEVI, BHIV.ANDI FOR BHIVANDI-N1ZAMPUR 
CITY MUNICIPAL COUNCIL, EHN.ANDI, DIST. THANE -

MAHARASTRA 

ARCHITECT 

A.JAY THAKUR & ASSOCIATES 
ARCHITECT !URBAN DESIGNER I INTERIOR DESIGNER 

OFFICE NO 206·207, AVENUE7 BUSINESS HUB, UALNA ROAD 
NEAR MDNDHA NAKA BRIDGE, AURANGABAD. 431 001 

E MAI L-architectajavthakur@gmail.com 
CELL NO .9028046455 
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ARCHITECT 

A.JAY THAKUR & ASSOCIATES 
AROHITEOT !URBAN DESIGNER !INTERIOR DESIGNER 

OFFICE NO 206-207, AVENUE7 BUSINESS HUB, .JAL.NA ROAD 
NEAR MONDHA NAKA BRIDGE, AURANC3ABAD. 431 001 

E MAI L-architectajavthakur@qmail.com 

CELL NO .9028046455 

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE AT 
BHIWANDI DIST THANE - MAHARASHTRA FOR BNCMC, 

Name of the Project : BHIWANDI 
DIST. THAME - MAHARASTRA. 

Name of the Owner : BNCMC 

GRAND SUMMl!.RY 

I Pathways : 2,14,88,102.75 

2 Water inlet system : 24,77,027.00 

3 Storm water drain : 6,77,41,918.00 

4 Desalting & Pitching work : 21, 79,98, 739.00 

5 Compound wall work : 6,76,88,971.00 

6 Control centre : 87 ,96,400.00 

7 Aerator I fountain : 1,50,69,158.24 

8 Pathway light : 62, 18,262.00 

9 CCTV : 1, 11,27,695.00 

JO Solar system : 95,58,029.00 
· ... · .. ·. . .. :: ; · ...... · . ·· / • . •"•> < 1.· .;· .·· . . . 

1 .. A ·. ·>' ·.·.: ' ,,' ' '> < ·. . /. ••· · .. · . Total-A ... .· ••.• . ·... .· 43,56,08,711~99 

cost of testing charges : 5,32,850.00 

cost of royalty charges : 51, 73,544.02 

' :::'.·:: .·· ', 

. . · .. ,' ·,· ·: ' 
•• 

.B .· .... .· ···. . ; ..... -'- . .. · .. (net cost) Total, B : ..· .. 44, 13, 15, 106.01 

Add@ 18% GST charges On B : 7,94,36,719.08 

c ·. ... 
' ."·'· _:· "' ·• • (Gross cost} Total-C 

< . 

· ... ... ·.··. · ... 
' . .·.· . •••..• ··.. 52,0:l,51,82.5.09 

Add @ I% MGP scrutiny Fees on B : 44,13,151.06 

Add @ 1.00 % Labour Insurance on A : 43,56,087.12 

GRAND Total Rs.52,95,21,063.27 

Say Rs. 52,95,21,000.00 

(Rupees Fifty-two crore Ninety-five lac Twenty One thousand only) 

Architect Ajay Thakur & City Engineer 
Asso. [BNCMC] 

s 

E 
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11 LOCATION MAP 

11 

ll l--~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~~-i-~~~~11--;:m~c;,~,,~ .. ;,.~ITT;.~"O~<~O;,,.;~;,,;-::J PROPOSAL FOR DEVELOPMENT OF + 
1 

AWAY THAKUR & ASSD. 
LAKE ATVARALDEVI DIST BHIVANDI MAHARASHTRA I llA"'",... • T"' "..-

1 

FOR BHIVANDI MUNICIPAL COUNCIL, BHIVANDI w E Sl ~~ .,..,,. .• ~~"-"""-
DIST. BHIVANDI- MAHARASTRA. OU ==--·-··::--= 

' . "''''''''''"'""''"" 
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PROPOSAL FOR DEVELOPMENT OF 
LAKE AT VARALDEVI DIST BHIVANDI MAHARASHTRA 
FOR BHIVANDI MUNICIPAL COUNCIL, BHIVANDI 

SCHEMATIC LAKE DEPTH SECTION 

~ WM.!.CE""Tl-l -~OMOOMimS~S 

3 PITCH1'GAA!iA • wocoosQM 

4 PATf<NAY AREA ·"-"""OOSCM 

i !" 

;:y, 

ill 

111 

111 

I; 

1i: 

II! 

111 

111 

'I' I! 

A.JAY THAKUR & ASSO. 

470



A
 ' 

... 
, '

 
'~

=~
--

·-
-

A
' ,, 

.. 
---"

~:.:
:~\.

 

P
L

A
N

 

D
E

T
A

IL
S

 D
R

A
W

IN
G

 F
O

R
 D

E
V

E
LO

P
M

E
N

T
 O

F
 V

A
R

LA
D

E
V

I 
LA

K
E

 A
T

 
B

H
IW

A
N

D
I 

-
M

A
H

A
R

A
S

H
T

R
A

. 

K
E

Y
 P

L
A

N
 

G
H

A
T

-1
 

~
 
~
 

T
IT

LE
 

: P
R

E
S

E
N

T
A

T
IO

N
 D

R
A

IN
IN

G
 

A
J
A

Y
 T

H
A

K
U

R
 &

 
A

S
S

O
. 

IA
 

R
 

c 
H

 
0 

T
E

 
C

T
 

S
l 

O
'F

I0
0

."
0

, 
2

0
6

•2
0

?
.,

 A
V

•H
L

I<
'>

 0
\"

I
"
'"

' 
H

U
D

. 

L_
J L

J 
"•L

•• 
•a

•o
. "

""
 "0

NO
ri• 

"'
" 

""
'""

'· 
A

U
F

lA
N

G
A

B
A

fl.
 •

0
2

e
o

;0
4

5
; 

""
'I

I•
•·

 "
'"
"'
"J
•)
'i
l>
lo
c\
lg
m•
ll
.<
0~
 471



A
 ' 

I 
\ 

L=
~-

--
--

--

S
E

C
T

IO
N

 A
A

' 

D
E

T
A

IL
S

 D
R

A
W

IN
G

 F
O

R
 D

E
V

E
L

O
P

M
E

N
T

 O
F

 V
A

R
LA

D
E

V
I 

LA
K

E
 A

T
 

B
H

IW
A

N
D

I 
-

M
A

H
A

R
A

S
H

T
R

A
. 

G
H

A
T

2
 

A
' 

1
\ 

I 
\ 

':..'
.:"'

...'.
:"'.

.:..:
o. 

K
E

Y
 P

LA
N

 

G
H

A
T

2
 

T
IT

LE
 

: P
R

E
S

E
N

TA
TI

O
N

 D
R

A
V

V
IN

G
 

A
J
A

Y
 T

H
A

K
U

R
 &

 
A

S
S

O
. 

IA
 

R
D

 
H

 
0 

T
E

 
C

T
 

O
f<

•O
< 

~o
. 

2
0

0
·2

0
7

. 
"'

"u
'?

 "
""

"'
""

 H
U

O
. 

D
 

"""
' ..

...
...

.. .
,, ..

....
....

.. .
 

A
U

M
N

M
B

M
>

. 
o
o
w
o
•
~
·
~
·
 

<m
lH

 ;
,.

 r
n
~
i
t
<
W
J
•
)
"
<
h
l
k
u
.
.
;
,
,
m
.
,
l
.
o
o
m
 472



//
ff

: 
~1
·/

 '
,
 

A
' 

',
 

"'
--

-7
 

',"
-..

._
I 

' 
' 

'J
 

P
LA

N
 

S
E

C
T

IO
N

 A
A

' 

D
E

T
A

IL
S

 D
R

A
W

IN
G

 F
O

R
 D

E
V

E
LO

P
M

E
N

T
 O

F
 V

A
R

LA
D

E
V

I 
LA

K
E

 A
T

 
B

H
IW

A
N

D
I 

-
M

A
H

A
R

A
S

H
T

R
A

. 

j 

1"
''
"~
NG
~E
RC
EO
§S
CR
<e
N 

~ 

s
­
~
 

~
 

..
..

. ·
 \ .. 

)""
·\·.

. 
-~
.!
Jp
SE
tD
O~
~~
~f
~~
r-
-

r II
 

I 
I 

I 
I 

I 
I 

I 
I 

I 
I 

I 
I 

I 
I 

I 
1 

A
R

C
A

D
E

 S
C

R
E

E
N

 E
L

E
V

A
T

IO
N

 

G
H

A
T

-3
 

T
IT

LE
 

: 
P

R
E

S
E

N
T

A
T

IO
N

 D
R

A
W

IN
G

 

A
~
A
Y
 
T

H
A

K
U

R
 &

 
A

S
S

O
. 

llA
 

R
 

c 
H

 
" 

E
 

c 
T

 

"
"
"
' 

N
Q

. 
0

0
0

•0
0

7
, 

"'
<

N
U

<
7

 0
U
'
1
~
"
'
 O

<U
U,

 

J
'C

N
A

 H
t>

•D
, 
"
"
'
 '

1
D

N
O

!<
A

 N
•X

A
 "

"
"
"
'·

 

• 

A
U

R
A

N
G

A
D

O
O

, 
0

0
2

5
!l

•0
4

5
0

 

•~
>I

I 
Id

· 
,,

,;
;t

<<
t>

J•
)'

t0
ll

"'
''

'r
n'

;I
·"

~ 473



SE
C

TI
O

N
-A

A'
 

SE
C

TI
O

N
-

BB
' 

P
R

O
P

O
S

A
L 

F
O

R
 D

E
V

E
L

O
P

M
E

N
T

 O
F

 V
A

R
LA

D
E

V
I 

LA
K

E
 A

T
 

B
H

IW
A

N
D

I 
-

M
A

H
A

R
A

S
H

T
R

A
. 

A
 L. 

PL
AN

 

s
- ~
 

A'
 

B'
 

T
IT

L
E

 :
 P

R
E

S
E

N
T

A
T

IO
N

 D
R

A
W

IN
G

 
1 -
-
-
-
~
-

_
_

 __
_,

~A
-J

~A
~Y

~N
· .

 TH
 A

K
 u

 R
 &

 
A

s
 ·~

;-
o.

 

IA
 

R
C

 
H

I
T

E
 
C

T
 

M
IL

L
 O

O
R

N
E

:R
,K

H
A

D
K

E
S

H
W

A
R

 
R

O
A

D
, 

A
U
~
A
N
O
I
A
B
A
D
,
9
9
2
2
9
3
5
0
~
0
 

c1
1r

nl
l 

iJ
-

m
h
H
«
t
>
j
•
)
l
h
~
i
o
r
(
•
:
g
m
o
l
L
<
o
m
 474



I I 

' i' 

I I 
! 
;' :1 

I: 
''
1,jl' ,, 

I I 

ill 

Ii 
'ill 
11 

11 
,, 
" 

PROPOSAL FOR DEVELOPMENT OF 
LAKE AT VARALDEVI DIST BHIVANDI MAHAR.4.SHTRA 
FOR BHIVANDI MUNICIPAL COUNCIL, BHIVANDI 
DIST. BH!VANDI- MAHARASTRA. 
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LAKE PITCHING LAYOUT 
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I TITLE 'PRES~ITTATJON DRIW\llN!; 

+ AJAY THAKUR & ASSO. 
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AJAY THAKUR and Associates 

PROPOSAL FOR DEVELOPMENT OF VHARALDEVI LAKE AT BHIWANDI DIST THANE-
MAHARASHTRA FOR BNCMC, BHIWANDI 

DIST. THAME - MAHARASTRA. 

Pathways & jogging track 

ABSTRACT SHEET 
Sr. Item 

Item Description Qty. Unit 
Rate in Amount in 

No Code Rs. Rs. 

Excavation for foundation in earth, soil of all 
types, sand, gravel and soft murum, 
including removing the excavated material 

BOA 1 up to a distance of 50 m. beyond the 
It.No. building area and stacking and spreading as 

1 21.02 directed, dewatering, preparing the bed for 
P.No. the foundation and necessary back filling, 
197 ramming, watering including shoring and 

strutting etc. complete. (Lift upto 1.5 m.) By 
Mechanical Means Bd.A. 1 Page No.259. 

713.74 cum 217.35 155130.00 

Filling in plinth and floors with contractors 

BOA 11 material/brought from outside and approved 

It.No by Engineer incharge in layers of 15 cm to 
2 

21.37 20 cm including watering and compaction 

P.N. 201 etc. complete. Bd.A. 11 Page No. 263 

3.96 cum 628.95 2490.00 

BDA12 Providing soling using 80 mm size trap 

It.No. metal in 15 cm. layer including filling voids 

3 21.40 with Crushed sand/grit, ramming, watering 

P.No. etc. complete. 

201 

671.25 cum 1526.70 1024797.00 

Providing and laying Cast in situ/Ready Mix 
cement concrete in M-10 of trap/ granite/ 
quartz~e/ gneiss metal for foundation and 
bedding including bailing out water, 

BOE 1 formwork, laying/pumping, compacting, 

It.No. roughening them if special finish is to be 

4 24.01 provided, finishing if required and curing 

P.No. complete, with fully automatic micro 

226 processor based PLC with SCADA enabled 
reversible Drum Type mixer/concrete Batch 
mix plant (Pan mixer) etc. complete. With 
natural sandN.S.I. quality Artificial Sand Bd. 
E. 1 Page No. 287 

780.30 cum 6004.36 4685203.00 

BNCMC 3 
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AJAY THAKUR and Associates 

ABSTRACT SHEET 
Sr. Item 

Item Description Qty. Unit 
Rate in Amount in 

No Code Rs. Rs. 

Providing second class Burnt Brtck masonry 
with conventional/ LS. type bricks in cement 

BOG 1 mortar 1 :6 in foundations and plinth of inner 
It.No. walls/ in plinth external walls including 

5 27.01 bailing out water manually , striking joints on 216.39 cum 8062.99 1744750.00 
P.No. unexposed faces, raking out joints on 
254 exposed faces and watering etc. 

Complete.Bd.G. 1 Page No. 313 

Providing sand faced plaster externally in 

cement mortar using approved screened sand, in 

8DL7 
all positions including base coat of 15 mm thick 

It.No. 
in cement mortar 1:4 using waterproofing 

6 compound at 1 kg per cement bag curing the 
32.11 

same for not Jess than 2 days and keeping the 
P.No. 269 

surface of the base coat rough to receive the 

sand faced treatment 6 to 8 mm thick in cement 

mortar 1:4 finishing the surface by taking out 

grains and curing for fourteen days scaffolding 

etc.complete.Bd.L.7 Page No. 369 

969.00 sam 662.73 642183.00 

Providing and laying telephone black/ Amba 

White /Cadburybrown I Ruby red I Ocean Brown 

BDM granite stone of 18 to20 mm thick for door 

7 
It.No. frame/ dado/ window boxing etc. On C.M.1:6 

33.68 including filling joints with polymer base filler 

P.No. 283 nosing the sharp edges wherever necessary, 

curing, etc. complete. As directed by Engineer-In 

Charge 

94.97 sqm 4601.06 436973.00 

BDM 1 
Providing and laying Rough Shahabad Stone 

It.No. 
Flooring 2Smm to 30mm thick and of required 

8 width in plain/ diamond pattern on a bed of 1:6 
33.01 

C.M. including cement float, striking joints, 
P.No. 273 

pointing in cement mortar 1:3 curing and 

cleaning etc. complete.Bd.M.1 Page No.379 

188.30 sqm 762.07 143497.00 

BNCMC 4 
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AJAY THAKUR and Associates 

ABSTRACT SHEET 
Sr. Item 

Item Description Qty. Unit 
Rate in Amount in 

No Code Rs. Rs. 

Providing and fixing factory made Hydraulically 

pressed Mechanically vibrated and compacted 

precast inter locking cement concrete paving 

blocks 80MM thick in M-40 grade of approved 

BDM 
size and shape for City streets, small /medium 

It.No. 
market roads,low volume 

9 roads, utility cuts on arterial roads etc. as 
33.53 

specified and as per IS 15658:2006 including cost 
P.No. 281 

of all materials, manufacturing, curing, 

transportation of blocks to work site including 

loading, unloading and stacking as directed, 

laying paving blocks in position over prepared 

bed of natural sand/ crushed sand of SO mm 

thickness including necessary excavation in 

all stratas, spreading blindge of fine sand over 

the prepared bed, compacting blocks by 

plate vibrator etc. complete. 

4440.00 sam 1201.16 5333129.00 

Providing and applying two coats of water proof 

BD08 cement paint of approved manufacture and of 

It.No. approved colour to the plastered surfaces 
10 

35.13 including scaffolding if necessary,cleaning and 

P.No. 287 preparing the surface, watering for two days etc. 

complete.Bd.0.8 Page No. 406 

969.00 sam 82.950 80378.00 

Providing and fixing mild steel grill gate as per 

the detailed drawing . 

BDW6A 
including hinges, locking arrangements and 

It.No. 
11 painting in three coats of oil paint of approved 

23.09 
colour and shade etc. complete.(weight 18 kg. to 

P.No. 224 
20 kg. Per Sq.m.) 

Spec.No.: As directed by Engineer- in-charge. 

10.80 sqm 2205.00 23814.00 

BNCMC 5 
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AJAY THAKUR and Associates 

ABSTRACT SHEET 
Sr. Item 

Item Description Qty. Unit 
Rate in Amount in 

No Code Rs. Rs. 

Providing structural steel work of 
rectangular hollow steel section for steel 
trusses, other similar trussed items like 
purlin and members with all bracing, gusset 
plates etc. as per detailed designs and 

It.No. drawings or as directed including cutting, 

12 
23.11 fabricating, hoisting, erecting, fixing in 
P.No. position making riveted/bolted/ welded 
224 connections and one coat of anticorrosive 

paint and over it two coats of oil painting of 
approved quality and shade complete. 
Spec. No. As directed by Engineer-in-

charge.Spec. No. As directed byEngineer in 

51.88 mt 124729.50 6470871.00 

BDW8 Removing cement tiles, or marble or polished 

It.No shahabad floor or dado without bed 
46.19 P.N. concrete including stacking the materials as 

13 248 directed with all leads, lifts etc. complete 

2379.00 sqm 47.25 112407.75 

GARDEN SOIL:- Supplying on site garden soil well 

sieved 90% to pass through 1.5. sieve of 10 mm 

size free from stones rubbish like dried 

grass roots and other such materials. The soil 

It.No. 01-
should be fresh from quarry. The color of the 

14 soil gen rally is red. The soil will be measured 
01 

measuring box. (Farma) 
P.No. 04 

Item includes royalty charges. Octroi, 

corporation Tax Transporting, loading- unloading 

etc(. Lead charges per 90 km. 

Considered.) 

300.00 sqm 840.00 252000.00 

FARM YARD MANURE:- Supplying on site well 

decayed, well dried, well powdered, without 

15 
It.No. 01- clods and free from stones, dried grass and other 

02 rubbish material. The color of the manure 

P.No. 04 generally is black. The manure will be measured 

by measuring box.(Farma) 

Item includes Transporting loading-unloading 

Etc (.Lead charges per SO km. are considered.) 

300 som 820.0 96480.00 

BNCMC 6 
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4~ AJAY THAKUR and Associates 

ABSTRACT SHEET 
Sr. Item 

Item Description Qty. Unit 
Rate in Amount in 

No Code Rs. Rs. 

Preparing Edging or Border:- Excavating the 

ground to a required depth of 20 ems. in the 

required area, removing and conveying 

16 
It.No. 05- unwanted stuff, rubbish to the required distance 

04 as directed. Filling the excavated part with fresh 
P.No. 07 soil and manure in 3:1 proportion to a required 

height 20cms.Mixing, leveling, and watering the 

same. Planting rooted 

300.00 cum 320.00 96000.00 

17 
Forest Tress: 

80 650.00 It.No. 05-B 
(Peltophorum, Bakul, kecia, Neem, etc.) 

nos 
P.No. 6 

52000.00 

Plam Varieties: 

18 It.No. 05-B (Red Plam, Fox Tail Plam, Bottele Palm,Rhaphis 70 nos 1300.00 
P.No. 6 Plam, Table Palm, Cristal Plam 

91000.00 

. .•. 
It.No. 05-

( Euphorbia, Hemelia, Malphegia, 
19 

B 
Mussanda, Ticoma,Song of India, Golden 100.00 nos 450.00 

P.No. 6 
Bamboc, Buddhas Bamboo, Golden Ficus, 

45000.00 
' ' 

total 21488102.75 

25 
Quality control Charges for various 

Tests conduct on construction 

Material : Cement 

Standard Consistancy Fineness, Specific 

lt.No1 
Gravity, Setting Time ( Initial & Final), 

1 Test 3550.00 
Compressive Strength, 
Soundness. 

Material : Coarse Aggregate 

lt.No2 
Water Absorption, Specific Gravity, Impact 

1 Test 2450.00 
Value/Crushinq Value. 

lt.No3 Sieve Analvsis. 1 Test 650.00 

lt.No4 Abrasion Value. 1 Test 1100.00 

Material : Fine Aggregate (sand) 

It.No 10 Fineness Modulus & Silt content 1 Test 1300.00 

Material : Bricks 

BNCMC 7 
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AJAY THAKUR and Associates 

ABSTRACT SHEET 
Sr. Item 

Item Description Qty. Unit 
Rate in Amount in 

No Code Rs. Rs. 
Water Absorption (Set of 5 Brtcks), 
Compressive 

It.No 13 Strength( Set of 5 Bricks), Efflorescence 1 Test 2050.00 
(Set of 5 Bricks). 

It.No 27 Material : Cement Mortor 

Compressive Strength.( Set of 3 Cubes) 1 Test 650.00 

Material : Stone I Rubble 

It.No 28 
Crushing Value/Compressive Strength 

1 Test 1900.00 
Water Absorption & Specific Gravity, 

Material : Concrete 

It.No 19 
Compressive Strength OF C.C. Cube(Set of 

1 Test 650.00 3 cubes). 

It.No 20 Concrete Mix Design 1 Test 12950.00 

!With all Tests on basic materials)• 

It.No 21 Flexural strenath of Beam. 1 Test 700.00 

It.No 23 Concrete Mix Design. 1 Test 15300.00 

It.No 30 Liquid limit & plastic Limit- 1 Test 1100.00 

Compressive Strength , Water 
It.No 26 Absorption,(Set of 8 

Blocks\ 

1 Test 2350.00 

It.No 77 Steel Bar Test Upto 16 mm (Set of 3 Bars) 1 Test 1200.00 

It.No 15 Material: Flooring of Natural stone. 
Flooring of Natural Stone (Kola, Marble, 
granite,Tandur.etc.)-Water 1 Test 1300.00 
absorption, Specific gravity) 

Grand Total : 49200.00 

Architect 

Ajay Thakur & Associates 

BNCMC 8 
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AJAY THAKUR and Associates 

Pathways & jogging track ' 
MEASUREMENT SHEET 

' 
S.N. Item Description No L B H QTY. Total Qty.1 

Code. 
' Excavation for foundation in earth, soil of all I types, sand, gravel and soft murum, including 

removing the excavated material up to a I BOA 1 
distance of 50 m. beyond the building area 
and stacking and spreading as directed, 

I It.No. dewatering, preparing the bed for the 
1 21.02 

P.No. 
foundation and necessary back filling, 

I ramming, watering including shoring and 
197 strutting etc. complete. (Lift upto 1.5 m.) By 

Mechanical Means Bd.A.1 Page No.259. 

PAVING 

part-1 34.55 1.50 0.30 15.55 

52.90 1.50 0.30 23.81 

21.70 1.50 0.30 9.77 ' 26.22 1.50 0.30 11.80 I 
25.09 1.50 0.30 11.29 I 
44.18 1.50 0.30 19.88 ' ' 
53.83 1.50 0.30 24.22 

71.90 1.50 0.30 32.36 

33.10 1.50 0.30 14.90 

54.20 1.50 0.30 24.39 

35.63 1.50 0.30 16.03 

part -2 109.68 1.50 0.30 49.36 

157.02 1.50 0.30 70.66 

193.65 1.50 0.30 87.14 . 

59.11 1.50 0.30 26.60 

42.73 1.50 0.30 19.23 

19.80 1.50 0.30 8.91 

103.72 1.50 0.30 46.67 

44.15 1.50 0.30 19.87 

41.20 1.50 0.30 18.54 

116.26 1.50 0.30 52.32 

24.55 1.50 0.30 11.05 

27.10 1.50 0.30 12.20 

40.00 1.50 0.30 18.00 

30.68 1.50 0.30 13.81 

16.46 1.50 0.30 7.41 

part -3 106.67 1.50 0.30 48.00 

Total 713.74 713.74 

BNCMC 
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AJAY THAKUR and Associates 

MEASUREMENT SHEET 

S.N. Item Description No L B H QTY. Total Qty. 
Code. 

Filling in plinth and floors with contractors 
BOA 11 material/brought from outside and approved 

It.No by Engineer incharge in layers of 15 cm to 20 
2 21.37 cm including watering and compaction etc. 

P.N. complete. Bd.A.11 Page No. 263 
201 

10.00 1.20 0.15 1.80 

12.00 1.20 0.15 2.16 

Total 3.96 3.96 

BDA12 Providing soling using 80 mm size trap metal in 

It.No. 15 cm. layer including filling voids with Crushed 

3 21.40 sand/grit, ramming, watering etc. complete. 

P.No. 
201 

PAVING 2960.00 1.00 0.15 444.00 

Ghat-1 869.00 1.00 0.15 130.35 

Ghat-2 646.00 1.00 0.15 96.90 

Ghat-3 368.00 1.00 0.15 55.20 

Total 671.25 671.25 
Providing and laying Cast in situ/Ready Mix 
cement concrete in M-10 of trap/ gran~e/ 
quartzite/ gneiss metal for foundation and 
bedding including bailing out water, formwork, 

BOE 1 laying/pumping, compacting, roughening 

It.No. them if special finish is to be provided, 

4 24.01 finishing if required and curing complete, with 

P.No. fully automatic micro processor based PLC 

226 with SCADA enabled reversible Drum Type 
mixer/concrete Batch mix plant (Pan mixer) 
etc. complete. With natural sandN.S.I. quality 
Artificial Sand Bd. E. 1 Page No. 287 

PAVING 2960.00 2.00 0.10 592.00 

Ghat-1 869.00 1.00 0.10 86.90 

Ghat-2 646.00 1.00 0.10 64.60 

Ghat-3 368.00 1.00 0.10 36.80 

Total 780.30 780.30 

Providing second class Burnt Brick masonry 
with conventional/ LS. type bricks in cement 

BOG 1 
mortar 1 :6 in foundations and plinth of inner 

It.No. 
walls/ in plinth external walls including bailing 

5 27.01 
out water manually , striking joints on 

P.No. 
unexposed faces, raking out joints on 

254 
exposed faces and watering etc. 
Complete.Bd.G. 1 Page No. 313 

• 
BNCMC 10 
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AJAY THAKUR and AssociateS 

MEASUREMENT SHEET 

S.N. Item Description No L 8 H QTY. Total Qty. 
Code. 

side wall 2960.00 0.30 0.23 204.24 
seeting banches 
for one banch -8 nos & total 50 400 0.45 0.45 0.15 12.15 

total 216.39 

Providing sand faced plaster externally in 
cement mortar using approved screened 
sand, in all positions including base coat of 15 
mm thick in cement mortar 1 :4 using 
waterproofing compound at 1 kg per cement 

BDL 7 bag curing the same for not less than 2 days 

It.No. and keeping the surface of the base coat 

6 32.11 rough to receive the sand faced treatment 6 

P.No. to 8 mm thick in cement mortar 1 :4 finishing 

269 the surface by taking out grains and curing for 
fourteen days scaffolding etc.complete.Bd.L.7 
Page No. 369 

sidewall 1 2960.00 0.30 888.00 
seeting banches 
for one banch -8 nos & total 50 400 0.45 0.45 81.00 

total 969.00 1276.03 sqm 

I 
Providing and laying telephone black I Amba ' 
White /Cadburybrown I Ruby red I Ocean 
Brown granite stone of 18 to20 mm thick for 

BDM door frame/ dado/ window boxing etc. On 
It.No. C.M.1 :6 including filling joints with polymer 

7 33.68 base filler nosing the sharp edges wherever 
P.No. necessary, curing, etc. complete. As directed 
283 by Engineer-In-Charge 

SIDING 
67.00 1.20 0.45 36.18 
67.00 1.95 0.45 58.79 

total 94.97 

Providing and laying Rough Shahabad Stone 
Flooring 25mm to 30mm thick and of required 

BDM 1 width in plain/ diamond pattern on a bed of 
It.No. 1 :6 C.M. including cement float, striking joints, 

8 33.01 pointing in cement mortar 1 :3 curing and 
P.No. cleaning etc. complete Bd.M.1 Page No.379 
273 

Ghat-1 869.00 1.00 0.10 86.90 

Ghat-2 646.00 1.00 0.10 64.60 

Ghat-3 368.00 1.00 0.10 36.80 

total 188.30 920.72 Cum 

BNCMC 1' 
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AJAY THAKUR and Associates 

MEASUREMENT SHEET 

S.N. Item Description No L 8 H QTY. Total Qty. 
Code. 

Providing and fixing factory made 
Hydraulically pressed Mechanically vibrated 

BDM 
and compacted precast inter locking cement 
concrete paving blocks 80MM thick in M-40 

It.No. grade of approved size and shape for City 
9 33.53 streets, small /medium market roads,low 

P.No. volume 
281 roads, utility cuts on arterial roads etc. as 

specified and as per IS 15658:2006 including 
cost of all materials, manufacturing, curing, 

PATHWAY 

2960.00 1.50 4440.00 

total 4440.00 4440.00 

' 

Providing and applying two coats of water 
proof cement paint of approved manufacture 

BD08 and of approved colour to the plastered 
It.No. suliaces including scaffolding if 

10 35.13 necessary,cleaning and preparing the 
P.No. suliace, watering for two days etc. 
287 complete.Bd.0.8 Page No. 406 

sidewall 1 2960.00 0.30 888.00 
seeting banches 
for one banch -8 nos & total 50 400 0.45 0.45 81.00 

total 969.00 1276.03 sqm 

Providing and fixing mild steel grill gate as per 
the detailed drawing 

BDW6A including hinges, lock'1ng arrangements and 

It.No. painting in three coats of oil paint of approved 
11 23.09 colour and shade etc. complete.(weight 18 kg. 

P.No. to 20 kg. Per Sq.m.) 
224 Spec.No.: As directed by Engineer- in-charge. 

sidewall 2 3.00 1.80 10.80 

total 10.80 3502.48 sqm 
Providing structural steel work of rectangular 
hollow steel section for steel trusses, other 
similar trussed items like purlin and members 
wrth all bracing, gusset plates etc. as per 
detailed designs and drawings or as directed 
including cutting, fabricating, hoisting, 

It.No. erecting, fixing in position making 

12 
23.11 riveted/bolted/ welded connections and one 
P.No. coat of anticorrosive paint and over it two 
224 coats of oil painting of approved quality and 

shade complete. Spec. No. : As directed by 
Engineer-in-charge.Spec. No. As directed 
byEngineer in Charge. 

BNCMC 12 

495



AJAY THAKUR and Associates 

MEASUREMENT SHEET I 

S.N. Item Description No L B H QTY. Total Qty. I 
Code. I 

vartical holllow section 75 x 150x 5 
total nos= 720, ht=2.85 720 2.85 16.66 34186.32 I waight = 16.66 kg/mt. 

horizontal holllow section 75 x 150x 5 

I total nos= 360, width= 2.95 m 360 2.95 16.66 17692.92 
waight = 16.66 kg/mt. 

' 
total 51879.24 I 

51.88 89.28 MT I 
I 

BDWB 
Removing cement tiles, or marble or polished I 

It.No shahabad floor or dado without bed 

I 13 46.19 concrete including stacking the materials as 

P.N. directed with all leads, lifts etc. complete 

248 I 
1586.00 1 1.50 2379.00 2379 sqm I 

I 

I 
GARDEN SOIL:- Supplying on site garden 

I soil well sieved 90% to pass through LS. 
sieve of 10 mm size free from stones rubbish 
like dried I grass roots and other such materials. The soil 
should be fresh from quarry. The color of the 

I It.No. 01 soil genrally is red. The soil will be measured 
14 01 measuring box. (Farma) 

P.No. Item includes royalty charges. Octroi, I 04 corporation Tax Transporting, loading-
unloading etc(. Lead charges per 90 km. I Considered.) 

250.00 1.20 1.00 300.00 

total 300.00 200.94 cum 
FARM YARD MANURE:- Supplying on site 
well decayed, well dried, well powdered, 
without clods and free from stones, dried 
grass and other rubbish material. The color of 

It.No. 01 
the manure generally is black. The manure 
will be measured by measuring box.(Farma) 

15 02 Item includes Transporting loading -unloading 
P.No. Etc (.Lead charges per 50 km. are 

04 considered.) 

250.00 1.20 1.00 300.00 

total 300.00 300.00 

BNCMC 13 
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AJAY THAKUR and Associates 

MEASUREMENT SHEET 

S.N. Item Description No L B H QTY. Total Qty. 
Code. 

t-'repanng ~ .... 91ng or ooraer:- c:xcavaung ~11e 
ground to a required depth of 20 ems. in the 

It.No. 05 required area, removing and conveying 
16 04 unwanted stuff, rubbish to the required 

P.No. distance as directed. Filling the excavated 
07 part with fresh soil and manure in 3:1 

- ' 
. .,/"\ ___ ~JI: .. : __ 

250.00 1.20 1.00 300.00 

total 300.00 300.00 

Providing Following plants .... etc complete . 

17 
It.No. 05 Forest Tress: 

80 80 NO'S 
B (Peltophorum, Bakul, kecia, Neem, etc.) 

P.No. 6 

It.No. 05 
Plam Varieties: 

18 
B 

(Red Plam, Fox Tail Plam, Bottele 70 70 NO'S 

P.No. 6 
Palm,Rhaphis Plam, Table Palm, Cristal Plam 

Plants required for Landscaping: 

19 
It.No. 05 ( Euphorbia, Hemelia, Malphegia, Mussanda, 

100 100 NO'S 
B Ticoma,Song of India, Golden Bamboc, 

P.No. 6 Buddhas Bamboo, Golden Ficus. Phonicus 

Quality control Tests for various materials 
Material : Cement 

lt.No1 Test: Standard Consistancy Fineness, 1 1 Nos 
Material : Coarse Aggregate 

Water Absorption, Specific Gravity,lmpact 
lt.No2 Value 1 Nos 

/Crushina Value. 1 

lt.No3 Sieve Analysis. 
1 1 Nos 

lt.No4 Abrasion Value. 
1 1 Nos 

Material : Fine Aggregate (sand) 

Test: Fineness Modulus & Silt content for 
It.No 10 concrete 2.6 to 3.6 and silt content is max. for 1 Nos 

4o/o 1 

lt.No13 Material : Bricks 

Test : Water Absorption : for 2nd class Max. 

A) 
22% with frequency (min) As set of 15 bricks 
of 50,000 consignment of part there of 

Test: Compressive Strength : Condition ( 
Min.average in kg/cm2) for 2nd class bricks 

B) dry 39.30 wet 29.52 with frequency (min) As 
set of 15 bricks of 50,000 consignment of part 
there of 

BNCMC 14 

497



AJAY THAKUR and Associates 

MEASUREMENT SHEET I 

S.N. Item Description No L B H QTY. Total Qty.~ 
Code. 

Test: efflorescence : 1. Nil - when there is ' 
no. perbhisible deposit of efflorescence I 2. Slight: When not more than 10% area of 
brick surface is covered with deposit 

I 3. Moderate : When thin deposit of salt 
covering up to 50°/o of the exposed area of 

I C) brick surface but unaccompanied by 
powdering 
4. Serious : when thin deposit of salt covering I more than 50% of the exposed area of bricks 
surface but unaccompanied by powdering 
with frequency (min) As set of 15 bricks of 
50,000 consignment of part there of 

1 1 Nos 

It.No 27 Material : Cement Mort.or 
Compressive Strength of C.M Cube : 

I For proportion of 1 :4 comp. strength for 28 
days in kg/sq cm would be 84 to 126 with 

1 Nosl 
frequency (min.) for 3 cubes per day working. 

1 

• 
It.No 28 Material : Stone I Rubble I 

Crushing Value : max 30% with Frequency ( 

I A) min) As set of 5 stone for each quarry & for 
doubt full nualitv. 
Water Absorption : max. 5o/o with Frequency I 8) (min) As set of 5 stone for each quarry & for 
doubt full nualitv. • 
Specific Gravity : Not less than 3 with I C) frequency(min) As set of 5 stone for each 
nuarrv & for doubt full nualitv. 
Compressive Strength : Min. 1400 kglcm2 

D) with frequency(min) As set of 5 stone for 
each quarry & for doubt full quality. 

1 1 Nos 

Material : Concrete 

It.No 19 
Compressive Strength OF C.C. Cube(Set of 
3 cubes\. 1 1 Nos 

It.No 20 Concrete Mix Design 
(With all Tests on basic materialst 1 1 Nos 

It.No 21 Flexural strength of Beam. 1 1 Nos 

It.No 15 Material : Floorinn of Natural stone. 1 1 Nos 

Water Absorption : Shall not exceed 10 % 
A) with Frequency (min) As set of 12 tiles for 

each lot of 200 tilesor nart thereof.. 
Modulus of Rupture: Group B· 1.Min. 27 
Nlmm2 Group B -2. Min. 20 N/mm2 Group 
B 3. average 15 N/mm2 for 7.Smm thick & 

8) average 12 n/mm2 for the tiles of thickness 
more than 7.5 mm with Frequency (min) As 
set of 12 tiles for each lot of 200 tilesor part 
thereof .. 

It.No 30 Liquid limit & plastic Limit- 1 1 Nos 

Compressive Strength , Water 
It.No 26 Absorption,(Set of 8 

Blocks\ 

BNCMC 1~ 
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AJAY THAKUR and Associates 

MEASUREMENT SHEET 

S.N. Item Description No L B H QTY. Total Qty. 
Code. 

1 1 Nos 

It.No 77 Steel Bar Test Uoto 16 mm (Set of 3 Bars) 

1 1 Nos 

Architect 
Ajay Thakur& Asso. 

BNCMC 16 

499



AJAY THAKUR AND ASSOCIATES 

PROPOSAL FOR DEVELOPMENT OF VHARALDEVI LAKE AT BHIWANDI DIST THANE -
MAHARASHTRA FOR BNCMC, BHIWANDI 

DIST. THAME - MAHARASTRA. 

Pathways & jogging track 

RATE ANALYSIS (STATE e-DSR 2022-23) 

S.No 
Item 

Item Description 
Material lead charges Amount 

Unit 
Code in Rs. 

Factor x Lead/ unit 

Excavation for foundation in earth, 
soil of all types, sand, gravel and soft 
mu rum, including removing the 

BOA 1 excavated material up to a distance of 

It.No. 50 m. beyond the building area and 

1 21.02 stacking and spreading as directed, 

P.No. dewatering, preparing the bed for the 

197 foundation and necessary back filling, 
ramming, watering including shoring and 
strutting etc. complete. (Lift upto 1.5 m.) 
By Mechanical Means Bd.A. 1 Page No. 
?£;0 

SSR Basic Rate ( 2022 - 2023 ) Rs. 207.00 
Deduct Royalty Charges of Sand 0.00 x 141.34 Rs. 000 

Total Rate Rs. 207.00 /cum 

Add 5% for Municipal Corporation area 5% Rs. 10.35 

Grand Total Rate Rs. 217.35 /cum 

Filling in plinth and floors with 

BOA 11 contractors material/brought from 

It.No outside and approved by Engineer 
2 

21.37 incharge in layers of 15 cm to 20 cm 

P.N. 201 including watering and compaction etc. 
complete. Bd.A.11 Page No. 263 

SSR Basic Rate ( 2022 - 2023 ) Rs. 599.00 

Deduct Royalty Charges of Sand 0.00 x 141.34 Rs. 0.00 

Total Rate Rs. 599.00 /cum 

Add 5% for Municipal Corporation area 5% Rs. 29.95 

Grand Total Rate Rs. 628.95 /cum 

BNCMC 17 
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AJAY THAKUR AND ASSOCIATES 

RATE ANALYSIS (STATE e-DSR 2022-23) 

S.No 
Item 

Item Description 
Material lead charges Amount 

Unit 
Code in Rs. 

Factor x Lead/ unit 

BDA12 Providing soling using 80 mm size trap metal 

It.No. in lS cm. layer including filling voids with 

3 21.40 Crushed sand/grit, ramming, watering etc. 

P.No. complete. 

201 

SSR Basic Rate ( 2022 - 2023 ) Rs. 1454 
Deduct Royalty Charges of Sand 0.00 x 141.34 Rs. 0.00 

Total Rate Rs. 1454.00 /cum 

Add 5% for MunicipalCorporation area 5% Rs. 72.70 

Grand Total Rate Rs. 1526.70 /cum 

Providing and laying Cast in situ/Ready 
Mix cement concrete in M-10 of trap/ 
granite/ quartzite/ gneiss metal for 
foundation and bedding including 
bailing out water, Steel centering, 
formwork, laying/pumping, compacting, 

BDE 1 roughening them if special finish is to be 

It.No. provided, finishing if required and curing 
4 

24.01 complete, with fully automatic micro 

P.No.226 processor based PLC with SCADA 
enabled reversible Drum Type 
mixer/concrete Batch mix plant (Pan 
mixer) etc. complete. With fine 
aggregate (Natural Sand I Crushed sand 
VSI Grade finely washed etc) Bd. E. 1 
Page No. 287 

SSR Basic Rate ( 2022 - 2023 ) Rs. 5830.00 

Deduct Royalty Charges of Sand -0.47 x 237.37 Rs. -111.56 

Total Rate Rs. 5718.44 /cum 

Add 5% for Municipal Corporation area 5% Rs. 285.92 

Grand Total Rate Rs. 6004.36 /cum 

BNCMC 18 
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AJAY THAKUR AND ASSOCIATES 

RATE ANALYSIS (STATE e-DSR 2022-23) 

S.No. 
Item 

Item Description 
Material lead charges Amount 

Unit 
Code in Rs. 

Factor x Lead/ unit 

Providing second class Burnt Brick 
masonry with conventional/ l.S. type 

BOG 1 bricks in cement mortar 1 :6 in 

It.No. foundations and plinth of inner walls/ in 

5 27.01 plinth external walls including bailing out 

P.No. water manually , striking joints on 

254 unexposed faces, raking out joints on 
exposed faces and watering etc. 
Complete.Bd.G. 1 Page No. 313 

SSR Basic Rate ( 2022 - 2023 ) Rs. 7755.00 

Deduct Royalty Charges of Sand -0.32 x 237.37 Rs. -75.96 

Total Rate Rs. 7679.04 /cum 

Add 5% for Municipal Corporation area 5% Rs. 383.95 

Grand Total Rate Rs. 8062.99 /cum 

Providing sand faced plaster externally 
in cement mortar using approved 
screened sand, in all positions including 
base coat of 15 mm thick in cement 
mortar 1 :4 using waterproofing 

BDL7 compound at 1 kg per cement bag 
It.No. curing the same for not less than 2 days 

6 32.11 and keeping the surface of the base coat 
P.No. rough to receive the sand faced 
269 treatment 6 to 8 mm thick in cement 

mortar 1 :4 finishing the surface by taking 
out grains and curing for fourteen days 
scaffolding etc.complete. Bd.L.7 Page 
No. 369 

SSR Basic Rate ( 2022 - 2023 ) Rs. 639.00 

Deduct Royalty Charges of Sand -0.033 x 237.37 Rs. -7.83 

Total Rate Rs. 631.17 /sqm 

Add 5% for Municipal Corporation area 5% Rs. 31.56 

Grand Total Rate Rs. 662.73 /sqm 

BNCMC 19 
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----------- ---------------" ~-~ 

4~-- AJAY THAKUR AND ASSOCIATES 

RATE ANALYSIS (STATE e-DSR 2022-23) 

S.No 
Item 

Item Description 
Material lead charges Amount 

Unit 
Code in Rs. 

Factor x Lead/ unit 

Providing and laying telephone black I 
Amba White /Cadburybrown I Ruby red I 

BDM Ocean Brown granite stone of 18 to20 

It.No. mm thick for door frame/ dado/ window 

7 33.68 boxing etc_ On C_M_ 1 :6 including filling 

P_No. joints with polymer base filler nosing the 

283 sharp edges wherever necessary, 
curing, etc. complete.As directed by 
Engineer-In-Charge. 

SSR Basic Rate ( 2022 - 2023 ) Rs_ 4386.00 

Deduct Royalty Charges of Sand -0.017 x 237_37 Rs. -4.04 

Total Rate Rs. 4381.96 /sqm 

Add 5% for Municipal Corporation area 5% Rs. 219.10 

Grand Total Rate Rs. 4601.06 /sqm 

Providing and laying Rough Shahabad 

BDM 1 Stone Flooring 25mm to 30mm thick and 

It.No. of required width in plain/ diamond 

8 33.01 pattern on a bed of 1 :6 C.M_ including 

P.No. cement float, striking joints, pointing in 

273 cement mortar 1 :3 curing and cleaning 
etc. complete-8d.M.1 Page No_379 

SSR Basic Rate( 2022 - 2023 ) Rs. 731.00 

Deduct Rovaltv of Sand_ -0.022 x 237.37 -5.22 
Total Rate Rs_ 725.78 /sqm 

Add 5% for Municipal Corporation area 5% Rs_ 36.29 

Grand Total Rate Rs. 762.07 /sqm 

Providing and fixing factory made 
Hydraulically pressed Mechanically 

BDM 
vibrated and compacted precast inter 

It.No_ 
locking cement concrete paving blocks 

9 33.53 
80MM thick in M-40 grade of approved 

P.No. 
size and shape for City streets, small 

281 
/medium market roads, low volume 
roads, utility cuts on arterial roads etc. as 
specified and as per IS 15658:2006 
including cost of all materials, 

SSR Basic Rate( 2022 - 2023 ) Rs. 1153_00 

Deduct Royalty of Sand. -0_04 237_37 -9-49 

BNCMC 20 
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AJAY THAKUR AND ASSOCIATES 

RATE ANALYSIS (STATE e-DSR 2022-23) 

S.No 
Item 

Item Description 
Material lead charges Amount 

Unit 
Code in Rs. 

Factor x Lead/ unit 

Total Rate Rs. 1143.51 /sqm 

Add5% for Muncipal Corporation Area 5% Rs. 57.65 

Grand Total Rate 1201.16 /Sq.m 

Providing and applying two coats of 

BD08 
water proof cement paint of approved 

It.No. manufacture and of approved colour to 

10 35.13 the plastered surfaces including 

P.No. scaffolding if necessary,cleaning and 

287 preparing the surface, watering for two 
days etc. complete.Bd.0.8 Page No. 406 

SSR Basic Rate ( 2022 - 2023 ) Rs. 
79.00 

Add 5% for Municipal Corporation area 5% Rs. 
3.95 

Grand Total Rate Rs. 82.95 /sqm 

Providing and fixing mild steel grill gate 
as per the detailed drawing including 

BDW6A hinges, locking arrangements and 

11 
It.No. painting in three coats of oil paint of 

23.09 approved colour and shade etc. 

P.No.224 complete.(weight 18 kg. to 20 kg. Per 
Sq.m.) Spec.No.: As directed by 
Engineer- in-charge. 

SSR Basic Rate( 2022 - 2023 ) Rs. 2100.00 

Add 5% for Municipal Corporation area 5% Rs. 105.00 

Grand Total Rate Rs. 2205.00 /sqm 

BNCMC 21 
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AJAY THAKUR AND ASSOCIATES 

RATE ANALYSIS (STATE e-DSR 2022-23) 

S.No 
Item 

Item Description 
Material lead charges Amount 

Unit 
Code in Rs. 

Factor x Lead/ unit 

Providing structural steel work of 
rectangular hollow steel section for steel 
trusses, other similar trussed items like 
purlin and members with all bracing, 
gusset plates etc. as per detailed 
designs and drawings or as directed 

It.No. including cutting, fabricating, hoisting, 

12 
23.11 erecting, fixing in position making 
P.No. riveted/bolted/ welded connections and 
224 one coat of anticorrosive paint and over 

it two coats of oil painting of approved 
quality and shade complete. Spec. No. : 
As directed by Engineer-in-charge.Spec. 
No. As directed byEngineer in Charge. 

SSR Basic Rate ( 2022 - 2023 ) Rs. 118790.00 

Add 5% for Municipal Corporation area 5% Rs. 5939.50 

Grand Total Rate Rs. 124729.50 /MT 

BDW8 

It.No 

13 
46.19 P.N. Removing cement tiles, or marble or 

248 polished shahabad floor or dado without bed 
concrete including stacking the materials as 
directed with all leads, lifts etc. complete 
SSR Basic Rate ( 2022 - 2023 ) 

45.00 

Add 5% for Municipal Corporation area 5% Rs. 2.25 

Grand Total Rate Rs. 47.25 /sqm 

BNCMC 22 
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AJAY THAKUR AND ASSOCIATES 

RATE ANALYSIS (STATE e-DSR 2022-23) 

S.No 
Item 

Item Description 
Material lead charges Amount 

Unit 
Code in Rs. 

Factor x Lead/ unit 

GARDEN SOIL:- Supplying on site 
garden soil well sieved 90% to pass 
through l.S. sieve of 1 O mm size free 
from stones rubbish like dried 
grass roots and other such materials. 

It.No. 01-
The soil should be fresh from quarry. 

14 The color of the 
01 soil genrally is red. The soil will be 

P.No. 04 measured measuring box. (Farma) 
Item includes royalty charges. Octroi, 
corporation Tax Transporting, loading-
unloading etc (. Lead charges per 90 
km. 

Park & Garden DSR Basic Rate (2015- Rs. 
16) 840.00 

Grand Total Rate Rs. 840.00 /Cu.m 

FARM YARD MANURE:- Supplying on 
site well decayed, well dried, well 
powdered, without clods and free from 
stones, dried grass and other rubbish 
material. The color of the manure 
generally is black. The manure will be 

15 
It.No. 01- measured by measuring box.(Farma) 

02 Item includes Transporting loading 
P.No. 04 -unloading 

Etc (.Lead charges per 50 km. are 
considered.) 

Park & Garden DSR Basic Rate (2015-
Rs. 820.00 

16) 

Grand Total Rate Rs. 820.00 /Sq.m 

= 

Preparing Edging or Border:- Excavating 
the ground to a required depth of 20 
ems. in the required area, removing and 
conveying unwanted stuff, rubbish to the 

It.No. 05-
required distance as directed. Filling the 

16 
04 

excavated part with fresh soil and 

P.No. 07 
manure in 3: 1 proportion to a required 
height 20cms.Mixing, leveling, and 
watering the same. Planting rooted 

BNCMC 23 
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AJAY THAKUR AND ASSOCIATES 

RA TE ANAL YS 15 (STATE e-DSR 2022-23) 

S.No 
Item 

Item Description 
Material lead charges Amount 

Unit 
Code in Rs. 

Factor x Lead/ unit 

Park & Garden DSR Basic Rate (2015-
Rs. 320.00 

16) 

Grand Total Rate Rs. 320.00 /sqm 

Forest Tress: 
(Peltophorum, Bakul, kecia, Neem, etc.) 

17 
It.No. 05-

B 
P.No. 6 

Rs. 650.00 

Grand Total Rate Rs. 650.00 /Nos 

Plam Varieties: 
18 No. 05-B (Red Plam, Fox Tail Plam, Bottele 

0~1--· · 01~- T "'"'~ o~•- r,;.,i,,.1 

Rs. 1300.00 

Grand Total Rate Rs. 1300.00 /Nos 

" I ""''1 ... " ""'"' ''"'' '.,,. 
It.No. 05-

( Euphorbia, Hemelia, Malphegia, 
19 

B 
Mussanda, Ticoma,Song of India, 

P.No. 6 
Golden Bamboc, Buddhas Bamboo, 

.. -- - ~· 

Rs. 450.00 

Grand Total Rate Rs. 450.00 /Nos 

Architect 
Ajay Thakur& Asso. 
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AJAY THAKUR AND ASSOCIATES 

PROPOSAL FOR DEVELOPMENT OF VHARALDEVI LAKE AT BHIWANDI DIST THANE-

MAHARASHTRA FOR BNCMC, BHIWANDI 

DIST. THAME - MAHARASTRA. 

ROYALTY CHARGE- sand-237.37 /cu.m. 

metal -216.18/cu.m. 

s. Below40mm METAL 
Above 40mm 

Sand 
N. 

Material Qty. Unit METAL 
Facto QTY. Amt. Factor QTY. Amt. Facto QTY. Amt. 

Rubble 
1 Stone 671.25 Cu.m 

Soiling 

2 
M-10 Bed 

780.30 Cu.m 0.7 546.21 118079.68 0.47 366.74 87053.31 
Concrete 

3 
M-20 Bed 

0 Cu.m 0.56 0.00 0.44 0.00 
Concrete 

9 
Brick 

216.39 Cu.m 0.32 69.24 16436.64 
Masonary 

10 Sand Face 
969.00 Sq.m 0 033 31.98 7590.38 

Plaster 

Telephonic 
Black 

11 Granite/ 94.97 Sq.m 0.022 2.09 495.96 
white 

Granite. 
Rough 

12 Shah bad 188.30 Sq.m 0.02 18.41 4369.98 
stone 

lnterlockin 
13 g 4440.00 Sq.m 0.04 187.88 44597.08 

Block 

546.21 118079.68 0.00 0.00 676.34 160543.35 

TOTAL QUANTITY 1222.00 

278623.02 
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ARCHITECT 

I 
AJAY THAKUR & ASSOCIATES 

ARCHITECT !URBAN DESIGNER !INTERIOR DESIGNER 
OFFICE ND 2C5·2C7, AVENUE7 BUSINESS HUB, JALNA ROAD 

NEAR MONDHA NAKA BRICGE, AURANGABAD. 431 aa1 

EM Ar L -architectajavthakur@gmail.com 
CELL NO .9028046455 

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE AT BHIWANDI DIST THANE -
MAHARASHTRA FOR BNCMC, BHIWANDI 

DIST. THANE - MAHARASTRA. 

Sub Work No- 6 

Control centre 

s 

I 

IE 

I 

I 
I 

I 
I 

I 

I 

I 
I 
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51.1 
N 

ARCHITECT 

~ 
AJAY THAKUR & ASSOCIATES 

ARCHITECT !URBAN DESIGNER !INTERIOR DESIGNER 
CFFICE NO 2as~2a7, AVENUE7 BUSINESS HUB. JALNA ROAD 

NEAR MONDHA NAKA BRIDGE, AURANGABAD. 431 001 

Name of the Project 

Sub Work No.06 

Name of the Owner 

A] 
B] 
C] 

D] 

EM Al L -architectajavthakur@gmail.com 
CELL NO .9028046455 

Sub Work No.06- Building 

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT 
VARALDEVI, BHIWANDI CITY FOR BHIWANDI-NIZAMPUR 
CITY MUNICIPAL CORPORATION BHIWANDI, DIST. THANE 
- MAHARASTRA. 

Building 

BHIWANDI-NIZAMPUR CITY MUNICIPAL CORPORATION 
BHIWANDI, DIST. THANE- MAHARASTRA. 

GRAND SUMMARY 
Building Rs. 87 ,96,400.00 
Royalty Rs. 40,624.00 
Add 18% for G.S.T. Rs. 15,90,664.32 

Total Rs. 1,04,27 ,688.32 
Add 1.00 % for Labour Insurance Rs. 1,04,276.88 

Total : Rs. 1,05,31,965.20 

Say Rs. 1,05,32,000.00 

(Rs. One Crore Five Lacks Trurty-two Thousand Only) 

Architect 
Ajay Thakur & 

Associates 

s 

Executive Engineer 
Water Supply 

E 
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Ajay Thakur and AssociatE:;:i 

PROPOSAL FOR DEVELOPMENT OF V ARALDEVI LAKE, ATV ARALDEVI, BHIW ANDI CITY 
FOR BHIW ANDI-NIZAMPUR CITY MUNICIPAL CORPORATION BHIWANDI, DJST. THANE -

MAHARASTRA. 
Sub Work No.06 - Building 

ABSTRACT 
S.N./RA SSR Item Nameofwork 

No. 

2 

3 

4 

5 

6 

No 
2.09 Clearing and grubbing road land 

including uprooting rank vegetation, 
grass, bushes, shrubs, saplings and trees 
girth up to 300 mm, removal of stumps of 
trees cut earlier and disposal of 
unserviceable materials and stacking of 
serviceable material to be used or 
auctioned up to a lead of 1000 metres 
including removal and disposal of top 
organic soil not exceeding 150 mm in 
thickness. 

21.02 - Excavation for foundation in earth, soil 
of aU types, sand, gravel and soft 
murum, including removing the excavated 
material up to a distance of 50 m. 
beyond the building area and stacking and 
spreading as directed, dewatering, 
preparing the bed for the foundation and 
necessary back filling, ramming, watering 
including shoring and strutting etc. 
complete. (Lift upto 1-5 m.) By Mechanical 
Means 

21.04 Excavation for foundation in earth, soils 
of ail types, sand,gravel and soft 
murum, including removing the excavated 
material upto a distance of 50 metres 
beyond the building area and stacking and 
spreading as directed, dewatering, 
preparing the bed for the foundation and 
necessary back filling, ramming, watering 
including shoring and strutting etc. 
complete. (Lift from L5m to 3.0m) By 
Mechanical Means 

21.38 Providing dry/ trap/ granite/ quartzite/ 
gneiss rubble stone soling 15 cm to 20 
cm thick including hand packing and 
compacting etc. complete. 

24.0la Providing and laying Cast in 
situ/Ready Mix cement concrete in M­
l 0 of trap/ granite/ quartzite/ gneiss 
metal for foundation and bedding 
including bailing out water, Steel 
centering, fonnwork, laying/pumping, 
compacting, roughening them if special 
finish 1s to be provided, finishing if 
required and curing complete, with fully 
automatic micro processor based PLC 
without SCADA enabled reversible Drum 
Type mixer/concrete Batch mix plant (Pan 
mixer) etc. complete. With fine aggregate 
(Crushed sand VSJ Grade) 

21.37 Filling in plinth and floors with contractors 
material/brought from outside and approved 
by Engineer incharge in layers of 15 
cm to 20 cm including watering 
and compaction etc. complete. 

Qty 

100.00 

83.16 

83.16 

16.25 

6.73 

72.20 

BNCMC 

Rate 

12.50 

215.30 

268.30 

1437.30 

5932.20 

623.00 

Unit 

One Square 
Metre 

One Cubic Metre 

One Cubic Metre 

One Cubic Metre 

One Cubic Metre 

One Cubic Metre 

Amount 

1,250.00 

17,904 35 

22,311.83 

23,35613 

39,923.71 

44,980.60 
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Ajay Thakur and Associates 

PROPOSAL FOR DEVELOPMENT OF V ARALDEVI LAKE, ATV ARALDEVI, BHIW ANDI CITY 
FOR BHIW ANDI-NIZAMPUR CITY MUNICIPAL CORPORATION BHIW ANDI, DIST. THANE -

MAHARASTRA. 
Sub Work No.06 - Building 

ABSTRACT 
7 25.1 la Providing and laying C"'t in 9.43 7447.40 One Cubic Metre 70,228.98 

situ/Read)'- Mix cement concrete M-25 
of trap I granite /quartzite/ gneiss metal 
for R.C.C. work in foundations like raft, 
stnp foundations, grillage and footings of 
R.C.C. columns and steel stanchions etc. 
including bailing out water, Steel 
centering, form.work ,cover blocks, 
laying/pumping, compaction and curing 
roughening the surface if special finish is to 
be provided (Excluding reinforcement and 
structural steel) etc. complete, with fully 
automatic micro processor based PLC 
without SCADA enabled reversible Drum 
Type mixer/ concrete Batch mix plant (Pan 
mixer) etc. complete. With fine aggregate 
(Crushed sand VSI Grade) 

8 25.Jla Providing and laYing Cast in 
situ/Ready Mix cement concrete M-25 
of trap I granite /quartzite/ gneiss metal 
for R.C.C. columns as per detailed 
designs and drawings or as directed 
includmg steel centenng, form.work, 
cover blocks, laying/pumping, 
compaction fmishing the formed surfaces 
with cement mortar I :3 of sufficient 
minimum thickness to give a smooth 
and even surface or roughening 1f 
special finish is to be provided and 

curing etc. complete,(Excludmg 
reinforcement and structural steel).with 
fully automatic micro processor based PLC 
without SCADA enabled reversible Drum 
Type mixer/ concrete Batch mix plant (Pan 

mixer) etc. complete. With fine aggregate 
(Crushed sand VSI Grade) 

Ground Floor 5 75 14394.60 One Cubic Metre 82,768.95 

9 25.50a Providing and laying Cast in 
situ/Ready Mix cement concrete in M-
25 of. trap/ granite/ quartzite/ gneiss metal 
for R.C.C. beams and lintels as per detailed 
designs and drawings or "' directed 
including steel centering, form work, 
cover blocks, laying/pumping, 
compactionand roughening the surface if 
special :fmish is to be provided and curing 
etc. complete. (Excluding reinforcement 
and structural steel).with fully automatic 
micro processor based PLC without 
SCADA enabled reversible Drum Type 
mixer/ concrete Batch mix plant (Pan 
mixer) etc. complete. With fine 
aggregate (Crushed sand VSI Grade) 

Ground Floor 20.56 12819.00 One Cubic Metre 2,63,558.64 

BNCMC 
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Ajay Thakur and Associate_, 

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, ATV ARALDEVI, BffiW ANDI CITY 
FOR BHIW ANDI-NIZAMPUR CITY MUNICIPAL CORPORATION BHIWANDI, DIST. THANE -

MAHARASTRA. 
Sub Work No.06 - Building 

ABSTRACT 
10 25_70a Providing and laying Cast in 

situ/Ready MD< cement concrete M-25 
of trap/ granite I quartzite/ gneiss metal for 
R.C.C. slabs and landings as per detailed 
designs and drawings including steel 
centering, fonnwork, cover blocks, 
laying/pumping, compaction finishing the 
fonned surfaces with cement mortar 1 :3 of 
sufficient minimum thickness to give a 
smooth and even surface or roughening 
if special finish i' to be provided 
and curing etc. complete,(Excluding 
reinforcement and structural steel).with 
fully automatic micro processor based PLC 
with SCADA enabled reversible Drum 

Type mixer/ concrete Batch mix plant 
(Pan mixer) etc. complete. With fine 
aggregate (Crushed sand VSI Grade) 

Ground Floor 162 14549.60 One Cubic Metre 23,570.35 

11 26.0Sa Providing and laying Cast in situ/Ready 
Mixcement concrete M-25 of trap/ 
granite/ quartzite/ gneiss metal for R.C.C. 
chajja as per detailed design and 
drawings including steel centering, 
fonnwork, cover blocks, laying/pumping, 
compacting and roughening the surface if 
special finish is to be provided and curing 
complete. (Excluding reinforcement and 
structural steel). with fully automatic 
micro processor based PLC with 
SCADA enabled reversible Drum Type 
mixer/ concrete Batch ffiD( plant (Pan 

mix.er) etc. complete. With fine 
aggregate (Crushed sand VSI Grade) 

Ground Floor 0.24 14549.60 One Cubic Metre 3,49190 

12 26.09 Providing and laying C"t in 2.51 14680.60 One Cubic Metre 36,848.31 
situ/Ready Mix cement concrete M-25 
of trap I granite I quartzite I gneiss 
met.al for R.C.C. canopy as per 
detailed designs and drawings including 
steel centering, formwork, 
laying/pumping, compacting and 
roughening the surface if special finish is 
to be provided and curing etc. complete 
(excluding reinforcement). with fully 
automatic micro processor based PLC 
withSCADA enabled reversible Drum 
Type mixer/ concrete Batch mix plant (Pan 
mixer) etc. complete. With fine aggregate 
(Crushed sand VSI Grade) 

BNCMC 
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Ajay Thakur and Associates 

PROPOSAL FOR DEVELOPMENT OF V ARALDEVI LAKE, ATV ARALDEVI, BHIW ANDI CITY 
FOR BffiW ANDI-NIZAMPUR CITY MUNICIPAL CORPORATION BffiW ANDI, DIST. THANE -

MAHARASTRA. 
Sub Work No.06 - Building . 

ABSTRACT 
13 26.17a Providing and laymg Cast m 2.30 16249.00 One Cubic Metre 37.372.70 

situ/Ready MD< cement concrete in M-
25 of trap/ granite/ quartzite/ gneiss 
metal foe R.C.C. pardi of requlfed 
thickness including steel centering, 
forrnwork, cover blocks, laying/pumping, 
compacting and roughening them if 
special finish is to be provided 
and curing complete. (Excluding 

reinforcement and structural steel)-with 
fully automatic micro processor based 
PLC with SCADA enabled reversible 
Drum Type mixer/ concrete Batch mix 
plant (Pan mixer) etc. complete. With 
fine aggregate (Crushed sand VSI Grade) 

14 26.33 Providing and fixing in position TMT - FE -
500 bar reinforcement of various diameters 

for R.C.C. pile caps, footings, 
foundations, slabs, beams columns, 
canopies, staircase, newels, chajjas, 

lintels pardis, copings, fins, arches 

etc. as pee detailed designs, drawings 

and schedules. including cutting, bending, 

hooking the bars, binding with wires or tack 
welding and supporting as required 

complete. 

GroWld Floor 4.74 93291.10 One Metric 4.42.199.81 
Tonne 

15 27.01 Providing second class Burnt Brick 10.94 8065.20 One Cubic Metre 88,233.29 
masonry with conventional/ I.S. type 
bricks in cement mortar 1 :6 in 

foundations and plinth of inner walls/ in 

plinth external walls including bailing out 

water manually , striking joints on 
unexposed faces, raking out joints on 

exposed faces and watering etc. Complete. 

16 27.05 Providing second class Burnt Brick 
masonry with conventionaV LS. type 

bricks in cement mortar 1.6 in 
superstructure including striking joints, 
raking out joints, watering and 

scaffolding etc. Complete 

Ground Floor 47.36 8313.80 One Cubic Metre 3.93,741.57 

17 27.06 Providing second class Burnt Brick 
masonry with conventional/ I.S. type 
bricks in cement mortar 1:4 in half brick 
thick wall including mild steel longitudinal 
reinforcement of2 bars of 6 mm diameter I 
2 hoop iron strips 25 mm X 1.6 mm placed 
at every third course, properly bent and 
bonded at ends scaffolding, racking out 
joints and watering etc. complete. 

Ground Floor 10.14 1163.80 One Square 11,800.93 

Metre 
18 32.07 Providing internal cement plaster 20mm 

thick in Single coats in cement mortar 

1 :4 without neeru finish, to concrele, 
brick surface, in all positions 
including scaffolding and curing 

etc.complete. 

Ground Floor 116.88 397.30 One Square 46,436.42 
Metre 
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19 3234 Providing and applying Two coat<> of wall 

care Putty on plastered surface and Ceiling 
and Walls to prepare surface even and 
smooth of approved make, etc complete. 

Ground Floor 116.88 93.60 One Square 10,939.97 
Metre 

20 32.11 Providing sand faced plaster externally in 
cement mortar using approved screened 
sand, in all positions including base coat 

of 15 mm thick in cement mortar l :4 
using waterproofing compound at 
IKilogramper cement bag curing the same 
for not less than 2 days and keeping the 
surface of the base coat rough to 
receive the sand faced treatment 6 to 8 
mm thick in cement mortar 1:4 finishing 
the surface by taking out grains and 
curing for fourteen days scaffolding 
etc.complete. 

Ground Floor 13086 664.60 One Square 86,969.56 
Metre 

21 35.21 Providing and applying priming coat 
on concrete/ masonazy/ Asbestos 
Cement plastered surfaces including 
scaffolding if necessary, preparing the 
surface by thoroughly cleaning oil, grease, 
dirt and other foreign matter and sand 
papering as required etc. complete. 

Growid Floor 247.74 3740 One Square 9,265.48 
Metre 

22 36.12 Providing and applying plastic emulsion 
paint of approved quality, colour and shade 
to old and new surfaces in two coats 
including scaffolding, preparing the 
surface. (excluding the primer coat)etc. 
complete. 

Ground Floor 247.74 83.20 One Square 20,611.97 
Metre 

23 33.76 Providing, laying and fixing exterior 247.74 1146.10 One Square 2,83,93481 
grade fibrilling fibre reinforcement heavy Metre 
duty designer cement concrete tiles for 
Flooring of approved colour and design 
22 +/ -2 mm thick bayer colour 
pigmented as per IS .. 1237 - 1980 
having compressive strength more than 
500 Kilogram/sq.cm reaffirmed in 2006 
,having wert transvrse strenghth of 3.5 I 
mm 2, water absorption less than 10 % 
abrasion I wear resistance less than 2 mm 
,skid resistance more than 25.0 
(ASTM:E303) and no fading as per DIN 
- 51094 of size 300 x 300 in plan I 
designed pattern on a bed of 1 :4 cement 
mortar including cement float ,filling joints 
with neat cement slurry ,curing, polishing 
and cleaning etc. complete. For flooring. 
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24 33.42 Providing and laying vitrified matt fininsh 52 18 1664.00 One Square 86,827.52 

tiles having size 590 mm to 605 mm x to Metre 

605 mm of 8 to 10 mm thickness 

and confinning IS. 15622-2006 (Group 

Bla) of approved make, shade and 
pattern for flooring in required position 
laid on a bed of 1 :4 cement morar 
including neat cement float, filling joints, 
curing and cleaning elc complete. 

25 33.34 Providing and laying 1n position flooring 9.00 4185.00 One Squar-e 37,665.00 
of telephone black I Amba White I Cat Metre 

bary brown/ Ruby red I Ocean Brown 

granite stone of approved shade and size 18 
mm to 20 mm thick on bed 1 :6 cement 

mortar including cement floats striking 
joints, pointing in 
C.M. 1:3 curing and cleaning etc. complete. 

26 33.40 Providing and laying vitrified mirror I glossy 

:fmish tiles decorative type having size 590 
mm to 605 mm x 590 mm to 605 mm of 

8 to 10 mm thickness and confirming to 
IS. 15622·2006 (group Bia) of approved 

make, shade and pattern for flooring in 
required positron laid on a bed of 1:4 
cement mortac including neat cement 

float, filling joints, curing and clearing 
etc. complete. 

Ground Floor 400 1224.10 One Square 4,896.40 
Metre 

27 33 67 Providing and laying Antiskid Ceramic tiles 
of approved quality of size 30 cm x 30 cm 
and confirming to IS 15622·2006 (Group·B 

IIA) for antiskid flooring in required 

position !~id on a bed of I :4 cement mortar 
including cement float, filling joint with 

cement slurry cleaning curing etc. complete. 

Ground Floor 10.76 1248.00 One Square 13,428.48 
Metre 

28 33.25 Providing and laying ceramic tiles of 
having size 30 om. x 30 om. and 

confmning to corresponding I.S. for 
dado and skirting in required positron 

with readymade adhesive mortar of 
approved quality on plaster of 1:2 cement 

mortar including joint filling with white/ 
colour cement slurry cleaning curing elc. 

complete. 

Ground Floor 42.25 1305.20 One Square 55,144.70 
Metre 

29 39.59 Providing and fixing fiber glass reinforced 480 3634.80 One Square 17,447.04 
polyster door shutter 35 mm thick as per IS Metre 
14856 (2000) (Reaffirmed 2006) 
without ventilator including chromium 
plated Iixtures and fastening with 
chromium plated handles on both sides, etc 
complete. 
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ABSTRACT 
30 39.09 Providing and fixing solid core flush door 7.56 3202.20 One Square 24,20863 

shutter in -single leaf 32 mm thick decorative Metre 
type of exterior grade as per detailed 
drawings approved face veneers 3 mm thick 
on both faces or as directed, all necessary 
beads, mouldings and lipping, wrought iron 
hold fasts, chromium plated fixtures and 
fastenings, with brass mortise lock, 
chromium plated handles on both sides, 
and finishing with French Polish etc. 
complete. 

31 39.29 Providing and fixing steel ventilator fully 0.00 3510.00 One Square -
glazed partly fixed as per detailed Metre 
drawing without hot dip zinc coatmg 
including fabricating glazing with plain 
I obscured glass panes 5 mm thick and 
approved type and quality and iron oxidized 
fixtures and fastening oil paint 2 coats etc. 
complete. 

32 39.26 Providing and fixing collapsible steel 6.30 4171.40 One Square 26,279.82 
gate in one I two leaves with hot rolled Metre 
vertical channels of 18 x 9 x 3 mm 
minimum size, crossings ofM.S. flats of 
size 18 x 5 mm T or E section for runner of 
minimum 40 x 6 mm size for flange, M.S. 
flat for top runner of minimum size 40 x 12 
mm with roller wheels confirming to 
grade F G 150 fitted with snap headed 
rivets of minimum size 6 mm max. spacing 
of vertical channels be 100 mm enclosed 
gate position and clear space of 150 
mm between two sets of crossings 
with hold fasts, stoppers, spaces, handles, 
locking arrangement and one coat of red 
lead primer and oil painting etc_ complete. 
(LS. 105211983). 

33 39.43 Providing and fixing in position (as per 13.50 5581.70 One Square 75,352.95 
1868 I 1982) Aluminium sliding window Metre 
of three tracks with rectangular pipe 95 x 
38.10 x 0.90 mm a_t weight 0.637 
Kilogram/One Running Metre. with 
window frame bottom track section 
92 x 31.75 x l.30mm at weight 
1.070 Kilogram/One Running Metre .. Top 
and side track section 92 x 31. 75 x 1.30 mm 
at weight 0.933 Kilogram/Running metre 
The shutter should be of bearing bottom 
40 x 18 x 1.25 mm at weight 0.417 
Kilogram/One Rwming Metre. Inter locking 
section 40 x 18 x I.IO mm at weight 
0.469 Kilogram/Running metre. and 
handle and top section 40 x 18 x 1.25 
mm at weight o.417 Kilogram/Running 
metre. As pee detailed drawings 
and as directed by Engineenncharge 
with all necessary Aluminium sections 
fixtures and fastenings such as roller 
bearing in nylon casting and self locking 
catch fitted in vertical section of shutter 
including 5 mm thick plain glass and 
aluminium mosquito net shutter with 
stainless steel jail with all required screws 
and nuts etc, complete. With po\vder coating 

0,L L 
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34 33.68 Providing and laying telephone black I 11.08 456140 One Square 50,540.31 

Ainba White I Cadbrnybrown I Ruby Metre 
red I Ocean Brown granite stone of 18 to 20 
mm thick for door frame/ dado/ window 
boxing etc_ On C.M. 1 :6 including filling 
joints with polymer base filler 
nosing/mou1ding the sharp edges wherever 
necessary, curing, etc. complete. 

35 39 68 Providing and fixing in position powder 0.90 3605.70 One Square 3,245_13 
coated aluminium louvered windows I Metre 
ventilator of various sizes with powder 
coating as per detailed drawing and 
specifications including alwninium frames 
80 x 38 mm x J _22 mm box type, 5 
mm thick sheet glass louvers, of approved 
quality etc. complete. 

36 39.76 Providing and fixing aluminium grill 2.25 6104.80 One Square 13.735.80 
diamond mesh type DG202 of 7 .5 mm Metre 
thick including fixing in position 
anodised aluminium frame section of 80 
x 38 mmx L22 mm size box, cutting 
to the required size with all wastage , 
labour, lead lift etc. 
complete. 

37 40.01 Providing and fixing mild steel grill work 14.40 2180.90 One Square 31,404.96 
for windows, ventilators etc. 20 Kilogram/ Metre 
One Square Metre as per drawing 
including fixtures, necessary welding and 
painting with one coats of anticorrosive 
paint and two coats of oil painting complete 

38 33.35 Providing and fixing machine cut 24.91 4338.90 One Square 1,08,082.00 
machine polished 18 mm to 20 mm thick Metre 
telephone black I Amba White I Cat bary 
brown I RBI red I Ocean Brown granite 
stone for treads and nsers of steps and 
staircases of approved colour and shade 
with full moulding and three grooved line 
for the treads on bed of 1:4 Cement 
mortar including float filling joints with 
neat cement slurry curing polishing and 

cleaning etc. complete. 

39 40.08 Providing and Fixing mat ·finish stamless 8.64 3686.80 One Square 31,853.95 
steel (of302 grade) railing with top pipe of Metre 
50 mm dia_ and vertical pipe of 38 mm dia 
at 0.60 m c/c or as required and honzontal 
pipes of 25 mm dia in three rows, all pipes 
of 2 mm thick including buffing,fabricating 
fixtures and fastening including pipe base 
of appropriate diameter and ball base of 
75 mm dia above newel postof75 mm 
diameter etc. complete (Prior 
approval of sample and brand by 
Ex.Engineer is necessary before use) 
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ABSTRACT 
40 31.04 Providing cement based water proofing 1080 1201.20 One Square 12,97296 

treatment to terraces (Indian water Metre 
proofing or ahke) with brick bats laid in 
required slope to drain the water for any 
span after cleaning the base surface 
Applying a coat of cement slurry admixed 

with approved water proofing compound 
and laying the brick bats on bottom layer in 
C.M_1:5 admixed with approved water 
proofing compound filling up to half depth 
of brick bats, curing this layer for 3 
days, applying cement slurry over this layer 
jointsofbrickbatswith C.M.1:3 admixed 
with approved water proofing compound 
and Imally top finishing with average 20 
mm. thick layers of same mortar added with 
jute fiber at IKilogramper bag including 
finishing the surface smooth with cement 
slul'I)' admixed with approved water 
proofing compound. Marking finished 
surface with false squares of300rnm x 300 
mm. making the junctions at the parapet 
rounded and tapered top for required 
height, with drip mould at the 
junction of plaster and parapet and 
curing and covering 10 years Guarantee 
against leakproofness on Court fee stamp 
1----~ nf Dn Cf'lf'I/_ ; __ 1,,,.:i; __ -~-,.:i; __ •-n• 

41 3821 Providing and fixing False ceiling of 12 mm 74.60 253240 One Square 1,88,917.04 
thick Laminated board with frame ofM.S. Metre 
angle 40 x 40 x 5 mm and Tee ofsize40 x 
40 x 6mm at 60 cm c/c including 12 mm 
dia. hangers, T .W. battens 50 x 25 mm and 
beading 25 x 15 mm thick scaffolding if 
necessary, all Iron work etc. complete. 

42 23.02 Providing and fabricating structural steel 44.74 101669.40 One Metric 45,48,688.96 
work in rolled sections, fixed with Tonne 
connecting plates or angle cleats in 
main ond cross beams, hip and jack 
rafters, purlins connectmg to truss 

members and the like, as per detailed 
designs and drawing or as directed 
including cutting, fabricating, hoisting, 
erecting, fixing in position, making 
riveted/ bolted/ welded connections and 
one coat of anti corrosive paint and over it 
two coats of oil painting of approved 
quality and shade etc. complete. 

43 3809 Providing and fixing valley gutter of 22 50.00 2306.70 One Running 1,15,335.00 
B.W.G. (0.8 mm) plain galvanised iron Metre 
sheets 90 cm wide with teak wood 
planking 20 mm thick including two 
coats of coal-tarring the upper suiface of 
plank etc. complete. · (excluding paintmg to 
underside of plank). 

44 33.38 Providing and preparing kitchen otta up to 2.88 2924.50 One Square 8,422.56 

75 cm width,made up from 30 mm thick Metre 
and 7 5 cm high vertical support for 
kadppa at 1 m. c/c of 25 mm thick 
both side polished kadappa middle shelf 
and bottom of20 mm thick one side 
polished kadappa with facia patti of 20 x 
50 mm kadappa including all malerial 
labour cutting fixing with cement 
mortar and araldile curing polished and 
cleaning etc. complete. 
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45 

46 

47 

Sub Work No.06 - Building 
ABSTRACT 

39.65 Providing and fixing in position, 
Single shuttered aluminium extruded 
powder coated openable door of overall 
size 0.90 m x 2.40 m with aluminium 
door frame of powder coated section 
101.60 x 44 75mm , 3.18 mm thick and 
shutter comprising of powder coated 
section having bottom and lock rail of size 
150 mm x 44.5 mm x 3_00 mm thick top 
rails47.62 x44-45mmx3.00mmthick, 
vertical style 47.62 x 44.45 mm, 3.00 mm 
thick. and for shutter plain glass panes 
5 mm thick for top panels and 
12mm thick both side laminated 
phenol bonded particle board panels for 

bottom p.anels etc. , I.S.L mark , with 
bijagiri having heavy duty concealed 
lock, necessary beading, glazing chps, 
PVC gaskets, 250mm length tower bolts, 
150mm diam. pad handle, etc. as per 
detailed design and drawing or as 
directed by engineer in charge including all 
materials , labours, and equipment etc. 
complete 

39.63 Providing and fixing in position, 
Double shuttered aluminium extruded 

powder coated openable door of specified 
size with aluminium door frame of 
powder coated section 101.60 x 44. 75mm, 
3.18 mm thick and shutter comprising of 
powder coaled section having bottom and 
lock rail of size 150 mm x 44.5 mm x 3.00 
mm thick top rails 47.62 x 44.45 mm x 3.00 
mm thick, vertical style 47.62 x 44.45 mm, 
3.00 mm thick and for shutter plain glass 
panes 5 mm thick for top panels and 
12mm thick both side laminated phenol 
bonded particle board panels for bottom 
panels etc. LS.I. mark , heavy 
duty, Hydraulic floor spring of 
150K1logramcapacity, having heavy duty 
concealed lock, necessary beading, 
glazmg clips, PVC gaskets, 250mm 
length alum1ruum tower bolts, 150rnm 
dia. pad handle, etc. as per detailed 
design and drawing or as directed by 
engineer in charge mcluding all materials 
, labours, and equipment etc.complete 

39.61 Providing and fixing acrylic plastic sheet 
panels of approved quality in required 
thickness plain clear or any colour or 
obscured linings in lieu of glass pans 
to doors/windows including providing and 
fixing clips, putty etc. complete. (b) 
3.00 mm 
thick. 

1.89 

4.20 

0.00 
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ABSTRACT 
48 51.24 Supply, fixing and installation of 4mm 151 20 3480.90 One Square 5,26,312.08 

thick Aluminium Composite Panel (ACP) Metre 
of approved colour for external cladding 
in combination of solid and metallic 
colours, including all necessary 
Framework, support and complete 
weather sealing as per architecturaJ 
drawing. The Aluminium Composite 
Panel (ACP) should be made out of 
thermoplastic core of low-density 
polyethylene LDPE (100% virgin mix), 
sandwiched between two aluminium sheets 
of ALLOY GRADE- 5000 series, each not 
less than 0.50 mm thick, lotal thickness of 
aluminium composite panels not to be less 
than 4 mm, the exposed surface thereof 
shaJl have Stove lacquered finishing coat not 
less than (26 + - 2) micron (containing 
minimum 70% kynar 500 based PVDF) of 
colour and shade as per architectural 
design. The inside surface (facing the 
building exterior surface)shall have 
polyster based powder coating not less than 
25 Micron with protective peel-off foil on 
the exterior face {peel off film will in no 
case leave any adhesive mark over the 
composite panel surface after it is peeled 
= T•- - ·'·" h.o 

49 3341 Providing and laying vitrified mirror I glossy 
finish tiles having size 590 mm to 605 mm 
x590mm to 605 mm of8 to lOmm 
thickness and confirming to JS. 15622-2006 
(group Bla) of approved make, shade and 

pattern for dado and skirting in required 
position fixed in 1:4 cement mortar 
including neat cement float, filling joints, 
curing and clearing etc. complete 

Ground Floor 0.00 1302.10 One Square , 

Metre 
50 51.86 Providing and laying in place 300mm x 9.00 2288.00 One Square 20,592.00 

300mm x 9.8mm vitrified tactile warning Metre 
and directional tiles of the approved 
brand, make and colour inside the 
buildings at in all corridors and lobbies, 
level differences etc. as per access1bihty 
standards and as per the installation 
instructions prescribed by the manufacturer 
including z.arri making wherever required 
and fmishing including grouting the 
joints with white cement with matching 
pigments etc. up to the satisfaction of the 
engineer in charge complete. 
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51 24.16 Providing and laying Cast in 0.24 6613.40 One Cubic Metre 1,587.22 

situ/Ready Mix cement concrete M-
15 of trap/ granite/quartzite/gneiss metal 
for coping to plinth or parapet, 
moulded or chamfered as per drawing or 
as directed including steel centering, 
plywood/ steel fonnwork compacting, 
roughening them if special finish is to 
be provided, finishing uneven and 
honeycombed surface and curing etc. 
complete. The Cement Mortar 1:3 plaster 
is considered for rendering uneven and 
honeycombed surface only. Newly laid 
concrete shall be covered by gunny bag, 

plastic, tarpaulin etc. (Wooden centering 
will not be allowed.) With :fine aggregate 

(Crushed sand VSI Grade) 

52 39.56 Providing and fixing M40 grade thick 27.84 1108.60 Running Meter 30863.42 
vibrated pull cast or similar type concrete 
frame with chamfer conforming to lS. 
65241983 having 6 mm dia bars 3 Nos. 
And sturups @250 mm c/c and fixing in 
wall with 6 Nos of hold fast of 12 mm 
dia bars 500 mm long including primer 
and oil painting etc, complete) frame size 60 
mmx lOOmm 

53 39.88 Providing and fixing 22 BW.G. plain 583 20 1105.00 One Square 644436.00 
galvanised iron sheets on top of Metre 
weather shed, including scaffolding, fixing 
by means of nut and bolts or as direcled etc. 
complete. (Brackets of70 x 45 mm to be 
paid separately) 

Total 87,96,353.43 

Say 87,96,400.00 
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ABSTRACT 
. 

Quality Control Charges Items. 

54 1) Basic Test of Cement 
' Carrying out basic tests on cement for I 

standard consistancy, Fineness, Specific 
gravity, Setting time (Initial and Final), I 
Compressive strength, Soundness. Spec. No. 
As directed by Engineer in Charge. SSR 

2 3550 I Test 11or' 

2) Fine Aggregates I 

Carrying out basic tests on Sand for Fineness I 
modulus,Silt and clay content.Spec.No.As 

I directed by Engineer in Charge.SSR I.No. IO 

1 1300 /Test 130t 
Carrying out basic tests on Sand for chloride I 
and sulphate content.Spec.No.As directed by 
Engineer in Charge.SSR I.No.11 P.No.386 I 

1 750 I Test 75r• 

3) Basic Test of Aggregates 

Carrying out basic tests on Aggeregates for I 
Water absorption,specific gravity.Impact 

I value,crushing value.Spec.No.As directed by 

Engineer in Charge.SSR l.No.2 P.No.594 

5 2450 I Test 122501 
Carrying out basic tests on Aggeregates for ' 

Sieve Analysis.Spec.No.As directed by 
I EnITTneer in Charge_SSR LNo.3 P.No.594 

I 650 /Test 65l 
4) Basic Test of Concrete I 
Carrying out basic tests on Concrete cubes 

for co~pressive strengtltSpec.No.As directed I by Engineer in Charge.SSR l.No.20 

1 650 /Test 6500 
Carrying out basic tests on Concrete for Mix I 
design.Spec.No.As directed by Engineer in 

I Charge.SSR l.No.21 P.No.595. 

1 12950 I Test 1295C 
5) Basic Test of Bricks I 
Carrying out basic tests on Bricks for water ' 

absorptio,Effiorescence, compressive 

I strength. Spec.No.As directed by Engineer in 
Charge.SSRl.No.14 P.No.594. 

1 2050 I Test 20501 

6) Basic Test of Ceramic TilesNitrified 
Carrying out basic tests on Vitrified Tiles for I water absorption,modulus of 
rupture.Spec.No.As directed by Engineer in I Charge.SSRl.No.21 P.No.595. 

1 1500 I Test 150u, 

7) Basic Test of Steel Anticorrosive Test I 
Carrying out basic tests on T.M.T.Steel (Anti 

I corrosive test) for Resistance to apptied 
Voltage.( 30 Days Test) (Set of2 Bars). 
Spec. No. As directed by Engineer in I Charge.SSR l.No.72 P No.598. 

' 
IO 2950 I Test 295001 
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ABSTRACT 
Carrying out basic tests on T.M.T.Steel (Anti 

corrosive test) for thickness of 
coating.Spec.No.As directed by Engineer :in 
Charge.SSR I.No.73 P.No.598. 

I 550 I Test 550 
Carrying out basic tests on T.M.T.Steel (Anti 

corrosive test) for chemical 
· resistance.Spec.No.As directed by Engineer 

in Charge.SSR I.No. 74 P.No.598. 

I 2250 /Test 2250 

Carrying out basic tests on T.M.T.Steel (Anti 
corrosive test) for hardness of 
coating.~pec.No.As directed by Engineer in 
Charge.SSR J.No.75 P.No.598. 

I 300 I Test 300 

Carrying out basic tests on T.M.T.Steel (Anti 
corrosive test) for Salt spray test.Spec.No.As 
directed by Engineer in Charge.SSR l.No.76 
P.No.598. 

2 1400 I Test 2800 
8) Basic Test of Steel Bar Testing 
Carrying out basic tests on T.M. T.Steel (Bar 
testing above 16 mm) for Tensile strength,% 
Elongation, Yield stress, Weight 
/m,Bend/rebend test. proof test.Spec.No.As 
directed by Engineer in Charge.SSR I.No. 78 

P.No.598. 

100 1500 /Test 150000 
Carrying out basic tests on T.M.T.Steel (Bar 
testing upto 16 mm) for Tensile strength, o/o 
Elongation,Yield stress, Weight 
/m,Bend/rebend test.prooftesLSpec.No.As 
directed by Engineer in Charge.SSR I.No.77 
P.No.598. 

100 1200 I Test 120000 
9) Basic Test of Concrete Paving Block 
Carrying out basic tests on Concrete paving 
block for Comp.strength, Water 
absorption,Flexural test,Resistance to 
wear.Spec.No.As directed by Engineer in 
Charge.SSR I.No.26 P.No.595. 

50 2350 I Test 117500 

10) Basic Test of Mortar 
Carrying out basic tests on Mortar for 
Comp.strength.Spec.No.As directed by 
Engineer in Charge.SSR I.No.27 P.No.595. 

5 650 /Test 3250 
11) Basic Test of Stone I Rubble 

Carrying out basic tests on stone/rubble for 
Crushing value/Comp.strength,\vater 
absorption and specific gravity .Spec.No.As 
directed by Engineer in Charge.SSRI.No.28 
P.No.595. 

5 1900 I Test 9500 
12) Basic Test of Soil I Murwn 
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Ajay Th k a ur an d Associate 

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI, BHIWANDI CITY I 

FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL CORPORATION BHIWANDI, DIST. THANE - I MAHARASTRA. 
Sub Work No.06 - Building I 

ABSTRACT -

Carrying out basic tests on soil/Murum for I field moisture content Sieve 
Analysis.Spec.No.As directed by Engineer in 

I Charge.SSR LNo.29 P.No.596. 

5 650 /Test 32501 

Carrying out basic tests on soiVMurum for 
liquid limit and plastic limit .Spec.No.As I directed by Engineer in Charge.SSR LNo.30 

P.No.596. ' 
I 1100 /Test 11001 

13) Basic Test of Wood 

Carrying out basic tests on wood for density I 
and moisture content .Spec.No.As directed 
by Engineer in Charge.SSR l.No.59 I P.No.597. 

I 1000 /Test IOOo, 
14) Basic Test of Flush Door 

Carrying out basic tests on flush door for 

I knif test, adhesion test and end immersion 

test .Spec.No.As directed by Engineer in 
Charge.SSR LNo.60 P.No.597. I 

I 2550 I Test 255r 

15) Basic Test of Aluminium Section 

Carrying out basic tests on aluminium I 

section for thickness, mass per running meter 

I .Spec.No.As directed by Engineer in 

Charge.SSR LNo.64 P.No.597. 

I 650 I Test 6501 

16) Basic Test ofG.J_ Pipes ' 

Carrying out basic tests on G.LPipes for wt. I per running meter, dia.of pipe and wall 
thickness of pipe .Spec.No.As directed by 

I Engineer in Charge.SSR LNo.68 P.No.598. 

I 250 I Test 2501 

Total Testing Charges (C) 4,83,650.00 I 
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A- Th k daV a ur an dA - tes ssoc1a 

PROPOSAL FOR DEVELOPMENT OF V ARALDEVI LAKE, AT V ARALDEVI, 
BHIW ANDI CITY FOR BIDW ANDI-NIZAMPUR CITY MUNICIPAL 

CORPORATION BIDWANDI, DIST. THANE-MAHARASTRA. 

Sub Work No.06 - Buildin!!: 

Measurements 

I.No. Description of Item No. Length Breadth Depth Quantity Unit 
1 Clearing and grubbing road land including uprooting rank vegetation, PTass, bushes, shrubs, 

1 10.00 10.00 1.00 100.00 
100.00 Sqm. 

2 Excavation for foundation in earth, soil of all t' Jes, sand, cravel and soft murum, including 
for Footing 11 2.40 2.10 1.50 83.16 

83.16 Cum. 
3 Excavation for foundation in earth, soil of all t) pes, sand, Tave! and soft murum, including 

Footing 11 2.40 2.10 1.50 83.16 
83.16 Cum. 

4 Providing drv rubble stone soling 15 cm. to 20 cm. thick including hand packing and 
Footing 11 2.40 2.10 0.23 12.75 
For Plinth 12 4.23 0.30 0.23 3.50 

16.25 Cum. 
5 Providing and laying Cast Ill situ/Ready Mix cement concrete in M-10 of trap/ EITa 

Footing 11 1.80 1.50 0.15 4.45 
For Plinth 12 4.23 0.3 0.15 2.28 

6.73 Cum. 
6 Filling in plinth and floors with contractors soil. Sand or murum materials in 15 cm. to 20 cm. 

For Plinth I 9.15 9.15 0.75 62.79 
15% Extra For Pit And 0.15 62.79 1.00 1.00 9.41 
Compaction 

72.20 Cum. 
7 Providing and laving Cast Ill situ/Ready Mix cement concrete M-25 of trap I 

for Footing 12 1.50 1.20 0.38 8.20 
Extra 15 % mis 0.15 8.20 1.00 1.00 1.23 

Total Qty 9.43 Cum. 
8 Providing and laying Cast Ill situ/Ready Mix cement concrete M-25 of trap I 

Upto GF Slab 11 0.23 0.30 6.60 5.00 
Extra 15 % For Mis 0.15 5.00 1 1.00 0.75 

GF Slab Level Qtv 5.75 Cum. 
9 Providing and laving Cast Ill situ/Ready Mix cement concrete in M-25 of trap/ 

All Quantities As Per Structural Engineer Statement 0.00 
Plinth Beams 9 4.23 0.30 0.50 5.71 
First Slab Level Beams 12 4.23 0.38 0.45 8.67 
Lintel Beams 0.00 

12 4.23 0.23 0.30 3.50 
Mis 15 % 0.15 17.88 1.00 1.00 2.68 

total 20.56 
10 Providing and laying Cast in situ/Ready Mix cement concrete 

0.00 

GF Slab 1 3.00 3.00 0.15 1. 35 

Mis 20 % 0.2 1. 35 1. 00 1. 00 0.27 

Total Qtv At GF Level 1. 62 Cum. 
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A" Th k 11av a uran dA ssoc1at es 

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, ATV ARALDEVI, 
BHIW ANDI CITY FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL 

CORPORATION BHIWANDI, DIST. THANE-MAHARASTRA. 
Sub WorkNo.06 - Buildin!! 

Measurements 

I.No. Description ofltem No. Len!!th Breadth Depth Quantity Unit 
11 Providing and laying Cast in situ/Ready Mixcement concrete M-25 of trap/ irranite/ 

GFLevel 0.00 
7 0.02 1.00 1.50 0.24 

Total Qtv Up To GF Slab 0.24 - Cum. 
12 Providing and laying Cast lil situ/Ready Mix cement concrete M-25 of trap I 

For Elevation 2 9.15 0.60 0.20 2.19 
15 % Extra Miss 0.15 2.19 1.00 1.00 0.32 
Total Qty SF Slab Level 2.51 Cum. 

13 Providing and laying Cast lil situ/Ready Mix cement concrete in M-25 of trap/ 
Provision 1 10.00 0.23 1.00 2.30 

2.30 Cum. 
14 Providing and fixing in position TMT FE -500 bar reinforcement of various diameters for 

0.00 
Upto First Slab 0.00 
Footing 1 9.43 0.10 1.00 0.94 
Column 1 5.75 0.12 1.00 0.69 
Beam I 20.56 0.13 1.00 2.67 
Slab I 1.62 0.11 1.00 0.17 
Canopy 1 0.00 0.15 1.00 0.00 
Pardi 1 2.30 0.12 1.00 0.27 

Total Qty Upto First Slab 4.74 M.T. 
15 Providing se~ond class Burnt Brick masonry with conventional /Indian 

Below Plinth Beam 1 36.00 0.30 0.60 6.48 

At Steps 2 3.90 0.30 0.15 0.35 

2 3.60 0.60 0.15 0.64 

2 3.30 0.90 0.15 0.89 

Flower Pot 2 4.23 0.15 0.60 0.76 

Mis Extra 20 % 0.2 9.12 1.00 1.00 1.82 

10.94 Cum. 
16 Providing second class Burnt Brick masonry in cement mortar I :6 in superstructure including 

230 mm Thk BBM At GF Level 0.00 
At Toilet Block 2 1.80 0.23 3.60 2.98 

2 2.45 0.23 3.60 4.05 
2 2.28 0.23 3.60 3.77 
2 2.45 0.23 3.60 4.05 
2 0.75 0.23 2.10 0.72 

Deduction -2 0.75 0.23 2.10 -0.72 
cabin 2 4.23 0.23 3.60 7.00 

2 3.65 0.23 3.60 6.04 
Deduction 
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D) 
h k d Aiav T a ur an Associat es 

PROPOSAL FOR DEVELOPMENT OF V ARALDEVI LAKE, ATV ARALDEVI, 

BHIW ANDI CITY FOR BIDW ANDl-NIZAMPUR CITY MUNICIPAL 
CORPORATION BIDW ANDI, DIST. THANE - MAHARASTRA. 

Sub Work No.06 - Buildine 

Measurements 

I.No. Description ofltem No. Len"1:h Breadth Depth Quantity Unit 
door -1 1.00 0.23 2.10 -0.48 

w -1.5 1.00 0.23 1.50 -0.51 

control room 2 9.15. 0.23 3.60 15.15 
2 4.23 0.23 3.60 7.00 

Deduction - w -2 1.20 0.23 1.50 -0.82 
d -1 0.75 0.23 2.10 -0.36 
w -1 1.50 0.23 1.50 -0.51 

0.00 
Total Qtv Uoto First Slab 47.36 Cum. 

17 Providing second class Burnt Brick rnasonrv with conventional /I. S. type bricks in cement 
HalfBBM At GF Level 0.00 
At Toilet Block 1 2.45 1.00 3.60 8.82 
Mis Extra 15 % 0.15 8.82 1.00 1.00 1.32 
Total Qty Upto First Slab 10.14 Sqm. 

18 Providing internal cement plaster 20 mm. thick in two coats in cement mortar I :4 without 
Ceiling 1 4.23 1.00 8.69 36.75 

1 4.23 1.00 3.65 15.43 
1 1.80 1.00 2.45 4.41 
1 2.28 1.00 2.45 5.58 

At Toilet Block 2 1.80 0.23 3.60 2.98 
2 2.45 0.23 3.60 4.05 
2 2.28 0.23 3.60 3.77 
2 2.45 0.23 3.60 4.05 
2 0.75 0.23 2.10 0.72 

Deduction -2 0.75 0.23 2.10 -0.72 
cabin 2 4.23 0.23 3.60 7.00 

2 3.65 0.23 3.60 6.04 
Deduction 

door -1 1.00 0.23 2.10 -0.48 
w -1.5 1.00 0.23 1.50 -0.51 

control room 2 9.15 0.23 3.60 15.15 
2 4.23 0.23 3.60 7.00 

Deduction - w -2 1.20 0.23 1.50 -0.82 
d -1 0.75 0.23 2.10 -0.36 
w -I 1.50 0.23 1.50 -0.51 

0.00 
Mis 20 % 0.2 36.75 1.00 1.00 7.35 
Tatel Qty For GF 116.88 Sqm. 

19 Providing and annlying Two coats of wall care Puttv of 2 mm. thickness for plastered surface 
Same As Int Plaster GF 1 116.88 1.00 1.00 116.88 
Total Qty For GF 116.88 Sqm. 
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A" Th k >1av a ur an d Associat es 
PROPOSAL FOR DEVELOPMENT OF V ARALDEVI LAKE, AT VARALDEVI, 

BHIWANDI CITY FOR BIDWANDI-NIZAMPUR CITY MUNICIPAL 
CORPORATION BHIW ANDI, DIST. THANE - MAHARASTRA. 

Sub Work No.06 - Buildine: 
Measurements 

I.No. Description ofltem No. Lernrth Breadth Depth Quantity Unit 
20 Providing sand faced plaster externally in cement mortar using approved 

At Gf 0.00 
Back Side 1 9.15 1. 00 4.20 38.43 

-1 1. 50 1. 00 1. 50 -2.25 

-2 0.75 1. 00 0. 60 -0.90 

Left Side 1 6. 70 1. 00 4.20 28.14 
1 1. 50 1. 00 1. 50 -2.25 

Right Side 1 9.15 1. 00 4.20 38.43 

-2 1. 50 1. 00 1. 50 -4.50 
Front Side 1 4. 46 1. 00 3. 60 16.05 

-1 1. 00 1. 00 2.10 -2.10 
Extra 20 % For Mis 0.2 109.05 1. 00 1. 00 21. 81 

Total Qty For GF 130.86 Sqm. 

21 Providing and annlying priming coat over concrete/Masonry/ Asbestos cement plastered 
Same As GF Int 1 116.88 1.00 1.00 116.88 
Same As GfExt 1 130.86 1.00 1.00 130.86 
TotalGFQtv 247.74 S11m. 

22 Providing and annlying plastic emulsion paint of approved quality, colour and shade to old/ 
Same As GF Int 1 116.88 1.00 1.00 116.88 
Same As GfExt 1 130.86 1.00 1.00 130.86 

total 247.74 S11m. 
23 Providing, laying & fJXin exterior rade fibrilling fibre reinforcement heavy duty desiQiler 

For Catwalk 4 9.15 3.00 1.00 109.80 
Total Qtv 109.80 S11m. 

24 Providing and laying vitrified matt finish decorative type tiles etc. complete for Flooring. 
control room 1 4.23 1.00 8.69 36.75 
cabin 1 4.23 1.00 3.65 15.43 

Total Qty 52.18 S11m. 
25 Providing and laying in position flooring oftele Jhone black/ Amba White/ Cat barv brown/ 

Entrance foyer 1 3.00 3.00 1.00 9.00 
Extra 20 % For Mis 0.2 9.00 1.00 1.00 1.80 

9.000 Sqm. 
26 Providing and laying vitrified mirror I glossy finish decorative type tiles etc. complete for 

Ground Floor 0.00 
1 2.00 2.00 1.00 4.00 

Total Qty GF 4.00 S11m. 
27 Providing and laying Antiskid Ceramic tiles of a 1nroved quality of size 30 cm. x 30 cm. and 

Ground Floor 
Toilet Blocks 1 1.80 1.00 2.40 4.32 

1 2.28 1.00 2.45 5.58 
Extra 20 % For Mis 0.2 4.32 1.00 1.00 0.86 
QtyForGF 10.76 Sqm. 

28 Providing and laying ceramic tiles of approved quality 30 cm x 30 cm for dado and skirting 
Ground Floor 0.00 
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--------

Aiav Thakur and Associat es 
PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI, 

BHIW ANDI CITY FOR BIDW ANDI-NIZAMPUR CITY MUNICIPAL 

CORPORATION BIDW ANDI, DIST. THANE - MAHARASTRA. 

Sub Work No.06 - Buildin!! 

Measurements 

I.No. Descrintion ofltem No. Leninh Breadth Depth Quantitv Unit 
toilet 2 1.80 1.00 2.50 9.00 
Ded -1 0.75 1.00 0.60 -0.45 

-1 0.75 1.00 2.10 -1.57 
-

2 2.45 1.00 2.50 12.25 
toilet 2 2.28 1.00 2.50 11.40 
Ded -1 0.75 1.00 0.60 -0.45 

2 2.45 1.00 2.50 12.25 
-1 0.75 1.00 2.10 -1.57 

Extra 20 % mis 0.2 6.98 1.00 1.00 1.39 
QtvForGF 42.25 Sam. 

29 Providirnr and fixing fibre g)ass reinforced polvster door shutter 35 mm thick as per IS 14856 
Toilet Door 2 1.00 1.00 2.40 4.80 

0 0.00 0.00 0.00 0.00 
0 0.00 0.00 0.00 0.00 

4.80 Sam. 
30 Providing and fixing solid core flush door shutter in single leaf 32 

Doors 3 1.20 1.00 2.10 7.56 

0 0.00 0.00 0.00 0.00 

0 0.00 0.00 0.00 0.00 

7.56 Sam. 
31 Providino- and fixing rolling shutter with 35 x 35 x 5 mm angle section fitted with sliding bolts 

Rolling Shutter 0 0.00 1.00 0.00 0.00 
0.00 Sam. 

32 Providing and fJXin.g collapsible steel gate in one/ two leaves with hot rolled vertical channels 
Collapsible Gate 1 3.00 1.00 2.10 6.30 

6.30 Sam. 
33 Providing and fixing in nosition (as oer 1868: 1982) Aluminium slidin" window of three tracks 

Sliding Window 6 1.50 1.00 1.50 13.50 
13.50 Sam. 

34 Providin<> and lavino- teleohone black/ Amba White/ Cadburvbrown/ Ruby red/ Ocean Brown 
For toilet Door Frame 4 8.40 1.00 0.30 10.08 

0 0.00 0.00 0.00 0.00 
Extra 10 % For Mis 0.1 10.08 1.00 1.00 1.00 

11.08 Sam. 
35 Providin<> and fixin<> in nosition nowder coated aluminium louvered windows/ ventilator of 

Louvered Ventilators 2 0.75 1.00 0.60 0.90 
0 0.00 0.00 0.00 0.00 

0.90 Sam. 
36 Provinding and fixin<> aluminium <>rill diamond mesh type DG-202 of7.5 mm. thick including 

Contro I Cabin I 1.50 1.00 1.50 2.25 
2.25 Sam. 

37 Providing and fixing mild steel grill work for windows, ventilators etc. 20 kg./sa.m. painting 
Windows 6 1.50 1.00 1.50 13.50 
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A" Th k 11av a uran dA ssoc1at es 
PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI, 

BHIWANDI CITY FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL 
CORPORATION BHIWANDI, DIST. THANE - MAHARASTRA. 

Sub Work No.06 - Building 
Measurements 

I.No. Description ofltem No. Length Breadth Depth Quantity Unit 
Louvered Ventilators 2 0.75 1.00 0.60 0.90 

0 0.00 0.00 0.00 0.00 
' 14.40 S11m. 

38 Providing and focing machine cut machine polished 18 mm. to 20 mm. thick telephone black/ 
Risers/Treads 6 3.60 0.15 1.00 3.24 
Steps 4 3.60 0.30 1.00 4.32 

4 22.00 0.15 1.00 13.20 
Extra 20% For Mis 0.2 20.76 1.00 1.00 4.15 

24.91 Sqm. 
39 Providing and Fixing mat finish stainless steel (of 302 grade) railing with top pipe of 50 

SS Hand Rail 0.00 
Ramp 3 2.40 1.00 1.00 7.20 
Extra 20 % Mis 0.2 7.20 1.00 1.00 1.44 

0 0.00 1.00 1.00 0.00 
0 0.00 1.00 1.00 0.00 

8.64 Rrnt. 
40 Providing cement based water proofing treatment to terraces (Indian water 

At Terrace level 1 3.00 3.00 1.00 9.00 

Extra 20 % For Mis 0.2 9.00 1.00 1.00 1.80 

10.80 S11m. 
41 Providing and fixing false ceiling of 12 mm thick laminated boards with frame ofM.S. angle 

Ceiling 1 4.23 1.00 8.69 36.75 
1 4.23 1.00 3.65 15.43 
1 1.80 1.00 2.45 4.41 
1 2.28 1.00 2.45 5.58 

Extra 20% For Mis 0.2 62.17 1.00 1.00 12.43 
74.60 Sqm. 

42 Providing and fabricating structural steel work in rolled sections, fixed with connecting plates 
Steel Qty For (As per Structural Consultant) 0.00 
Main Truss 4 9.15 1.00 1.00 36.60 
Purlin 6 9.15 0.013 1.00 0.69 
Extra 20 % For Mis 0.2 37.29 1.00 1.00 7.45 

44.74 M.T. 
43 Providing and focing valley gutter of22 B.W.G. (0.8mm) plain galvanised iron sheets 90 cm 

Valley Gutter 1 50.00 1.00 1.00 50.00 
0 0.00 0.00 0.00 0.00 
0 0.00 0.00 0.00 0.00 

50.00 Rmt. 
44 Providing and preparing kitchen otta up to 75 cm width, made up from 30 mm thick and 75 cm 

kitchen otta 1 2.40 1.20 1.00 2.88 
0 0.00 0.00 0.00 0.00 

2.88 Sqm. 
45 Providing and fixing in position, Single shuttered aluminium extruded powder coated openable 
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A" Th k .iav a ur an dA ssociat es 

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, ATV ARALDEVI, 

BHIW ANDI CITY FOR BIDWANDI-NIZAMPUR CITY MUNICIPAL 

CORPORATION BHIWANDI, DIST. THANE-MAHARASTRA. 

Sub Work No.06 - Building 

Measurements 

I.No. Description ofltern No. Lemrth Breadth Depth Quantity Unit 

Aluminium Door 1 0.90 1.00 2.10 1.89 
0 0.00 0.00 1.00 0.00 

1.89 Sorn. 
46 Providing and fixing in position, Double shuttered aluminium extruded 

Aluminium Door 1 2.00 i.oo 2.10 4.20 

0 0.00 0.00 0.00 0.00 

4.20 Sorn. 
47 Providing and fJXing acr' lie plastic sheet panels 3.00 mm thick of anJroved quality in required 

0 0.00 0.00 0.00 0.00 
0 0.00 0.00 0.00 0.00 

Extra 10 % For Mis 0 0.00 1.00 0.00 0.00 
0.00 Sorn. 

48 Supply, fJXing and installation of 4 mm thick Aluminium Composite Panel (ACP) of aooroved 
Provision For Elevation 2 10.00 4.20 1.50 126.00 
Pumose 
20% Extra Elevation Pur 0.2 126.00 1.00 1.00 25.20 

151.20 Sorn. 
49 Providing and laying vitrified mirror I glossy finish decorative type tiles on a bed of1:4 

QtvForGF 0.00 Sqm. 
50 Providing and laving in place 300rnrn x 300rnrn x 9.8rnrn vitrified tactile warning and 

Provision I 3.00 3.00 1.00 9.00 
0 0.00 0.00 0.00 0.00 
0 0.00 0.00 0.00 0.00 

9.00 Sam. 
51 Providing and laving Cast in situ/ Ready Mix cement concrete M-15 of trap/ granite/ quartzite/ 

Paraoet 2 3.00 0.23 0.15 0.20 
20 % Extra Add 0.2 0.20 1.00 1.00 0.04 

0.24 Cum. 
52 Providing and fJXing M40 grade thick vibrated pull cast or similar type concrete frame with 

Door Frames (lx2.4) 4 5.80 1.00 1.00 23.20 
20 % Extra Add 0.2 23.20 1.00 1.00 4.64 

27.84 Rrnt. 
53 Providing and fixing 22 B.W.G. plain galvanised iron sheets on top of weather shed, 

GI Sheet For Roof 1 10.00 24.30 1.00 243.00 
1 10.00 24.30 1.00 243.00 
0 0.00 0.00 0.00 0.00 

20 % Extra Add 0.2 486.00 1.00 1.00 97.20 
583.20 Rmt. 
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~6 
PROPOSAL FOR DEVELOPMENT OF V ARALDEVI LAKE, AT V ARALDEVI, 

BHIWANDI CITY FOR BHIW ANDI-NIZAMPUR CITY MUNICIPAL 
CORPORATION BHIW ANDI, DIST. THANE - MAHARASTRA. 

Additional Royalty Statement 
Sub Work No.06 - Building 

Differenciate Hand Broken Metal for MPM/BUSG/BBM/Plum/WBM GR-I 
Estimated Royalty 

Standar 
with 

Estimate Surcharg Amount of 
Item No. em in bri 

Quantity Unit Material 
d 

Quantity e & Cess Royalty 
Cons nm (Rs./Cum 

ption .) 

1 2 3 4 5 6 7 8 9 

5 Provid 6.73 Cubic 
ing Metre 
and Sand 0.47 3.16 237.37 750.83 

laying 

6 Filling in 72.20 Cubic 

plinth Metre Murum 1.0000 72.20 216.18 15608.20 
with 

contracto 
7 M-25 9.43 Cubic 

for Metre 

R.C.C. Sand 0.4250 56.10 237.37 13316.46 

Footin"s 
8 M-20 5.75 Cubic 

for Metre 

R.C.C. Sand 0.4250 2.44 237.37 580.07 

Columns 
9 M-25 20.56 Cubic 

for Metre 

R.C.C. Sand 0.4250 8.74 237.37 2074.14 

beams 
10 Prov id 1. 62 Cubic 

ing Metre 
and Sand 0.43 0.69 237.37 163.43 

laying 

11 M-25 for 0.24 Cubic 

R.C.C. Metre 

Waist Sand 0.4250 0.10 237.37 24.21 

Slab and 
12 M-25 2.51 Cubic 

for Metre 

R.C.C. Sand 0.4250 1.07 237.37 253.21 

canonywi 
13 M-25 2.30 Cubic 

for Metre 

R.C.C. Sand 0.4250 0.98 237.37 232.03 

Pardiwitb . 

15 Provid 10.94 Cubic 
ing Metre 

second Sand 0.32 3.50 237.37 830.98 
class 
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PROPOSAL FOR DEVELOPMENT OF V ARALDEVI LAKE, AT VARALDEVI, 
BillW ANDI CITY FOR BHIW ANDI-NIZAMPUR CITY MUNICIPAL 

CORPORATION BHIWANDI, DIST. THANE-MAHARASTRA. 

Additional Royalty Statement 
Sub Work No.06 - Building 

Differenciate Hand Broken Metal for MPM/BUSG/BBM/Plum/WBM GR-I 
Estimated Royalty 

Standar 
with 

Estimate 
em in bri d 

Surcharg Amount of 
Item No. Quantity Unit Material Quantity e & Cess Royalty 

Consum (Rs./Cum 
ption .) 

16 Second 47.36 Cubic 

class Metre 

B.B. Sand 0.3200 15.16 237.37 3597.39 

masonrv 
17 Half 10.14 Square 

Brick Metre 

Masonry Sand 0.0340 0.34 237.37 81. 84 

111 

18 Internal 116.88 Square 

cement Metre 

plaster Sand 0.0250 2.92 237.37 693.60 

20mm. 
20 Prov id 130.86 Square 

ing Metre 

sand Sand 0.03 4.32 237.37 1025.05 
faced 

23 Exterior 109.80 Square 

grade Metre 

Fibre Sand 0.0170 1.87 237.37 443.07 

Reinforc 
24 Vitrified 52.18 Square 

Tiles Metre 

with Sand . 0.0170 0.89 237.37 210.56 

Matt 
25 Grannite 9.00 Square 

for Metre 

Flooring. Sand 0.0220 0.20 237.37 47.00 

26 Vitrified 4.00 Square 

Tiles Metre 

with Sand 0.0170 0.07 237.37 16.14 

Mirror I 
27 Antis kid 10.76 Square 

Ceramic Metre 

tiles of Sand 0.0170 0.18 237.37 43.42 

size 30 
28 Ceramic 42.25 Square 

Tiles 30 Metre 

cmx30 Sand 0.0200 0.85 237.37 200.58 

cm for 
34 Granite 11.08 Square 
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PROPOSAL FOR DEVELOPMENT OF V ARALDEVI LAKE, ATV ARALDEVL 
BHIW ANDI CITY FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL 

CORPORATION BHIW ANDI, DIST. THANE - MAHARASTRA. 

Additional Royalty Statement 
Sub Work No.06 - Building 

Differenciate Hand Broken Metal for MPM/BUSG/BBM/Plum/WBM GR-I 
Estimated Royalty 

Standar 
with 

Estimate Surcharg Amount of 
Item No. em in bri 

Quantity Unit Material 
d 

Quantity e & Cess Royalty 
Consum (Rs./Cum 

ption .) 

stone of Metre 

18 to 20 Sand 0.0200 0.22 237.37 52.60 

mm thick 
38 Grannite 24.91 Square 

for Steps. Metre 

Sand 0.0200 0.50 237.37 118. 26 

40 Prov id 10.80 Square 
ing Metre 

cement Sand 0.07 0.76 237.37 179. 45 
based 

. 
44 Kitchen 2.88 Square 

Otta Metre 

with One Sand 0.0300 0.09 237.37 20.51 

Side 
50 Vitrified 9.00 Square 

Tiles Metre 

with Sand 0.0170 0.15 237.37 36.32 

Mirror I 
51 M-15 0.24 Cubic 

for Metre 

coping to Sand 0.4400 0.11 237.37 25.07 

olinth or 
Total 1226.17 40624.41 

Say Rs.40624.00 
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ESTIMATE FOR AERATOR 

Proposed Estimate for Floating Aerator System fo'" water aeration to sustain fish and to avoid anaerobic state of lake, Electronic 
survellance System, Street light and required Electrical Work for Varaladevi Lake 

Sr. 
Qty 

CSR 
Description of Item 

Estimate 
Unit Amount 

No. Item No dRate 

Supplying and Erection of Floating Aerator System for 
cleaning of water by process of aeration and to avoid 
anaerobic state oflake .. High-tech thermal plastic 
pumping chambers non breakable are staged to allow for 
easy interchange, Rugged low visibility closed cell foam 
filled float includes handles and protective pocket for 
lights and nozzle, Electrical quick disconnect is part of the 
upper plate to prevent damage, Provided Pump to be 

1 7 
Non installed with Floating Aerator , with anchor fastner SS 

763216 Nos 5342512 
DSR Rob wire of required length till the depth of lake to be 

provided along, Provided water proof copper wire that 
has be layed on bottom oflake with provided concrete 
Block be placed above wire to run from bottom of Lake, 
Pipe of Required Length to be Provided along with 
Aerator. Sunburst Pattern floating Fountain System, 
Height 3.3 Mtr & Dia9.l IP68 LightMtr All matearial 
used must be Non Corrossive with test and trial and 
warranty of 3 years . 

Supplying and Erection of Floating Aerator System for 
cleaning of water by process of aeration and to avoid 
anaerobic state of lak_e .. High-tech thermal plastic 
pumping chambers non breakable are staged to allow for 
easy interchange, Rugged low visibility closed cell foam 
filled float includes handles and protective pocket for 
lights and nozzle, Electrical quick disconnect is part of 
the upper plate to prevent damage, Provided Pump to be 

2 7 
Non installed with Floating Aerator, with anchor fastner SS 

646300 Nos 4524100 
DSR Rob wire of required length till the depth of lake to be 

provided along, Provided water proof copper wire that 
has be layed on bottom of lake with provided concrete 
Block be placed above wire to run from bottom of Lake, 
Pipe of Required Length to be Provided along with 
Aerator. Gemini Pattern floating Fountain System, Height 
3.3 Mtr & Dia 6.1 Mtr IP68 Light All matearial used must 
be Non Corrossive with test and trial and warranty of3 
years . 
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Supplying and Erection of Floating Aerator System for 
cleaning of water by process of aeration and to avoid 
anaerobic state of lake .. High-tech thermal plastic 
pumping chambers non breakable are staged to allow for 
easy interchange, Rugged low visibility closed cell foam 
filled float includes handles and protective pocket for 
lights and nozzle, Electrical quick disconnect is part of 
the upper plate to prevent damage, Provided Pump to be 

. 3 7 
Non installed with Floating Aerator , with anchor fastner SS 

584562 Nos 4091934 
DSR Rob wire ofrequired length till the depth oflake to be 

provided along, Provided water proof copper wire that 
has be layed on bottom of lake with provided concrete 
Block be placed above wire to run from bottom of Lake, 
Pipe of Required Length to be Provided along with 
Aerator. Starjet Pattern floating 
Fountain System, Height 3.3 Mtr & Dia 6.1Mtr1P68 
Light All matearial used must be Non Corrossive with test 
and trial and warranty of3 years . 

Supplying and erecting minimum Three & above star 
rated submersible pump set of3.75 KW/5 HP with 415 V, 
50 c/s AC supply suitable for 150 mm dia. borewell 

4 20 12.2.6 suitable for 210 to 860 LPM discharge at 38 to 13 m head 35319 Nos 706380 
& discharge & delivery Pipe of Size-65mm diameter with 
a necessary H type clamps as per specification No. WP-
SMP 

Supplying & erecting automatic control panel for 3 Phase 
, 415 volt, A.C, Submersible/centrifugal pump set up to 
7.5 HP consisting ofDOL starter having relay range 9-14 

5 20 12.4.17 
AMP,S.P.P., Combined ammeter/ voltmeter, phase 

6063 Nos 121260 
indicating lamp enclosed in CRCA powder coated 
Vibration proof enclosure with IP 54 protection. Control 
Panel should offer single phasing, phase reversal, phase 
imbalance etc 

Supplying & erecting flat flexible 3 core 4 sq.mm PVC 
6 1200 12.4.9 sheathed submersible type copper cable suitably clamped 192 Mtrs 230400 

at fixed intervals with column pipe assembly complete. 
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Providing and laying Cast in situ/Ready Mix cement 
concrete M-40 of trap I granite/quartzite/ gneiss metal for 
R.C.C. work in foundations like raft, strip foundations, 
grillage and footings ofR.C.C. columns and steel 
stanchions etc. columns as per detailed designs and 
drawing or as directed including steel centering, 
formwork, cover blocks, laying/pumping, compaction 

7 6.48 25.9 finishing the formed surfaces with cement mortar I :3 of 8113 CuMtr 52572.24 
sufficient minimum thickness to give a smooth and even 
surface or roughening if special finish is to be provided 
and curing etc. complete. (Excluding reinforcement and 
structural steel). with fully automatic micro processor 
based PLC with SCADA enabled reversible Drum Type 
mixer/ concrete Batch mix plant (Pan mixer) etc. 
complete. With fme aggregate (Crushed sand VSI Grade) 

Total 15069158 
Arithmetically Checked 
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ESTIMATE PATHWAY LIGHT 

Proposed Estimate for Floating Aerator System for water aeration to sustain fish and to avoid anaerobic state of 
lake, Electronic survdlance System, Street light and required Electrical Work for Varaladevi Lake 

Sr. 
CSR 

Estimated 
No. 

Qty Item Description of Item 
Rate 

Unit Amount 
No 

Supplying and erecting PVC insulated PVC round sheathed 1.5 sq.mm 

1 900 1-3-14 (30 no. x 0.25 mm dia.) 3 core flexible n1ulti stranded copper Industrial 61 m 54900 
cable for voltage grade up to 1.1 kV(l-3-14) 

Supplying and erecting integrated LED street light fitting 60W IP65 & 
IK08 class having single piece pressure die-cast aluminium housing, 
having system lumens output of Min. 6600 Lumens, min. efficacy of 

2 150 2-4-5 1 IO lumen/W, CRI>70, CCI upto 6500K, THD<lOo/o, p.f. >0.95, 4970 each 745500 
operating range of 140-270V, inbuilt surge protection of 10 kV, Life 
class of 50,000 Hrs. at L70B50, including driver complete with 3 Years 
warranty as per specification No FG-ODF/FLS2.(2-4-5) 

Supplying and erecting three phase, 415V, street light control panel up to 
the max load of 6kW, TPN MCB 40A, powder coated CRCA 14 SWG 
sheet, outdoor type, having IP54,IK10 protection, suitable rating 

3 8 5-2-5 
contactor, 24 hrs. astronomical time switch with minimum 5 years 

22739 each 181912 
battery back up, auto/manual selector switch, ON/OFF push buttons, 
indicator lamps, control wiring, metering device, etc. for automatic 
operation, with overcurrent, short circuit, earth fault protection on 
provided iron frame I CC foundation.(5-2-5) 

Supplying, erecting and marking SPMCB 0.5A to SA, C-series with 
4 150 5-3-1 rated short - circuit breaking capacity (Icn) lOkA in provided 250 each 37500 

distribution board as per specification no. SW-SWRJMCB(5-3-l) 

Supplying, erecting & terminating XLPE insulated, galvanised steel 

5 3300 7.126 
formed wire annoured (strip) cable 1100 V, 4 core 4 sq. mm. aluminium 

128.25 m 423225 
conductor complete erected with glands & lugs, on wall/ trusses/pole or 
laid in provided trench/ pipe as per specification no. CB-LT/ AL(7-l-26) 

Supplying, erecting & terminating FR XLPE insulated, galvanised steel 

6 360 7.1.29 
formed wire armoured (strip) cable 1100 V, 4 core 16 sq. mm. aluminium 

200.45 m 72162 
conductor co1nplete erected with glands & lugs, on wall/ trusses/pole or 
laid in provided trench/ pipe as per specification no. CB-LT I AL 

Supplying, erecting & terminating FR XLPE insulate~ galvanised steel 

7 240 7.1.30 
fonned wire armoured (strip) cable 1100 V, 4 core 25 sq. mm. aluminium 

214.7 m 51528 
conductor complete erected with glands & lugs, on wall/ trusses/pole or 
laid in provided trench/ pipe as per specification no. CB-LT/AL 

Supplying and laying (including excavation) of suitable width & depth 

8 2970 7-6-9 
up to 90 cm) 50 mm outside dia. double wall corrugated pipes 

210 m 623700 
(DWC) of HDPE for enclosing cable below ground/road surface, to 
required depth complete.(7-6-9) 

Providing and erecting 6 m high (clear height) galvanised octagonal pole 

9 150 8-2-12 with foundation bolts having bottom of 130 mm A/F, top 70 mm AIF on 15067 each 2260050 
provided foundation as per specification no. OH-PUOPL(S-2-12) 

Providing and erecting galvanised 1 OOOmm single arm sword type 

IO 6 8-2-21 bracket with FRP dome and ball as per specification no. OH-PL/PBKT(S 2718 each 16308 

2-21) 
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Providing and erecting galvanised 1 OOOmm double arm sword type 

11 4 8-2-22 bracket with FRP dome and ball as per specification no. OH-PL/PBKT(8 4468 each 17872 
2-22) 

Providing earthing with galvanized iron earth plate size 60 x 60 x 0.6 cm 

12 1 9-1-3 
with funnel with a wire mesh for watering and brick masonry block CJ_ 

6055 each 6055 
cover complete with all materials, testing & recording the results as per 
specification no. EA-EP(9-l-3) 

Providing pipe type earthing with 40mm. dia. G.I. pipe or 20 mm dia. 
13 150 9-1-4 G.I. Rod complete with all materials testing and recording the results as 1500 each 225000 

per specification no. EA-EP(9-1-4) 

Supplying and erecting GI strip of high purity required size used for 

14 225 9-2-3 
earthing on wall and/or any other purpose with necessary GI clamps 

222 kg 49950 
fixed on wall painted with bituminous paint withjoints required. As per 
specification no EA-EP.(9-2-3) 

Making M- 20 grade reinforced cement concrete foundation by 
considering the safe soil bearing capacity at site as 10 T/sq.m at 1.5 m 

15 150 16-3-9 depth including supply of steel, concrete, excavation and fixing provided 3684 each 552600 
nut bolts with the help of template, duly plastered as per design complete 
(for 6m to 8m high octagonal /conical GI pole).(16-3-9) 

Non 
Providing Liasoning for Energy Meter with Meter upto 20 Kw Load with 

16 10 
DSR 

Solar Net Metering dulty approved and installed as per instruction 90000 Job 900000 
engineer incharge etc complete 

Total 6218262 
Antlunettcally Checked 
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ES TIMATEFORCCTV 

Proposed Estimate for Floating Aerator System for water aeration to sustain fish and to avoid anaerobic state of 
lake, Electronic sunrellance System, Street light and required Electrical Work for Varaladevi Lake 

Sr. 
Qty 

CSR 
Description of Item Rate Unit Amount 

No. Item No 

Providing and erecting 6 m high (clear height) galvanised octagonal 

I 35 8.2.12 
pole with foundation bolts having bottom of 130 mm AIF, top 70 mm 

15067 Each 527345 A!F on provided foundation as per specification no. OH-PUOPL(8-2-
12) 

Making M- 20 grade reinforced cement concrete foundation by 
considering the safe soil bearing capacity at site as 10 T/sq.m at 1.5 m 

2 35 16.3.9 
depth including supply of steel, concrete, excavation and fixing 

3684 Each 128940 provided nut bolts with the help of template, duly plastered as per 
design complete (for 6m to 8m high octagonal /conical GI pole).(16-3-
9) 

Providing pipe type earthing with 40mm_ dia G.I. pipe or 20 mm dia 

3 35 9.1.4 G.L Rod complete with all materials testing and recording the results as 1500 Each 52500 
per specification no. EA-EP(9-l-4) 

Supplying,Erecting,Testing & Commissioning 5 MP Full lP Bullet 
Camera Complete. Camera Sensor 1/2. 7", 5.0 megapixel, progressive 
scan, CMOSLens 4.0mm@F2.0DORI Distaoce 60 Meter DetectShutter 
Auto/Manual, I - l/100000s Colour: O.OJLux (F2.0, AGC 
ON)Minimum Illumination OLux with IR onDigital noise reduction 
2D/3D DNRDay/Night IR-cut filter with auto switch (ICR)S/N 
>52dB!R Range Up to 30m (98ft) IR raogeWavelength 850nm!R 
Oo/OffControl Auto/Manua!Defog Digital DefogWDR DWDRVideo 
Video Compression Ultra 265, H.265, H.2~4, MJPEGH.264 code 
profile Baseline profile, Main ProfileFrame Rate Main Stream: 5.MP 
(2592*1944), Min 25fps; Sub Stream: 720P (1280x720), Max 

4 64 Non CSR 20fpsVideo Bit Rate 128 Kbps-16 MbpsOSD Up to 4 OSDsPrivacy 10181 Each 651584 

Mask Up to 4 areasROI Up to 2 areasMotion Detection Up to 4 
areaslmage \Vhite Balance Auto/Outdoor/Fine Tune/Sodium 
Lamp/Locked/Auto2Digita1 noise reduction 2D/3D DNRSmart IR 
Support:Flip Normal/Vertical/H9rizontaV180°Dewarping NAHLC 
SupportedBLC SupportedNetwork Protocols !Pv4, !GMP, ICMP, ARP, 
TCP, UDP, DHCP, RTP, RTSP, RTCP, DNS, DDNS, NTP, FTP, UPnP, 
HITP, HITPS, SMTP, SSL, QoSinterface I0/100M Base-TX 
EthemetCompatible Integration ONVIF (Profile S, Profile T), 
AP!Certifications Certifications CE: EN 60950-1/UL: Ul.60950-1/FCC: 
FCC Part 15 (Rates are as per Saoct.Lt.No.881 dt.27.06.2022) 

5 35 Non CSR 
Providing Camera Mounting in Hot Dip GI With all accessories on 

2700 Each 94500 
Porivided Pole 

Providing MS Powder Coated Junction box on pole with space for NVR 
6 35 Non CSR , 1 KVA UPS, Battery, Power Syppy. PoE Switch etc Complete 90000 Each 3150000 

Supplying, erecting, testing and commissioning of single phase input & 
1 phase output 1 kV A capacity online pure sine wave UPS, with backup 

7 35 Non CSR time of2hrs. PWM & IGBT based, with 0.8 to unity output pf complete 26577 Each 930195 
with all protections as per specification no. AP-UPS 

8 35 I.I I.I 
Supplying, fJXing, and configuring 8-ports 1 G unmanaged gigabit POE 

17973 Each 629055 
switch erected in provided rack complete 
Supplying, fixing, aod configuring 24 ports with 4 (SFP+) port, 

9 3 l.IJ.4 
ethemet managed switch with web view/CLI, 6KV surge protection on 

40653 Each 121959 
ethemet port and console port for management in provided rack as per 
specification no. WG-NWC/GBS(l-IJ-4) 

Supplying and installing cat-6 armoured cable with ECCS tape suitable 

10 1000 1.10.7 for 124 124000 
networking as per specification No. WGwCOCJNC 
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Supplying and erecting mains wiil13x.2.5 sq.mm FRLSH copper PVC 

11 500 1.3.6 
insulated 'Wire laid in provided conduit/trunking/inside pole/Bus bars or 93 Mtrs 46500 
any 
other nlaces as ....... r snecification No: WG-MNBW 
Supplying, erecting & terminating FR XLPE insulated, galvanised steel 
formed wire armoured (strip) cable 1100 V, 2 core 6 sq. mm_ aluminium 

12 1200 7.1.5 conductor complete erected with glands & lugs, on wall/ trusses/pole or 127 Mtrs 152400 
laid in provided trench/ pipe as per specification no. CB-LT/AL 

Supplying & erecting flat flexible 3 core 6 sq.mm PVC sheathed 

13 100 12.4.10 submersible type copper cable suitably clamped at fixed intervals with 268 26800 
column pipe assembly complete 

Supplying and erecting LSZH armoured multimode optical fibre cable 
with 24 fibres, core dia 50/125 µm (OM3), suitable up to 10 GBPS 

14 4000 1.10.12 ethemet distance at 850 run of wavelength, on wall/ceiling or laid in 478 Mtrs 1912000 
provided pipe/trench as per specification No. WG-COC/OFC 

Supplying and erecting HMS PVC conduit FRLS grade 25 mm dia 

15 224 1-1-9 with necessary accessories in waWfloor with chiselling appropriately as 127 Mtr 28448 
per specification No: WG-MA/CC. 

Supplying and laying HMS PVC conduit FRLS grade 25 mm dia with 

16 448 H-10 necessary accessories in RCC work/false ceiling/false flooring as per 117 Mtr 52416 
specification No. WG-MA/CC. 

17 30 1-2-1 
Supplying and erecting 20mm dia corrugated flexible polypropylene 

16 Mtr 480 
conduit 

18 20 1-2-2 
Supplying and erecting 25 mm dia. corrugated flexible polypropylene 

21 Mtr 420 
conduit 

Supplying and erecting !Om HDMI cord low voltage grade minimum 

19 5 1-8-23 4k compliant to be laid in provided conduits with male/female 19 pin 4235 Each 21175 
HDMI connectors complete .. 

20 1344 1-10-1 
Supplying and installing cat-6 cable suitable for networking as per 

53 Mtr 71232 
specification no. WG-COC/NC 

Supplying and installing armoured single mode optical fibre cable 12 
fiber, 

21 12000 1-10-10 core dia 50/125 µm. (OS l/OS2) 10/40 GBPS speed in provided 112 Mtrs 1344000 
underground 
HOPE pipe complete 

Supplying, fixing, and configuring 24 ports with 4 (SFP+) port, 

22 4 1-11-4 
ethemet managed switch with web view/CLI, 6KV surge protection on 

40653 each 162612 ethemet port and console port for management in provided rack as per 
specification no. WG-NWC/GBS(l-11-4) 

23 28 1-12-1 
Supplying, installing and testing UTP connector (RJ-45) as per 

79 Each 2212 
specification No. WG-NAS/UTPC. 

24 4 1-12-15 
Supplying and fixing POE adaptor to provide DC supply to ethemet 

5025 Each 20100 devices as per specification No. WG-NAS/PEA 

25 4 1-12-18 
Supplying and fixing 9U wall mount rack (Dimension-DxWxH-

9066 Each 36264 
500x600x500 mm) as per specification No. WG-NASIRAK 
Supplying, installing, testing and commissioning of 2kV A capacity 
online pure sine wave, with backup time of03 hrs. PWM & IGBT based 

26 1 3-7-2 UPS with 0.8 to unity output pf, single phase input & 1 phase output 48983 Each 48983 
complete with all protections as per specification no. AP-UPS(3-7-2) 

Supplying and erecting 12V/100Ah SMF batteiy with batteiy terminal 
27 35 3-8-12 wire, duly charged with 24 months warranty complete.(3-8-12) 10885 Each 380975 
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Supplying, erecting, Testing & Commissioning Camera NVR 32 
Channel System Specifications :32ch with 4K Real-ti1ne Live Preview 
Max 32Q Mbps incoming bandwidth with H.265 Compression,0 

Deco.d,i!ngsupport upto 4 x 4K@30, 8 x 4MP@20 ON VIF Version 2.4 

28 2 Non CSR conformance 0 VCA Search and Smart Search for 29000 Each 58000 
Playback Support 8 SATA HDD up to 64TB with RAID Configuration, 
2 USB 2.0,1 USB. (Rates are sanctioned by SE NREC nanded vide 
letter no. 518/2022 dated 05/04/2022) 

Supplying and Installation Testing & Commissioning of Surveillance 
Internal HDD (Hard Disk Drive) internal HDD Supply ,Installation 

29 16 Non CSR Testing and Commissioning for Surveillance HDD Recording Capacity 19600 Each 313600 
8TB. (Rates are as per Sanct.Estt.No:-259612021-22 
/Dated:-02.08.21) 

Supplying, erecting, Commissioning & Testing Screen (108Cm)140 
Inch pecifications General o Screen Size: 108 cm (43) •Screen Type: 
LED• HD Technology & Resolution: Full HD TV , 1920 x 1080 • 
HDMI: 3, USB: 1 •Launch Year: 2018 onnectivityFeatures: HDMI, 
2 Side : USB o 1 Side Video Features• Contrast Ratio : Mega Contrast 
(Static) •Picture Engine : Hyper real •View Angle : 178 Degree • Panel 
Type: A+, Digital Noise Filter: Yes• LED Display Type: Direct• 
Aspect Ratio 16:09 • Refresh Rate o 60 Hz• Other Video Features o 
PMI 300: Clarity, Color, Contrast., Active Noise Reduction, Dynamic 
Color Enhancer o Picture Mode: 8 Modes (Vivid, Standard, APS, 

30 1 Non CSR 
Cinema, Cricket, Game, Expertl, Expert2) o Picture: JPEG, Digital 

39000 Each 39000 
Noise Reduction, Movies Support in USB Mode, :MPEG H.264 
Decoder o Response Time: 6.5 ms, Still Image, Wide Color Enhancer 
(Plus), Film Mode, Cricket mode Audio Features• Number of Speakers 
: 2 • Speaker Type: Down Firing with Bass Reflex· Sound Technology 
: Dolby Digital Plus• Speaker Output RMS : 20 W Warranty• 
Warranty Summary: 1 Year Comprehensive and 1 Year Additional on 
Panel.(Rates are as per Sanct.Estt.No:-259612021-22 /Dated:-
02.08.21) 

Total 11127695 

Arithmetically Checked 
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ESTIMATAE FOR SOLAR 

Proposed Estimate for Floating Aerator System for water aeration to sustain fish and to avoid anaerobic state of 
Jake, Electronic survellance System, Street light and required Electrical Work for Varaladevi Lake 

Sr. 
Qty 

CSR Item 
Item of work Rate Unit Amount 

No. No 

Supplying and erecting HMS PVC conduit FRLS grade 20 mm dia. 
1 260 1-2-3 with PVC accessories on wall I ceiling as per specification No: WG- 82 m 21320 

MNCON(l-2-3) 

Supplying and erecting mains with 2xl0 sq.mm FRLSH copper PVC 
2 268 1-3-5 insulated wire laid in provided conduit/trunking/inside pole/Bus bars 232 m 62176 

or any other places as per specification No: WG-MAIBW(J-3-5) 

Supplying, installing, testing and commissioning of 15 kWp ON-
GRID Solar PV System I Plant consisting Solar PV Poly Crystalline 
Panel (335 Wp X 45 Nos.) and Solar ON-GRID Inverter of similar 
capacity (THD<3%) with interconnecting wires I cables up to solar 
ON GRID inverter, proper base plate, canopy box to house Inverter 
and necessary accessories i.e. ACDB/ DCDB , MCB etc. wiring up to 

3 10 4-5-4 solar Inverter in casing and capping, display board, sign board, two 782473 each 7824730 
distinct earthing, lightning arrester, liaisoning charges, remote 
monitoring system with maintaining card/chip for 5 years including 
net charges for RMS System, complete up to net meter installation 
and export to the grid with 5 year ON-SITE warranty and fully 
comprehensive maintenance contract as per Specification no. ESD-
RT-ONG(4-5-4) 

Supplying and erecting switch disconnector fuse (SDF) switch 415V 
up to 63A, open execution, four pole AC23 A rated with terminal 
shrouds on both sides and phase barriers along with telescopic shaft 

4 10 5-1-17 for depth adjustments and door interlock and padlock complying to 2757 each 27570 
IS/!EC 60947-3 Part-1/3 HRC - DIN type fuse, insulation voltage 
1000 V for enclosing in panel with rotary handle for ON I OFF 
operation (without HRC fuse)(5-l-l 7) 

Providing and erecting 3 Pole MCCB, 415 V, lOOA, rated short-
circuit breaking capacity 25 kA (Ics~lOO% oflcu), adjustable thermal 
(overload) setting and fixed magnetic setting with provided leads, 

5 10 5-5-1 provision for installation of shunt/UV /trip alarm contact. MCCB 5309 each 53090 
with phase barriers on both sides, insulation withstand capacity &OOV, 
no line-load bias in provided enclosure/panel as per specification no. 
SW-SWR/MCCB(5-5-l) 
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6 80 5-10-26 
Supplying and erecting porcelain/epoxy bus bar support complete 

69 each 5520 
erected in provided M.S. box for IOOA(5-10-26) 

Supplying and erecting iron work, sheet metal work consisting of 
CRCA sheets, various sections of iron, plates, chequered plates, 
rods, bars, MS pipes, etc. for panel board or any other purpose 

7 5000 6-1-19 with bending, cutting, drilling and welding complete erected at the 186 kg 930000 
position with necessary materials duly painted with one coat of red 
oxide and two coats of enamel paint to match the switchgears or as 
per directions by the authority.(6-1-19) 

Supplying and erecting static energy meter with 3 x 240V 50 Hz. AC 
supply 10 to 60 A, ISi mark, accuracy class 1.0 with backlit LCD 
display, (Measuring and display Trivector, V, I, kW, PF, Hz, Last 
month history of kWh and MD in kW) with special features like 

8 4 6-3-3 TOD, Tamper logging, Optical Communication Port & Display in 7797 each 31188 
absence of Power & with transparent hinge type box complete 
erected on polished teak wood board duly wired with required 
size of weather proof PVC wires duly tested by electric supply 
company.(6-3-3) 

Supplying and erecting three phase 10 to 60 A net meter DLMS 
compliance of accuracy class 1.0, 3 x 240V, 50 Hz, with backlit 
LCD display, optical port and RJ 232 port (measures import kWh, 

9 4 6-3-13 kV Ah, export kWh, kV Ah, Net kWh, kV Ah, V, I, kW, 6 months 11225 each 44900 
history of energy) with wiring connections and mounting hardware 
on provided panels complete with calibration certificate from 
manufacturer.(6-3-13) 

Supplying, installtion & marking of surge arrestor/ surge protection 

10 4 6-6-6 
device at the sub main distribution board after ~he incoming breaker 

8275 each 33100 
of type 2 tested for !max 40 kA for three phase and neutral with 
compliance to !EC 61643-11 as per specification no. CP-SPD(6-6-6) 

Providing earthing with galvanized iron earth plate size 60 x 60 x 0.6 
11 20 9-1-1 cm complete with all materials, testing & recording the results as per 4714 each 94280 

specification no. EA-EP(9-l-l) 

Providing earthing with copper earth plate size 30 x 30 x 0.315 cm 
12 10 9-1-2 complete with all materials, testing & recording the results as per 6486 each 64860 

specification no. EA-EP(9-l-2) 

Supplying and erecting aluminium strip of high purity required sizes 

13 440 9-2-1 
used for earthing on wall and/or any other purpose with necessary 

407 kg 179080 
aluminium clamps fixed on wall painted with bituminous paint with 
joints required as per specification no EA-EP.(9-2-1) 
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Supplying and erecting GI strip of high purity required size used for 

14 90 9-2-3 
earthing on wall and/or any other purpose with necessary GI clamps 

222 kg 19980 fixed on wall painted with bituminous paint with joints required. As 
per specification no EA-EP.(9-2-3) 

Supplying and erecting conventional spike type air termination 
suitable to carry lightning stroke made up of heavy gauge 40 mm dia 

15 20 9-3-1 copper pipe of standard length with 5 Nos. copper spikes fixed on 6079 each 121580 
copper ball as air terminals duly threaded in copper pipe erected on 
provided foundation complete.(9-3-1) 

Making cement concrete foundation in 1:3:6 cement concrete, (20 
16 13 16-3-7 to 25) mm. stone metal duly plastered with necessary curing for 3435 cum 44655 

complete. (pole muffing or any other purpose).(16-3-7) 

Total 9558029 
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Nazne of the Project 

Name of the Owner 

2 

3 

4 

5 

6 

1 

8 

9 

---------------------------------·------

~ 

EXIHIBIT- L 

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE AT 
BHIWAND! DIST THANE -MAHARASHTRA FOR BNCMC, 
BHIWAND! 
DIST. TRAME - MAHARASTRA. 

BNCMC 

GRAND SUMIVlllRY 

Pathways 

Water inlet system 

Storm water drain 

Desilting & Pitching work 

1 

Compound wall work 

Control centre 

I Aerator I fountain 

I Pathway light 

I CCTV 

Add @ l % MGP scrutiny Fees on B 

Add @ 1.00 % Labour Insurance on 
A 

21488102.75 

2502018.00 

68789140.00 

223851200.00 

68076660.00 

8796400.00 

16069158.24 

6320589.00 

7546031.00 

44,01,996.20 

4394417.38 

52,82,31,965.19 

Say ~ 52.95,21,000.00 

(Rupees Fifty Two crore Ninty Five lac Twenty One thousand only) 
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EXIHIBIT- 0 

¥~.ir.~Cli'[tl ancit, ~-¥~~~o~, fir. "3'Jll"'t. 
Phones: 02522 - 2553)4 / 255315. 

Email : bm:m<wsd@gmail.com 
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~I ,_ 
~ (lffi:lf qztinal) 
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.qfUfi-~· llr ~;f.:t+tfj(U( flNpr· 
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~d .3 I e.1 ~o~~ 

~ (!tfl~{i qfftJqi. 6!114fli<c"1q; ~ .m:v;rr irm. 
t11qH amtl", 11 . ..n.m. 11~•111, f-il. Q111f. 

~: NQl qgt+H4i~li>i q1{l)4fl:Q Ci~tliiOI "1'1(1i1Ci'. qf(46QCifiiQ l6'furr 
"'-rim q•l'fl"' tutlfl!ra. 
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BEFORE THE NATIONAL GREEN TRIBUNAL ·. 

SITTING AT PUNE 

ORIGINAL APPLICATION NO. 3.5 OF 202S' 

Dr. Sneha Donde & Anr 

Vs. 

Bhiwandi Nizampur Municipal 

Corporation & Ors 

.... Applicants 

.... Respondents 

AFFIDAVIT - IN - REPLY 

Manish S. Kelkar 

Advocate for Respondent No.1. 

212A- 213A, Commerce 

House, 140, Nagindas Master Road, 

Fort, Mumbai - 400001. 

Mobile no. 9545036036 

Email- adv.manishkelkar@gmail.com 
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